IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF NOVEMBER-2025.

DISTRICT COURT CASETYPE CASE DATE OFPETITIONER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT
TION NAME NUMBER COURT FEES

[MS. NEELOFER ABIDA] 01, ExtensiofRECOVERY |CS COMM -i0.11.2025 [M/s ANAYA| 0810456889  [LEGUMLAWFIR [04.11.2025
IPERVEEN DISTRICT] Block, Tis| 1168/2025 INDUSTRIES VS SALIM| IM@GMAIL.COM

VUDGE (COMMERCIAL [Hazari Courts,| [KHAN & ANR.

ICOURT)-01 IDelhi

1301, ExtensionRECOVERY ICS COMM —i2.11.2025 [M/S CAXTON PRESSM.L.MAHAJAN [9811688721 IGAURAVMAHAJAf10.11.2025

IBlock, Tis| 1179/2025 [PVT. LTD VS ARUN| IN_23@YAHOO.C
[Hazari Courts,) [KHATTAR [0.IN
IDelhi

1301, ExtensionRECOVERY CS COMM —i3.11.2025 [M/S S,K EDUCATIONSROHIT VASHIST (9810189223 IROHIT1996VASH [13.10.2025

[Block, Tis| 1182/2025 [PVT. LTD. VS BACHPAN| IST@GMAIL.COM
[Hazari Courts,| IPRE SCHOOL & ORS.
IDelhi

1301, ExtensionRECOVERY ICS COMM —13.11.2025

IBlock, Tis| 1183/2025 ISANJEEV KATHURIA VSNITIN ARORA &[9818189667 [NITIN.ARORA465(06.11.2025
[Hazari Courts,| 'ARSHA SHARMA IASSOCIATES |@GMAIL.COM
[Delhi

1301, ExtensionRECOVERY ICS COMM —i4.11.2025 [BOSH LIMITED VSTAHIR ASHRAF9582393423 [TAHIR@TAHIRSI [25.11.2025

[Block, Tis| 1193/2025 IDHANANJAY SIDDIQUI/ IDDIQUI@GMAIL.
[Hazari Courts, AUTOMOTIVE IMAYUR PUNJABI lcom
[Delhi [THROUGH ITS

[PROPRIETOR ~ RUCH]|

IMEHTA

1301, ExtensionRECOVERY ICS COMM —ig4.11.2025 [MUKESH GOEL VSA.K TRIVEDI 9871441764 JAKTRIVEDILOW |07.11.2025

Block, Tis| l1194/2025 IMUNICIPAL IOFFICES@GMAIL

[Hazari Courts,| ICORPORATION OF .COM

IDelhi [DELHI

1301, ExtensionRECOVERY ICS COMM —15.11.2025 [MANOJ KUMAR[LOVEKESH 9891947575 lovekesh27@gmail [06.11.2025
[Block, Tis| 1200/2025 [BHARTIYA VS MAGMAAGGARWAL l.com

Hazari Courts,) [INDUSTRIES LIMITED

IDelhi

1301, ExtensionRECOVERY ICS COMM —17.111.2025 [SURYA KANT TIWARIYATIN SHARMA 9773903778 [TAXOCATE@GM [09.11.2025

IBlock, Ti 1202/2025 VS BHARAT  GARV| JAIL.COM
[Hazari Courts,)| IAGRO PVT. LTD.
IDelhi

01, ExtensionfRECOVERY ICS COMM —i7.11.2025 [M/S UNIVERSAL AUTOVIJAY K SEHGAL9873403435 [VIJAYADV558@G [16.09.2025

IBlock, Ti 1203/2025 IDETAILS Vs SH.J& ASSOCIATES [MAIL.COM
[Hazari Courts,)| [RAMAN KALRA
Delhi
01, ExtensionfRECOVERY ICS COMM —&0.11.2025 [M/S ARYAN|VIKRAM 9871688568 vikrampanwar68 [17.11.2025
[Block, Tis| 1223/2025 [ENTERPRISES VS M/SPANWAR (@gmail.com
[Hazari Courts,) IRAJ KATHA PRODUCT]
Delhi IPVT. LTD
1301, ExtensionRECOVERY ICS COMM —27.11.2025 [M/S NAYASASURINDER 9311325398 ISURINDERSG1@ [22.11.2025
[Block, Ti: 1251/2025 ISUPERPLAST & ANR. VSSINGH IGMAIL.COM
[Hazari Courts,) ISINDH PLOYMERS PVT|
IDelhi [LTD.
2 H. RAJESH KUMARCENTRAL [306 ICS (COMM) ICS l01-11-2025 [BANK OF BARODA Vs [Umesh Joshi(P), (9910568669 ladvumeshjoshi@g [27.10.2025
OEL, DISTRICT] (COMM)/1144/2 [KARUNA KANT JHA mail.com
UDGE (COMMERCIAL 025

OURT)-02




COURT DISTRICT COURT CASETYPE CASE DATE OFPETITIONER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
NO. ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
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1306 ICS (COMM) ICS 11-11-2025 [UNION BANK OF INDIAJITENDRA GARG (9810197621 jitendragargadv@g|17.10.2025
((COMM)/1171/20 VS DD HYDRAULIC| imail.com
25 [ENGINEERING WORKS
1306 ICS (COMM)/ [CS 11-11-2025 [SANJEEV KATHURIA VSINITIN ARORA 9818189667 nitin.arora465@g [06.11.2025
(COMM)/1172/2 IVARCHASWA SHARMA i
025
1306 ICS (COMM)/ [CS 19-11-2025 [R.K. GOEL  ABHEYA.K. TRIVEDI 9871441764 JAKTRIVEDILAW [16-11-2025
(COMM)/1224/2 [KUMAR JAIN VS MCD |OFFICES@GMAIL|
025 L.COM
06 ICS (COMM)/ [CS 19-11-2025 [DAYA NAND ANGLOVIVEK 9210107303 [THEJURALSOLU [10-11-2025
(COMM)/1225/2 [VEDIC COLLEGE VSSRIVASTAVA [TIONS@GMAIL.C
025 IDAV SCHOOL OM
06 ICS (COMM) ICS 18-11-2025 [FAIZAN BAIG VSWASIM KHAN 9910963929 dv.mwk1986@gml14-11-2025
(COMM)/1216/2 MOHAMMAD MUHEET] lail.com
025 IALAM
1306 ICS (COMM) ICS [22-11-2025 [SINDHU IMPEX Vs [AMIT 9810954389 lamitsandujago@g [18.11.2025
(COMM)/1236/2 IMAHABIR DAHIYA ISANDUJA(P), Imail.com
025




COURT DISTRICT COURT CASETYPE CASE DATE OFPETI NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
TION NAME NUMBER COURT FEES

1303, ExtensionSuit ICS/ COMM./[06.11.2025 [B.S. SHEKHAWATANURAG BINDALj9810907375 IBINDALS@GMAL [30.10.2025
[KUMAR SHARMA,| [Block, Tis[Recovery 1157/2025 (SOLE PROP. OF M/S| IL.COM
IDISTRICT JUDGE, [Hazari Courts,| ISHAL INDUSTRIES)|
ICOMMERCIAL COURT-| IDelhi S M/S SURYA
3 [PROCESSORS PVT. LTD.
1303, ExtensionSuit forCS/ COMM./[06.11.2025 [SAILENDER SINGH VS[SATYENDRA 9811161525 ISKSINGHL16@G [06.10.2025
[Block, Tis[Recovery 1158/2025 [MUNICIPAL IKUMAR SINGH [MAIL.COM
[Hazari Courts,) ICORPORATION OF
IDelhi [DELHI

1303, ExtensionSuit forlCS/COMM/1169/|11.11.2025 [NEERAJ NATH|AKASH DEEP 9891878260 imeenakshinath85j [27.10.2025
[Block, Tis[Recovery 2025 ISHARMA VS VIJAY| luly@gmail.com
Hazari Courts,) IKUMAR
IDelhi
03, ExtensionfSuit forlCS/COMM/1170/[11.11.2025 |[VANSH JARPIT SHARMA [9899123578 IARPITSHARMAA [25.08.2025
[Block, Tis[Recovery 2025 [ELECTROMECHANICAL) IDVOCATE@GMAI
[Hazari Courts,| IDEVICES PVT. LTD. V¢ IL.COM
IDelhi IFLUXLITE NIMS PVT|
ILTD.
03, ExtensionfSuit folCS/COMM/1178/[12.11.2025 [NAYASA MULTIPLASTISURINDER 9311325398 [SURINDERSG1@ 10.11.2025
IBlock, Tis[Recovery 2025 S KRISHNAISINGH GMAIL.COM
[Hazari Courts,)| IPROMOTIONS PVT|
Delhi ILTD.
1303, ExtensionSuit folCS/COMM/1196/[15.11.2025 | SPAN  OPTIMUM|NIMISH CHIB 9810823566  INIMISHCHIB@G [01.11.2025
IBlock, Tis[Recovery 2025 ISOLUTIONS PVT. LTD| [MAIL.COM
[Hazari Courts,| VS GOVERNMENT OF
Delhi INCT OF DELHI

3

1303, ExtensionSuit ICS/COMM/1210/[18.11.2025 |[N4S AGMECO FAUCETSPARMOD KUMAR|9899776633 IPSPKJURIS@GM [14.11.2025

[Block, Tis[Recovery 2025 IPVT. LTD. VS BABUSHARMA IAIL.COM
[Hazari Courts,)| IBORO
[Delhi

3

1303, ExtensionfSuit ICS/COMM/1211/ [18.11.2025 |M/S M H POLYMERSMOHD. WASEEM|9910763929 IADV.MWK1986@ [14.11.2025

[Block, Tis[Recovery 2025 IPVT. LTD. VS M/S RAZA[KHAN GMAIL.COM
[Hazari Courts,) [FOAM
[Delhi

1303, ExtensionSuit forlCS/COMM/1235/[22.11.2025 [STATE BANK OF INDIAMOHD. 9718621607 IADVOCATEBKMA(20.11.2025
Block, Tis[Recovery 2025 S MAONGKABASHAMEEM ISSOCIATES@GM
[Hazari Courts,| [MCHEM |AIL.COM

[Delhi

=

1303, ExtensionSuit olCS/COMM/1241/[24.11.2025 [M/S  LAXMI  AGROBSATISH KUMAR (9811053833 IASSOCIATESLALJ[10.11.2025

IBlock, Tis[Recovery 2025 [MPEX INDIA VS M/S| I@GMAIL.COM
[Hazari Courts,| [SULTANIA AND SONS
Delhi
1303, ExtensionSuit forlCS/COMM/1242 [24.11.2025 [VISHAL SAGAR  VSMOHIT KUMAR (9910905354 IABHISHEKKUKK [07.11.2025
[Block, Tis[Recovery /2025 [PAWAN KUMAR IJARO6@GMAIL.CO|
[Hazari Courts,) M
Delhi
4 [MS ANIL KUMARICENTRAL [ROOM NO.304 [RECOVERY ICS 04.11.2025 [ASHOK ARORA V/SA.K.TRIVEDI 9871-441-764  JAKTRIVEDIOFFI [21.10.2025
[SISODIA, DISTRICT] (COMM)1151/20 MCD ICES@GMAIL.CO
PUDGE, COMMERCIAL 25 M
ICOURT-04
IROOM NO.304 [RECOVERY ICS 13.11.2025 [M/S SUPER CASSETTESK.K. KHETAN 9810-389-109 |[KKKHETAN@TSE13.05.2025
(COMM)1181/20 [INDUSTRIES PVT LTD, [RIES.NET
o5 /S M/S CCN|
[ENTERTAINMENT

[[INDIA PVT. LTD.

IROOM NO.304 [RECOVERY ICS 14.11.2025 [DEEPU JINDAL V/SSATYENDER KR[9811-161-525 [SKSINGH16@GM [04.11.2025
(COMM)1190/20 [MCD AND ANR ISINGH |AIL.COM
25

[ROOM NO.304 [RECOVERY ICS (COMMo-{20.11.2025 [M/S TRIDENT TECHSH. NEERAJ KR{9711863744 mk@unicornlegal.i |06.11.2025
1222/2025 ILABS LTD. VS. M/ RDAM n
INIMPAAA GLOBAL PVT|
[LTD.
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IROOM NO.304 [RECOVERY ICS 25.11.2025 [YOGESH  AGGARWALSATYENDER KR/9811-161-525 |SKSINGH16@GM [10.10.2025
(COMM)1238/20 [V/S MCD AND ANR INGH |AIL.COM
25
IROOM NO.304 [RECOVERY ICS 20.11.2025 [M/S ARYAN|VIKRAM SINGH [9871-688-568 [NA [17.11.2025
(COMM)1226//2 [ENTERPRISES V/S M/S|
025 IMAHESH WOODS
[ROOM NO.304 [RECOVERY ICS 24.11.2025 |GANT AB AND ANR V/SSHRAWAN KRI9910-888-645 [UNITEDMARK@ [21.11.2025
(COMM)1244/20 JASHOK KUMAR [BANSAL [UNITEDANDUNI
25 [TED.COM
I5 [SHH. MANOJ KUMARICENTRAL 05 IRECOVERY ICS 13-11-2025 [BIRD AUTOMOTIVE[Anil Kumar9999110690 IKUNAL_MEHTA [17-11-2025
IDISTRICT JUDG! (COMM)/1188/2 [PVT LTD Vs UNITEDMishra(P), |@LIVE.IN
COMMERCIAL 025 [INDIA INSURANCE C
ICOURT)-05 ILTD AND Anr
05 IRECOVERY ICS 17-11-2025 [NEERAJ AGGARWAL VSDEVENDER 981-1-070396  [pankajkotracuYah [13-11-2025
(COMM)/1208/2 Municipal Corporation off KUMAR JAIN(P), loo. co. in
025 IDelhi
1305 IRECOVERY ICS 20-11-2025 [POONAM ARORA VsNeeraj Gupta(P), (9810455188 info@juslawofficesft1-11-2025
(COMM)/1228/2 IRZONE BUILDTECH] l.com
025 IPVT LTD
1305 IRECOVERY ICS l20-11-2025 [BOMBAY SALESMohit Kaushik(P), 9911633626 mohit l13-11-2025
(COMM)/1227/2 ICORPORATION Vs lkaushik201313@
025 [SHARMA MILLS| lgmail.comm
ISTORES
6 [SH. RAM LAL MEENA, [CENTRAL [410 lcs (Cs 03-11-2025 MONIKA SAPRA  Vs[Urvi Syal(P), Sh[7882554341 |gagan@triumvirla [07.10.2025
IDJ COMM-06 TIS| (COMM)/1145/ (COMM)/1145/2 IPREM PRAKASH DUTTA|Gagan Narang .com
[HAZRI COURT]| 2025 025
ICENTRAL DELHI
k1o [CS l03-11-2025 [NVESONS PAPER MILINAVNEET 9650570765 INAVNEETHAKRA[15.10.2025
(COMM)/1147/ |(COMM)/1147/2 s HARLAL GUPTA AND[THAKRAN [N@GMAIL.COM
2025 025 [SONS PVT LTD AND
IANR
k1o [CS 12-11-2025 [SHRI KRISHNA[PRAVIN NIGAM (9810133671 IPRAVIN57NIGAM |09.09.2025
(COMM)/1176/ |(COMM)/1176/2 BHARTIA Vs SHRI| |(@GMAIL.COM
2025 025 [GIRDHARI LAL TIWARI
k1o [CS ICS 10-11-2025 [STATE BANK OF INDIASHALINI 9899408618 ISHALINIUPADHY/[02.11.2025
(COMM)/1167/ ((COMM)/1167/2 [Vs HITESH MISHRA [UPADHYAY(P), IAY. ADVOCATE@
2025 025 IGMAIL.COM
k10 ICS ICS 13-11-2025 |GOEL ENTERPRISES VSDEEPAK RAO(P), (0899090801  |deepakracadvocat [15.10.2025
(COMM)/1180/ |[(COMM)/1180/2 [SINCO INDUSTRIES le@gmail.com
2025 025
u1o ICS 14-11-2025 [[SLAMUDDIN Vs M/SSANTOSH 9810468040  [santoshkumar@ki 01.11.2025
(COMM)/1189/ |(COMM)/1189/2 ISQUIREHOOD IKUMAR(P), goflaw.in
2025 025 [INTERNATIONAL PVT
ILTD
k1o ICS ICS 17-11-2025 [M/S AGGARWALIMANISH KUMAR[9911178219 [THEMKSLAWHO [07.11.2025
(COMM)/1207/ [(COMM)/1207/2 IAGENCY Vs ANIL ISINGH(P), [USE@GMAIL.CO
2025 025 M
K10 ICS 19-11-2025 [THE NAINITAL BANKIALOK MOHAN (9675678910 IALOKMPI@GMAI |07.11.2025
(COMM)/1217/ [(COMM)/1217/2 ILTD Vs M/S JHA| IL.COM
2025 025 IMEDICAL STORE A
[PROPRIETORSHI FIRM
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ILTD

uio ICS ICS 28-11-2025 [UNION BANK OF INDIAJALOK KUMAR(P),|9911000126 JALOK.ADV2001@ [20.11.2025
(COMM)/1255/ [(COMM)/1255/2 Vs AVISHKAR RANJAN IGMAIL.COM
2025 025
k1o [CS ICS I20-11-2025 |GAURAV ~ GUPTA VgD.K. YADAV 9650508945 dvdk.yadav79@g [19.11.2025
(COMM)/1260/ [(COMM)/1260/2 JASHISH JAIN TRADING| Imail.com
2025 lo25 JAS M/S TAPODHANI|
[OVERSEAS SORPORATE]
[SH. MUKESH KUMARICENTRAL [COURT ROOMICIVIL SUIT IOMP(I)COMM [06.11.2025 [HDFC BANK LTD. VSANISH BHOLA [9811452022 lAnish_bhola1y@y [NA
IGUPTA, DISTRICT] 1302 1094/2025 [SANGITA KUMARI lahoo.com
PUDGE, COMMERCIAL
ICOURT-07
[COURT ROOMICIVIL SUIT ICS (COMM)[06.11.2025 [M/S ADITYA INFOTECHAMIT KUMARI9871291420 furisprudenceo11 [17.10.2025
1302 1154/2025 ILIMITED V/SISINGH (@gmail.com
IGURPREET SINGH
ICOURT ROOM|CIVIL SUIT ICS(COMM) 06.11.2025 [M/S ADITYA INFOTECHAMIT KUMARI9871291420 furisprudenceo11 [17.10.2025
1302 1155/2025 ILIMITED VS M/SISINGH (@gmail.com
IPRANAVEE SECURE
INDIA PVT. LTD.
ICOURT ROOM[CIVIL SUIT OMP (I) COMM]|06.11.2025 [HDFC BANK LTD. VSANISH BHOLA [9811452022 |Anish_bhola17@y [NA
1302 1095/2025 ISANJAY hoo.com
ICOURT ROOM[CIVIL SUIT OMP (I) COMM]|06.11.2025 [HDFC BANK LTD VSANISH BHOLA [9811452022 |Anish_bhola17@y [NA
1302 1093/2025 IKRISHNA MOHAN| hoo.com
[TTWARI
ICOURT ROOM|CIVIL SUIT ICS (COMM)13.11.2025 [PAWAN GUPTA AND[RAHUL GUPTA[9910627489 frahulgadv@yahoo.[10.11.2025
1302 1185/2025 JANR. VS MEETA ANDAND lcom
IANR JASSOCIATES
ICOURT ROOMICIVIL SUIT ICS(COMM) 13.11.2025 [MULTITUDE GROWTH[DIVJOT  SINGH|9910048284  (divjot.singh@kaar [11.11.2025
1302 1186/2025 [FUNDS LIMITED VSBHATIA alaw.com
M/S SHUBHANG]
JAGARWAL AND|
JASSOCIATES AND ORS.
ICOURT ROOMICIVIL SUIT ICS(COMM)1191/ [14.11.2025 [M/S BATRARAJEEV KJ9312276651 r.tewari88@gmail. [13.10.2025
1302 2025 IBREWERIES &TEWARI fcom
[DISTILLERIES PVT|
ILTD. VS RAM DIYA
ICOURT ROOMICIVIL SUIT CS(COMM)1205/[17.11.2025 |VILOK CHADHA VSVIJAY K SEHGAIL|9873403435  [ijayadv558@gmail16.09.2025
02 2025 [RAMAN KALRA IAND .com
JASSOCIATES
JADVOCATES
ICOURT ROOM[CIVIL SUIT ICS(COMM) 18.11.2025 |CANARA  BANK  VSRAJIV Blo811343911 rbsamaiyar@advg [09.10.2025
02 1212/2025 IKESHAR SINGH ISAMAIYAR AND| imail.com
IMAHIMA RANA|
IAND ANURAG
'ASHISHTHA
ICOURT ROOM[CIVIL SUIT ICS(COMM)1230/[21.11.2025 [NEERAJ NATHMS MEENAKSHI (9891878260 iminakshinath85jul{07.11.2025
1302 2025 [SHARMA VS VINOO| ly@gmail.com
[FRANKLIN AND ORS
ICOURT ROOMICIVIL SUIT [EX. 21.11.2025 [RAKESH CHITLANGIAANIL KUMARI9313579493 dv.anilsingh88@ na
1302 (COMM)556/202 [VS OSM PROJECTS PVT|SINGH lgmail.com
5 ILTD
ICOURT ROOM[CIVIL SUIT [EX(COMM)1247/|26.11.2025 [AMRIT CHAND JAIN VSASHU JAIN 9811281465 adv.ashu74@gmaiT|20.11.2025
1302 2025 [C AND R TEXTILES PVT] lcom
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ROOMICIVIL SUIT ICS(COMM)1249/[27.11.2025 [HAMDARD NATIONALSHIVENDRA 9953394364  [shivendra@theac [20.11.2025
1302 2025 [FOUNDATION (INDIA)PRATAP SINGH Imeco.com
S HAMDARD|
[EDUCATION  SOCIETY]
[RANGALA RAJPUR
ICOURT ROOM[CIVIL SUIT lcs(comm)1254/2 [27.11.2025 [RADHA KISHAN|SUDESH KUMAR (9313195031 lsudeshkradvocate [19.11.2025
1302 lo25 ICOLOUR WORLD VS| (@gmail.com

INATHU LAL AND SONS

ICOURT ROOM|CIVIL SUIT ICS(COMM)1252/[27.11.2025 [SHREE RADHEY|SUDESH KUMAR[9811052237 lsudeshgoyal@hot [13.11.2025
1302 2025 [DISTRIBUTORS LLP VSIGOYAL imail.com
MS LAXM]|
ISTATIONARY AND|
[COMMUNICATION
ICOURT ROOMICIVIL SUIT ICS(COMM) 29.11.2025 |GOODWILL AIR ANDHARPREET 197118291184 lhs.chhabra.advoca |06.10.2025
1302 1261/2025 ISEA  LOGISTICS VSSINGH te@gmail.com
IFRONTLINE PRODUCTS
ICOURT ROOM|CIVIL SUIT OMP(I) COMM]29.11.2025 [INDU SANGWAN VSSACHIN 9311738762 lsachinchoudhary.c[NIL
302 1152/2025 IM/S NEO DEVELOPERSCHAUDHARY lo.in@gmail.com
IPVT LTD.
8 [SH. SANJEEV KUMAR|CENTRAL [308 [0/S o9 OROMP() 03-11-2025 MS DELHI PRINTINGSanjive Singh 0811767675  [LEGALVISION.IN [29-10-2025
IMALHOTRA, DISTRICT IARBITRATION [1067/2025 IAND PUBLISHING| IDIA@GMAIL.CO
PUDGE, COMMERCIAL IACT [COMPANY PVT LTD Vg M
ICOURT JAPSK PRODUCTION]|

IAND ENTERTAINMENT]
IPRIVATE LTD.

1308 IRECOVERY ICS l04-11-2025 [Pawan Jain Vs M/SANKIT GUPTA |9717134040 ladvocateankitg@g [30-10-2025
(COMM)1149/20 [Crompton Greaves| [mail.com
25 IConsumer Electricals Ltd
1308 IRECOVERY ICS (COMM)o4-11-2025 MAHARISHIRAVI RANJAN 19971495605 17-10-2025
1150/2025 [TECHNOLOGY raviranjanllb@gm
ICORPORATION PVT) il.com
ILTD Vs Bisha Developers|
IPvt Ltd
1308 IMISC. APP. Misc DJ|06-11-2025 [Rais Ahmed VS.AneesSANJAY KUMAR [8851145382 IMESANJAYKUMA|03-11-2025
842/2025 IAhmed IR777@GMAIL.CO
M
1308 IRECOVERY ICS (COMM)06-11-2025 [Delhi Gujrat Road CarriefMUKESH 19971990798 INA [01-11-2025
1159/2025 Vs THE NEW INDIAAGGARWAL
IASSURANCE CO LTD
1308 [TRADE MARK [CS (COMM)06-11-2025 [STUDYIQ EDUCATION|GAURAV PATEL (9455160761 IGauravpatel829@ [31-10-2025
lACT 1160/2025 [PRIVATE LIMITED V: lgmail.com
[Telegram FZ LLC AND|
RS.
1308 U/S o9 OHOMP (Djo6-11-2025 | HDFC BANK LTD VSANISH BHOLA  [9811452022 IANISH 3-11-2025
IARBITRATION ((COMM.) IAMIT KUMAR IBHOLA17@YAHO
IACT 1096/2025 |0.COM
1308 U/S o9 OHOMP (Djo6-11-2025 [HDFC BANK LTD VSANISH BHOLA (9811452022 IANISH 3-11-2025
IARBITRATION ((COMM.) ISHARIF AHMED IBHOLA17@YAHO
IACT 1097/2025 |0.COM
1308 U/S o9 OHROMP (Djo6-11-2025 [HDFC BANK LTD VSANISH BHOLA (9811452022 IANISH 3-11-2025
IARBITRATION ((COMM.) ISHABNAM SAIFI IBHOLA17@YAHO
IACT 1098/2025 |0.COM
1308 [EXECUTION |Ex.COMM H{12-11-2025 M/S KALYANINA [NA [NA 11-11-2025
|JAward by Arb] ICREATIONS Vs M/

IComm. 61/2025 INEERAJ TEXTILES
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1308 [MISC. APP. Misc DJf14-11-2025 [SWASTIK PIPES LTD. VsVikash Chauhan (9999442895 12-11-2025
862/2025 IMAYA SALES|
ICORPORATION
1308 IRECOVERY ICS (COMM)14-11-2025 [Dharam Industries Vs Rimansimran 9818908905  |mansimra 7-11-2025
1192/2025 IDEVIS Engineers P Ltd  [khurana [khurana@GMAIL.
IcCOM
1308 [U/S o9 OFOMP (I) 14-11-2025 [DCB BANK LTD Vs RAJIANISH BHOLA (9811452022 IANISH 12-11-2025
IARBITRATION ((COMM.) IKUMAR SINGH IBHOLA17@YAHO
IACT 1127/2025 |0.COM
08 [EXECUTION  [Execution 14-11-2025 [DEEPAK Vs MONIKAJANANT RAO 9999421467 12-11-2025
(Comm.) IMALIK lanantyadavs55@g
539/2025 imail.com
08 [TRADE MARK |[CS (COMM)15-11-2025 |LEVI STRAUSS AND CO[Shravan Bansal 6201970125 l13-11-2025
IACT 1197/2025 s SURAJ YADAV AND| unitedmark@unite|
RS dandunited.com
Bos [0/S 9  OHOMP (D 15-11-2025 [TATA CAPITAL LTD VJANISH BHOLA  [9811452022  |ANISH 3-11-2025
IARBITRATION ((COMM.) IMANOJ KUMAR IBHOLA17@YAHO
IACT 1132/2025 |0.COM
1308 [U/S 9 OHOMP (Dfi5-11-2025 [DCB  BANK LTD. VSANISH BHOLA [9811452022 [ANISH 14-11-2025
JARBITRATION [(COMM.) KHAN MAUHMMAD BHOLA17@YAHO
IACT 1135/2025 |0.COM
1308 [EXECUTION [Ex.COMM H18-11-2025 [SOHAN LATJRahat Bansal 9899057063  [NA [15-11-2025
JAward by Arb| ICOMMODITY
IComm. 62/2025 [MANAGEMENT LTD. Vg
VHAWAR TRADER
1308 IEXECUTION  [Execution 19-11-2025 | Ashish Papers Pvt Ltd VsSurendra Mohan/9810235448 [SMGUPTAG@GM [15-11-2025
(Comm.) [Creative Industries andGupta Gupta IAIL.COM
549/2025 TS
1308 |Arbitration ~ &OMP  (COMM.)21-11-2025 [Baby Mittal Vs SHRIRAMisanchit jain 7669541241 INA 18-11-2005
[Conciliation 58/2025 IFINANCE LIMITED
lAct, 1996:34
1308 IRECOVERY ICS (COMM)22-11-2025 | PANKAJ ARORA Vsvidya sagan8279971561 IADVOCATEVIDY [21-11-2025
1233/2025 UNICIPAL hrama IASAGAR94@GMA|
ICORPORATION OF IL.COM
IDELHI
1308 IMISC. APP. Misc DJj24-11-2025 [SHILPA KHANNA VSMOHD IKRAM (9810482807 [22-11-2025
882/2025 IMOHAMMAD SHABIR dv.mohammed.ik
fram@gmail.com
1308 |Arbitration ~ &OMP  (COMM.) 26-11-2025 [Chanakya Sharma Vs Soloman 9810209207  |JADVOCATE.SOLO[20-11-2025
IConciliation 60/2025 |Avanse Financial Services IMAN@GMAIL.CO
lAct, 1996:34 M
1308 IRECOVERY Cs (COMM)28-11-2025 [Sanjeev Bagdi Vs M/s R GMORDHWAJ 9811071595 finfo.thakurandtha [22-11-2025
l1257/2025 [ROLLING INDIATIWARI lkurz@,gmail.com.
ILIMITED
9 [SH. DEEPAK GARG,CENTRAL [309 IRECOVERY ICS l01-11-2025 [Bank of Baroda Vs DevlUrvi Syal 18153843923 ladvgagannaran@g [13-10-2025
IDISTRICT JUDGE, (COMM)/1141/20] Thakur imail.com
ICOMMERCIAL COURT-| 25
oo
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1309 IRECOVERY ICS 06-11-2025 |DHIRAJ NATH[Ms. Meenakshi 9891878260 iminakshinath85j [06-11-2025
(COMM)/1156/2 SHARMA Vs ANCY| july@gmail. com
025 IMARTIN
09 RECOVERY _ [CS li5-11-2025 [BD GUPTA AND SONSSh. YOGESH[8745866763  |ADV.YOGESHLAT|11-11-2025
(COMM)/1199/2 [PRIVATE LIMITED VSLATHA [HA.SR@GMAIL.C
025 IBHASKAR INFRATECH] IOM
[ENGINEERS PRIVATE|
[LIMITED
1309 IRECOVERY ICS 22-11-2025 |STATE BANK OF INDIA| SH.BIPLAB|9718621607 Idvocatebkmassoci [20-11-2025
(COMM)/1234/2 Vs BWJENDER KUMAR |[KUMAR lates@gmail.com
025 IKUKHERJEE
1309 IRECOVERY ICS 24-11-2025 {Sanjeev Bagdi Vs M/sSh. Rajesh Kumar (9871907794 [Kumarrajesh.adv [20-11-2025
(COMM)/1243/2 [Rajendera Gears (@gmail.com
025
1309 IRECOVERY ICS l27-11-2025 [Victoria s Secret StoresSH. SHRAVAN|6201970125 unitedmark@unitej25-11-2025
(COMM)/1250/2 Brand Management LLCKUMAR BANSAL dandunited.com
025 [Vs Ashok Kumar And Anr
1309 IRECOVERY ICS 28-11-2025 |Anita Gupta VsSh. Jatin Aggarwal|9953283177 jka.legal@gmail.co[26-11-2025
(COMM)/1256/2 IAnnapurna Agronics| m
025 Machinery Private|
[Limited
o [SH. AJAY PANDEY,CENTRAL [307 (Civil ICS l04-11-2025 [SH ASHOK ARORA Vs JAvinash Kumar9871441764 ktrivedilawoffices[21-10-2025
IDISTRICT JUDGE, (COMM)/1153/2 Municipal Corporation offIrivedi(P), (@gmail.com
ICOMMERCIAL COURT 025 IDelhi
1307 (Civil ICS 17-11-2025 [Falcon Aviation Academy [MUKESH 9811311360 msingh_1908@yah[i4-10-2025
(COMM)/1209/2 s M/s The NationaAGGARWAL(P), 00.c0.in
lo25 [[nsurance Co Ltd
307 (Civil 07-11-2025 (Sailender Singh Prop M/sfsatyendra  kumar9811161525 Isksinghll6é @gmail. [06-10-2025
(COMM)/1165/2 [Sailender Singh Const Vssingh(P), lcom
025 Municipal Corporation of
Delhi
1307 (Civil ICS l07-11-2025 [Sailender Singh Prop offsatyendra kumar9811161525 isksinghll6@gmail. |06-10-2025
(COMM)/1166/2 IM/s  Sailender Singhlsingh(P), fcom
025 IConst Vs  Municipall
ICorporation of Delhi
1307 (Civil ICS 17-11-2025 [BANK OF BARODA Vs [SAGAR(P), 18130237770 ishailender.sisodia [04-11-2025
(COMM)/1204/2 [MOHD MEHRAJ (@gmail.com
025
1307 (Civil ICS 15-11-2025 [RAVI WADHWA Vs [DIGVIJAY 19953413632 dv.rita.sanghavi [11-11-2025
(COMM)/1201/2 LIZA CLOTHING ANDPASWAL(P), (@gmail.com
lo25 IAPPARELS PVT LTD
1307 (Civil ICS 22-11-2025 [Yogesh Aggarwal Vs [satyendra kumar9811161525 lsksinghll6@gmail. |09-10-2025
(COMM)/1232/2 [Municipal Corporation offsingh(P), om
lo25 [Delhi
1307 (Civil CS 24-11-2025 [BHAGWATI PHARMA [Naman Joshi(P), (9810057280 ffice@njlaw.in 5-08-2025
(COMM)/1239/2 Vs SHRI  BALAJ]
025 IAGENCIES
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S.S RATHI,| ROOMICS (COMM) ICS 03-11-2025 [VIPIN KHANDELWAI{Aabhas Dahiya 9810808725 ssslawchambers@ [06.10.2025
IDISTRICT JUDGE, 1310 (COMM)/1146/2 [Vs M/s Gupta Motors lgmail.com
ICOMMERCIAL COURT 025
ICOURT ROOMCS (COMM) ICS l04-11-2025 [STATE BANK OF INDIAVijay Prakash 9810210832 vijayprakash9682 [15.10.2025
1310 (COMM)/1148/2 Vs NASREEN BEGUM| (@gmail.com
025 IPROP M/S SUFIA|
[DIAGNOSTIC
ICOURT ROOMCS (COMM) ICS l07-11-2025 [MALIK BOOKSELLERS|Yeshpal Singh 9717175409 [NA [17.10.2025
310 (COMM)/1162/2 JAND STATIONERS Vs
025 IDYARTHI SETI|
ISCHOOL WEARS

ICOURT ROOMCS (COMM) ICS 11-11-2025 [RAB TEXTILES PVT.Arun Kumar 9810131832 onlinearun@yahoo07.11.2025
1310 (COMM)/1173/2 ILTD Vs DHEERAJ| l.co.in
025 JALAGH PROPRIETOR|

F R M TEXTILES

ICOURT ROOMCS (COMM) ICS 12-11-2025 [PARAS ALUMINIUM[Arun Kumarn9899104342 runyadavi131@g [26.09.2025
1310 (COMM)/1177/2 IPVT. LTD Vs Asma [Yadav imail.com

025
ICOURT ROOMCS (COMM) ICS 15-11-2025 [S K BEARINGSHarshita 9891693600  [info@bnglawassoc [26.09.2025
1310 (COMM)/1198/2 ICORPORATION VsSabharwal liates.com

025 RAMDEV STAINLESS|

ISTRIPS PVT LTD

ICOURT ROOMCS (COMM) ICS 19-11-2025 [M/s INDO TEX VsSahil Ahuja 8588057040  [nayatilegal @gmail.07.11.2025
310 (COMM)/1218/2 JAGSIR SINGH| lcom
025 [ROMANA
ICOURT ROOMCS (COMM) ICS 21-11-2025 [ASHOK MANDAL VsAnil Kumar Singh [9313579493 ladv.anilsingh88@ [10.11.2025
310 (COMM)/1229/2 M/S VENUS| lgmail.com
025 [ENTERPRISES
ICOURT ROOMCS (COMM) ICS 24-11-2025 [Yogesh Kumar Vs AnilKunal Kalra 9871028643 [kkalra.adv@gmail. |09.10.2025
1310 (COMM)/1240/2 [Kumar Gupta fcom
025
ICOURT ROOMCS (COMM) ICS 24-11-2025 [Adnan Azam Vs IndusfZeeshan Ahmed [9873463090 [zedlegalchambers [18.11.2025
1310 (COMM)/1245/2 [Towers Limited (@gmail.com
025
12 [SH. RAVINDER BEDL/CENTRAL [o1 ICS (COMM) 1142/2025 o1.11.2025 [BANK OF BARODA VSUMESH JOSHI [9910568669 dvumeshjoshi@g [28.10.2025
[IDISTRICT JUDGE, ISANDEEP KUMAR] imail.com &
ICOMMERCIAL COURT IDUBEY ladvocateumesh20
lo5@gmail.com
ko1 ICS(COMM) 1164/2025 07.11.2025 |PNB VS ARVIND SEKAR JYOTI GAUTAM [7000041067  PYOTI_GAUTAM2[15.10.2025
010@GMAIL.CO
M
Kuo1 ICS(COMM) 1175/25 11.11.2025 [ZARAR AHMED VS MCDVIDYA SAGAR[8279971561 IADVOCATEVIDY [04.11.2025
[SHARMA IASAGAR94@GMA|
IL.COM
ko1 [CS(COMM) 1184 /25 13.11.2025 [NADRA BEGUM VSR.Y.KALIA 19717490094 [29.10.2025
[KARTIK SHARMA
ko1 ICS(COMM) 1215/25 18.11.2025 [DAV TRUST & MGTVIVEK 9210107303 [THEJURALSOLU [10.11.2025
ISOC. & ANR. VS DAV|SRIVASTAVA [TIONS@GMAIL.C
ILEELAVACHAN PUB| IOM

ISCHOOL
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ko1 ICS (COMM) 1219/25 19.11.2025 [BUBNA ADV. VS SKY|VIKAS ARORA 17.11.2025
[MEDIA SOL.
ko1 ICS(COMM) 1220/25 19.11.2025 [DEVESH SINGH VS VEDRAKESH KUMAR(9899454835 rksi08 @gmail.co [14.11.2025
[PRAKASH MITTAL [SHUKLA fm
ko1 ICS (COMM) 1231/25 22.11.2025 [YOGESH  AGGARWALSATYENDRA 9811161525 ISksingh16 @gmail. [10.10.2025
VS MCD [KUMAR JAIN om
o1 ICS (COMM) 1246/2025 [26.11.2025 [SBI VS REKHA IAVIJIT DAS 9718621607 ladvocatebkmassoc [20.11.2025
liates@gmail.com
3 [SH. M.K  NAGPALJCENTRAL [COURT ROOMICIVIL SUIT [CS (COMM)/T14322025 [91-11-2025 [DAYANAND ANGLO|VIVEK 9210107303 thejuralsolutions@Jio/10/25
IDISTRICT JUDGE, ko2 EDIC COLLEGE ISHRIVASTWA lgmail.com
ICOMMERCIAL COURT Vs ACT DAV PUBLIC
ISCHOOL
ICOURT ROOMICIVIL SUIT [CSTCOMMTIZT 2035 [04-11-2025 R K JAIN Prop VidhijKULDEEP 8802108285 dvocatekuldeepve|NA
ho2 Toys IKUMAR rma77@gmail.com
[Vs ROUSHAN KUMAR|
IGUPTA
ICOURT ROOM|CIVIL SUIT OMP (1) (COMM.)/1083/304-11-2025 [HDFC BANK LTD. JANISH BHOLA  [9811452022 lanishbhola17@yah [NA
o2 s HARE KISHAN 0.cOm
ICOURT ROOM|CIVIL SUIT OMP (I) (COMM.)/1085304-11-2025 [HDFC BANK LTD. IANISH BHOLA  [9811452022 lanishbhola17@yah [NA
Kuo2 s HARISH SATTA 0.cOmM
ICOURT ROOM|CIVIL SUIT OMP (I) (COMM.)/1086/404-11-2025 [HDFC BANK LTD. IANISH BHOLA  [9811452022 lanishbhola17@yah [NA
ro2 s NITESH PANDEY 0.com
ICOURT ROOM|CIVIL SUIT OMP () (COMM.)'1087204-11-2025 [HDFC BANK LTD. JANISH BHOLA  [9811452022 lanishbhola17@yah [NA
Kuo2 Vs  RAVI SHANKAR| 0.cOM
[YADAV
ICOURT ROOM[CIVIL SUIT [OMP (1) (COMM.)'1089/304-11-2025 [DCB BANK LTD. JANISH BHOLA  [9811452022 lanishbhola17@yah [NA
uo2 [Vs SHAN MUHAMMAD 0.com
ICOURT ROOM[CIVIL SUIT [CS (COMM)/116112025 106-11-2025 [MOHAN LALJHARISH KUMAR (8285202359  [Harish@barahami [04/11/25
ko2 [PROPRIETOR OF MS§| legalservices.com
[UTTAM INDUSTRIES
Vs SONU JAIN]
IPROPRIETOR OF M/S|
[RAJ MACHINERY|
mADD:
ICOURT ROOM[CIVIL SUIT OMP (1) (COMM.)'1110307-11-2025 [DCB BANK LTD. JANISH BHOLA  [9811452022 lanishbhola17@yah [NA
o2 [Vs PAWAN KUMAR 0.cOM
ICOURT ROOM[CIVIL SUIT OMP (1) (COMM.)11111307-11-2025 [TATA CAPITAL LTD. JANISH BHOLA  [9811452022 lanishbhola17@yah [NA
ko2 Vs M/S| loo.com
IMAHAKALESHWAR
[NFRATECH PVT LTD
ICOURT ROOM[CIVIL SUIT [Execution (Comm.)/53212410-11-2025 [KUNAL MITTAL I[SAMIR SIDHARR (9999918302  [NIL INA
ko2 [Vs Shamim Islam
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ROOM(CIVIL SUIT [CS (COMM)/117422025 [11-11-2025 [NEEL GAGAN PETROBSATISH BAJAJ  [9953538322
uo2 ICHEM THROUGH ITS|
IPARTNER MR Vikas|
[Pandey
s S and Pl
[INFRASTRUCTURE

[COURT ROOMICIVIL SUIT [Exceution (Comm)/53812(13-11-2025 [ANIL KUMAR GUPTA  [PANKAJ 9891475320 IPankajsinghaladvo[NA
ko2 Vs PULUGU MADHUISINGHAL lcate@gmail.com
[SUDHANA REDDY

6/11/25

[COURT ROOMICIVIL SUIT [Counter Claim/5412025  114-11-2025 [ZULFIQUAR AHMED [RAKESH KUMAR [9711771000 rakesh.advocate8 [NA

ko2 Vs MOHD AZAM KHAN (@gmail.com

ICOURT ROOM|CIVIL SUIT Exeeution (Comm.)/54112(14-11-2025 [SANDEEP GUPTA [Satyender Singh  [9811161525 lsksingh116 @gmail [NA
ko2 s MCD om

ICOURT ROOM|CIVIL SUIT [Execution (Comm.)’542/20 4-11-2025 [AMIT TANWAR [Satyender Singh [9811161525 isksingh116 @gmail [NA
ko2 s MCD om

ICOURT ROOM|CIVIL SUIT [CS (COMM)/119522025 |14-11-2025 [Sh Anish Aggarwal [Anmol Kapoor 9718844007 [Kapoorassociates2 [06/12/25
ho2 s Lalit Baid I35@gmail.com
ICOURT ROOM|CIVIL SUIT OMP (I) (COMM.)/1134/315-11-2025 [DCB BANK LTD JANISH BHOLA  [9811452022 lanishbhola17@yah [NA
ro2 s AASMIN 0.com

ICOURT ROOM|CIVIL SUIT OMP (I) (COMM.)/1136/315-11-2025 [DCB BANK LTD IANISH BHOLA  [9811452022 lanishbhola17@yah [NA
Ko s ANAVAR 0.cOm

ICOURT ROOM|CIVIL SUIT [CS (COMM)/120612025 117-11-2025 [Hero InvestCorp pvt. Ltd [PJARMOD KUMAR|9810481016 imail @thelegist.co [13/11/25
Ko2 s Ashok kumarj Im
anknown

ICOURT ROOM|CIVIL SUIT [CS (COMM)/121372025 [18-11-2025 |[ANUPAM MATHUR IKamlesh Anand  [9990948701  |Anandkamlesh199 [14/11/25

ko2 [Vs APRA MOTELS 9@gmail.com
ICOURT ROOM[CIVIL SUIT (CS (COMM)/121472025 118-11-2025 [Canara Bank [Rajeev. BJ9811343911 i86Samaiyar.Adv@ [09/10/25
ko2 [Vs Surender Singh [Samaiyar lgmail.com

ICOURT ROOM[CIVIL SUIT [Execution (Comm.)/55212419-11-2025 [RAJESH AGRAWAL JANIL KUMAR 9810134489 hejaleylawassociar [NA
ko2 [Vs PRINCE BHARTI tes@gmail.com

[COURT ROOMICIVIL SUIT Exccution (Comm)/55312019-11-2025 [RAJESH AGRAWAL IANIL KUMAR 9810134489 lhejaleylawassociar [NA

ko2 [Vs PRINCE BHARTI tes@gmail.com
ICOURT ROOM[CIVIL SUIT OMP () (COMM.)'1146/319-11-2025 [HDFC BANK LTD JANISH BHOLA  [9811452022 lanishbhola17@yah [NA
o2 Vs SYEDALI MEHDI] foo.com

[ZAIDI

ICOURT ROOM[CIVIL SUIT [CS (COMM)/122122025 119-11-2025 [BD GUPTA AND SONSRishi kant Mishra [9268403018  [rishikantmishra@ [09/10/25
ko2 [PRIVATE LIMITED ahoo.co.in
s MECCON|
[INFRASTRUCTURES
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ERVICES (FIRM)

ROOMICIVIL SUIT Ex.COMM - Award by Arla1-11-2025 |JARVIND KUMARAnil kumai| sunnymalick23@g
ko2 IGUPTA [Pruthui imail.com
s SANDEEP MALIK
[COURT ROOMICIVIL SUIT Ex.COMM - Award by Arfo5-11-2025 [MS PASSIM ~ WATEROm parksh 18076028046  leromlaw1956@gm [NA
ko2 [SERVICES fail.com
s UNION OF INDIA|
[THROUGH EXECUTIVE|
[ENGINEER
[ELECTRICAL
[COURT ROOMICIVIL SUIT [Misc DJ/880/2025 [22-11-2025 [MS MODERN TEXTILEJagriti Jain 18527506427 ILawfirm@unsolve [NA
ko2 ISOLUTIONS PVT LTD| [dlegal.com
THROUGH ITS AR MR
INEERAJ GUPTA
Vs MR PRASHANT]
IMEHTA PROP OF M/S
ICOURT ROOMICIVIL SUIT [CSTCOMMY 2372025 [22-11-2025 |M/S NATIONAL WIRESRahul Khanna 8860004840 [NA 7/11/25
ko2 JAND CABLES CO.
s MS MFB GEOTECH]
IPRIVATE LIMITED
[COURT ROOM[CIVIL SUIT __ |[EX COMMJ26-11-2025 |ASHA RAM VS NEERAJSACHIN JAIN _ [9873586359  [Skjainadvocateo@ [NA
ko2 567/2025 IKUMAR lgmail.com
[COURT ROOMICIVIL SUIT ICS COMM-+26-11-2025 [BANK OF BARODA VSGEETANJALI 18447833470 lAdvocate.134@gm [23/11/25
ho2 1248/2025 IAGRITAS CROP [SHARMA il.com
ICOURT ROOM|CIVIL SUIT ICS COMM-27-11-2025 |DEEPAK KUMAR VSSHARWAN  KR|6201970125 unitedmark@unitef21/11/25
ko2 1253/2025 'AIDEHI FEEDS [dandunited.com
ICOURT ROOM|CIVIL SUIT ICS COMM28-11-2025 [LAXMI PUBLICATIONSRAKESH KUMAR [9582959560 frakesh1987@yaho [30/01/23
no2 1258/2025 'S ASHWANI SHARMA .co.in
ICOURT ROOM|CIVIL SUIT ICS COMM+28-11-2025 [TAURUS APPAREALS [VINAY KUMAR [9717259459 vinayadvocatedrkaf24/11/25
Ko2 1259/2025 S DUTTA INDUS. am@gmail.com
g4 [SH. ASHUTOSH[WEST 201 ICS ICS l01-11-2025 [PUMA SE Vs ASHOK|Prachi Gupta(P), |9911703098 [prachi.gupta@paml07-07-2025
[KUMAR, DISTRICT] [Extn Block (COMM)/874/20 IKUMAR lslegal.com
PUDGE (COMMERCIAL 25
ICOURT)
ICS ICS 10-11-2025 [SUDHANSHU BAJAJ VsVikas Sharma(P), (9999010507 jurislaw@outlook. [03-11-2025
((COMM)/897/20 SCHOLARS ACADEMY lcom
25
ICS ICS 12-11-2025 [UMA SETH Vs M/SManeesh 9911315304 scentlawfirm@g [12-09-2025
(COMM)/907/20 ISILVERTONE  GRAVU|Gumber(P), imail.com
25 [FLEX PRIVATE|
ILIMITED
ICS CS 12-11-2025 [SURJEET GUPTASanjeev Singh(P), (9811129304 sanjeev.singh@sin [08-11-2025
((COMM)/906/20| TRADING AS  M/S lghnassociates.com
25 ISHREE SHYAM|
[ENTERPRISES Vs
IGAURI SHANKAR]
IGUPTA TRADING AS|
INnIIDoDeurADT
ICS ICS 15-11-2025 [SURINDER KUMARsurinder Kumar (9868060342 kbadhwar@gmai. [24-10-2025
(COMM)/918/20 [BADHWAR Vs [badhwar(P), om
25 IRAJNEESH SETH
ICS ICS 15-11-2025 [YOGESH KUMARKUNDAN 9810063966 bgarg76@gmail.c [26-09-2025
(COMM)/917/20 IGOYAL Vs M/S BIO| om
25 IMEDICAL ‘WASTE|



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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ICS 17-11-2025 [Best Tech Pipes LLP Vs [Shailender 9999029218  [shailnegi1984@gmf15-09-2025
(COMM)/922/20 IM/s Dharamraj ContractsNegi(P), il.com
25 [[ndia Pvt Ltd
ICS ICS 18-11-2025 [Dinesh Sharma Prop M/SRAKESH KUMAR(9899454835  [rksi08@gmail.co |03-11-2025
((COMM)/928/20 [Triumph incorporation [SHUKLA(P), m
25 s Danender Kumar
[Prop of M/s Kavita Store
ICS ICS l22-11-2025 [M/S NAINI  FINCAP[Lalit Dahiya(P), |9717172204 not mentioned 7-11-2025
(COMM)/935/20 ILIMITED Vs SATISH|
25 IGROVER AND ANR
ICS ICS 22-11-2025 [LAL CHAND PRAJAPATISHALU 9212413759 jitendersahayadvo [20-11-2025
(COMM)/936/20 [PROPRIETOR OF RAJATIKUMARI(P), lcate@gmail.com
25 [TIMBER AND|
PLYWOOD Vs VED|
[PRAKASH MITTAL AND)
ISONS THROUGH ITS|
IbDAD Az aorT arTTEaT
ICS ICS 26-11-2025 [ARPIT BHATIA AND{Sahib Gurdeep90999496532  [sethimehandru.inf [27-11-2025
(COMM)/945/20 JANR Vs MOGUIRESingh(P), lo@gmail.com
25 [FOODS PVT LTD|
[THROUGH ITS
[DIRECTOR DHANRAJ|
[HIRTYANNA KIDIYOOR
ICS ICS [27-11-2025 |State Bank of India Vs [Krishna K1995889140 ladvkrishna1411@g [15-11-2025
(COMM)/952/20 [Rajinder [Sharma(P), imail.com
25
ICS ICS l27-11-2025 |State Bank of India Vs [Krishna K1995889140 ladvkrishna1411@g [15-11-2025
(COMM)/951/20 Bala Devi [Sharma(P), [mail.com
25
ICS ICS 28-11-2025 [State Bank of India Vs [Krishna K1995889140 ladvkrishna1411@g [15-11-2025
(COMM)/956/20 IDevendra Kumar [Sharma(P), imail.com
25
ICS ICS 28-11-2025 [Canara Bank Vs Gauravjsumit virmani(P), [9873245548 virmanilawco@gm [26-11-2025
(COMM)/958/20 |Arora Proprietor of M/: il.com
25 ISGS Traders
ICS ICS 28-11-2025 [M/S PINNACLEKUSHAGRA 9999448797  |kushagrabansal@af17-11-2025
((COMM)/960/20 [POLYMERS  PRIVATEBANSAL(P), lkassociates.org.in
25 [LIMITED Vs
ZIKRULLAH ALAM|
(PROPRIETOR OF M/S|
[KISHAN BOOT HOUSE)
15 |MS. PREETI AGARWALWEST 209 ICS(COMM) 880/2025 03.11.2025 |BAKSHI MARK PVT LTD[RAJESH BANATI (9810294894 rajeshbanati@yah [27.10.2025
IGUPTA, DISTRICT]| [Extn Block VS. BAJAJ ALLIANZ 0.com
PVUDGE (COMMERCIAL IGENERAL INSURANCE|
ICOURT)-02 ICO
ICS(COMM) 881/2025 03.11.2025 |[SONA MACHINERY LTD[PARAS 9810600656  [parasaggarwaladv [27.10.2025
[VS. ABHISHEK IAGGARWAL (@gmail.com
ICS/(COMM)  [898/2025 10.11.2025 [MANORANJAN KUMARAJAI KUMAR 9999436099  fadvoajai@gmail.co(04.11.2025
VS. M/S SMART]
[PADDLE TECHNOLOGY
ICS/(COMM)  [908/2025 13.11.2025 PJASBIR KAURBHARAT 9910403763  [advbharatbhushan [05.11.2025
[VS.KERATINE [BHUSHAN 1328 @gmail.com
IPROFESSIONAL
ICS/(COMM) [909/2025 13.11.2025 [SEEMA JINDAL VSJ/0.P. AGGARWAL (9899695533 [24.09.2025
[RISHI CHAUHAN
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(COMM)/891/20
25

IDASPASS INDUSTRIES,
ILLP

ha(P),

ICS/(COMM)  [919/2025 17.11.2025 [VARUN CHOPRA VSMANJU 9953854141 zestlaw438@gmail15.11.2025
IATOM MEP ENGINEERSMINOCHA L.com
[PVT LTD
ICS/(COMM)  [927/2025 18.11.2025 [MULTI CREDIT PVIMMEENAL 18860206363 dvocatemeenaldu 18.11.2025
[LTD VS. METRODUGGAL lggal@gmail.com
TRADING CO
ICS/(COMM)  [931/2025 19.11.2025 [PUNJAB NATIONALNANDITA 8130268845  [mishranandita@g [17.11.2025
[BANK VS. SHEETAL MISHRA imail.com
ICS/(COMM) [12/2025 20.11.2025 |GOVT. OF NCT OFZAFAN ABBAS 9868122342 za16132@gmail.co |07.11.2025
[DELHI VS. M/ m
ISUNRISE ENTERPRISES|
ICS/(COMM)  [943/2025 24.11.2025 [SANJAY KUMAR VS/MAYANK BARUA (9911750282 [mike82adv@gmail19.11.2025
IM/S INDIA BULLS l.com
[ENTERPRISES
ICS/(COMM)  |957/2025 28.11.2025 [STATE BANK  VS/AKRAJGOPAL (956002821 dv.akrajgopal@g [26.11.2025
[THANGCHINGMANG imail.com
[HAOKIP
ICS/(COMM) [966/2025 29.11.2025 [PUNJAB NATIONALSABHAYA JAIN (9811577425 lsabhyajaino8 @gm [27.11.2025
IBANK VS. VIDHI| il.com
[KUMAR
16 [SH. RAGHUBIR SINGH WEST 203 IOMP (Djo1-11-2025 [YES BANK LTD Vs [KARTIK 9411808617 llegai@Katvalassoc [Nil
IDISTRICT JUDGE| [Extn Block (COMM)/1728/2 ISAHIL TRANSPORTKUMAR(P), liates.com
COMMERCIAL 025 ICOMPANY
ICOURT)-03
IOMP (Djo1-11-2025 [YES BANK LTD Vs [KARTIK 9411808617 egai@Katvalassoc [Nil
(COMM)/1727/2 IMEHAK CHHABRA IKUMAR(P), liates.com
025
IOMP (Djo1-11-2025 [YES BANK LTD Vs JAIKARTIK 9411808617 egai@Katvalassoc [Nil
(COMM)/1726/2 ISHIV TRADERS IKUMAR(P), liates.com
025
ICS l01-11-2025 |AMAZON ISHALU 9811041494 [Radheyshyamadv
(COMM)/877/20 IDISTRIBUTORS ~ PVTKARDAM(P), (@gamil.com
25 [ILTD Vs URMILA
[VERMA
ICS l01-11-2025 [Bank of Baroda Vs [Umesh Joshi(P), (9910568669 dvocateumesh20
(COMM)/876/20 |Aditya Manchanda Prop| lo5@gamil.com
25 IAMA Traders
Cs 03-11-2025 [PUNJAB NATIONALJParikshit 9868873985  [not mentioned
(COMM)/883/20] BANK Vs AKASHDEEPMahipal(P),
25 [PROPRIETOR OF MS|
IAKASHDEEP DIARY|
IAND GENERAL STORE
OMP (I}o6-11-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [Litigation@srcsleg [Nil
(COMM)/1740/2 SONU RAJSINGH IPATHAK(P), laLcom
025
Cs 06-11-2025 |G S R Metals Pvt Ltd Vs [Pradeep ~ Kuma|
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IOMP (Iyo7-11-2025 |AXIS BANK LTD Vs |JADV. LALIT|8130383148 lalitpandayadvassol
(COMM)/1741/2 IAJIT SINGH [PANDEY(P), [ciates@gamil.com
025
IOMP (I)12-11-2025 |AXIS BANK LTD Vs [Sunita Singh(P), 0871040589 [INDOLEXLAW@ [Nil
(COMM)/1792/2 ISHAKUNTALA NATH IGMAIL.COM
025
IOMP (IN12-11-2025 |AXIS BANK LTD Vs [Sunita Singh(P), [9871040589 [INDOLEXLAW@ [Nil
(COMM)/1791/2 ISANTOSH KUMAR] IGMAIL.COM
025 IGUPTA
IOMP (I)12-11-2025 |AXIS BANK LTD Vs [Sunita Singh(P), [9871040589 [INDOLEXLAW@ [Nil
(COMM)/1790/2 [RAJESH KHANNA IGMAIL.COM
025
ICS 12-11-2025 |AMAZON ISHALU
(COMM)/903/20 IDISTRIBUTORS ~ PVTIKARDAM(P),
25 ILTD Vs SUPER|

IMARCHE 37 TRADERS|

[LLP
(OMP (If12-11-2025 |AXIS BANK LTD Vs [Sunita Singh(P), (9871040589 [INDOLEXLAW@ [Nil
(COMM)/1789/2 [KHURSHID KHAN GMAIL.COM
025
IOMP (Dp2-11-2025 |AXIS BANK LTD Vs [ADV. LALIT|8130383148 alitpandayadvasso[Nil
(COMM)/1785/2 INASIR KHAN IPANDEY(P), ciates@gamil.com
025
IOMP (Dp2-11-2025 |AXIS BANK LTD Vs [ADV. LALIT|8130383148 lalitpandayadvassoNil
(COMM)/1783/2 IAMIT KUMAR IPANDEY(P), lciates@gamil.com
025
IOMP (Dp2-11-2025 |AXIS BANK LTD Vs [ADV. LALIT|8130383148 alitpandayadvasso[Nil
(COMM)/1786/2 HILAL AHMAD IPANDEY(P), lciates@gamil.com
025
IOMP (Dp2-11-2025 |AXIS BANK LTD Vs [ADV. LALIT|8130383148 lalitpandayadvassoNil
(COMM)/1788/2 [MANOJ RASTOGI [PANDEY(P), ciates@gamil.com
025
IOMP (I12-11-2025 |AXIS BANK LTD Vs |JADV. LALIT|8130383148 lalitpandayadvasso[Nil
(COMM)/1787/2 ISATYAVEER SINGH [PANDEY(P), lciates@gamil.com
025
Cs 13-11-2025 [LAKSHMI KANT GOYAL|[RAHUL 8447946432  [rationale.ratio@g [Nil
(COMM)/910/20 Vs SAURAV KAPOOR  [BANSAL(P), imail.com
25
OMP (Dj14-11-2025 [IDFC  FIRST BANKISANJEEV 9717028845 litigation@sresleq
(COMM)/1821/2 [LIMITED Vs [PATHAK(P), l.com
025 [HARGOVIND

IASHWANT
IOMP (Df15-11-2025 [HDFC BANK LIMITED [MANISH 650810426 [msverm acham|Nil
(COMM)/1838/2 Vs RAHUL BEGRAJ [SHANKER [bers@gm ail.com
025 ERMA(P),
IOMP (Ij17-11-2025 [HDFC BANK LIMITED [MANISH 650810426 [msverm acham|Nil
(COMM)/1857/2 Vs SHAYMAL RODRICK [SHANKER [bers@gm ail.com
025 ERMA(P),
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IOMP (I)17-11-2025 [HDFC BANK LIMITED [MANISH 650810426 [msverm acham|
(COMM)/1856/2 Vs NARENDER SETH [SHANKER [bers@gm ail.com
025 ERMA(P),
IOMP (Dft7-11-2025 [HDFC BANK LIMITED [MANISH 650810426 [msverm acham|Nil
(COMM)/1855/2 Vs KHURSHEDISHANKER [bers@gm ail.com
025 KHURSHED ERMA(P),
IOMP (Iy17-11-2025 [HDFC BANK LIMITED MANISH 650810426 msverm acham|Nil
(COMM)/1854/2 Vs SHARIF AHMED [SHANKER [bers@gm ail.com
025 ERMA(P),
CS 18-11-2025 [Dinesh Sharma Vs [RAKESH KUMAR|09899454835, [rksi08@ffEiLge!o
(COMM)/926/20 Mairajuddin Qureshi ISHUKLA(P),
25
[EXCOMM J18-11-2025 [UTTAR PRADESHRAJESH 00899454835, [rks108@ffEiLge!o [Nil
JAward by Arb [RAJKIYA NIRMAN[PATHAK(P),
IComm/73/2025 INIGAM LTD Vs
[EMPLOYEES STATE|
[INSURANCE
ICORPORATION LTD
ICS 18-11-2025 [Batra Breweries andjrajeev kuma
(COMM)/925/20 IDistilleries Pvt Ltd Vs [tewari(P),
25 ISRP Breweries Pvt Ltd
ICounter [20-11-2025 [gaurav ~ arora Vs |MANISH INil
(Claim/50/2025 IRAJNEESH ISHARMA(P),
(OMP (I)}20-11-2025 |AXIS BANK LTD Vs [ADV INil
(COMM)/1878/2 JAZHAR MEHRAJ KHAN [DHEERAJ(P),
025
IOMP (Iy20-11-2025 PJFC LEASING PRIVATEAnuj Kumar(P), INil
(COMM)/1877/2 ILIMITED Vs TARUN|
025 ISRIVASATAVA
ICS [20-11-2025 [RAHMATULLAH Vs [MOHAMMAD
(COMM)/932/20 INAYSAA RETAILDANISH(P),
25 VENTURE PVT LTD
[Execution 21-11-2025 {Sh Narinder Singh Vs [STUTI INil
((Comm)/401/20 hilpa IWASON(P),
25
[Execution [21-11-2025 |STATE BANK OF INDIA |ADAITA KUMAR INil
((Comm)/400/20 Vs RAJESH KUMAR  [ROUT(P),
25
IOMP (I)22-11-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegalNil
(COMM)/1880/2 INDERJIT SINGH [PATHAK(P), .com
025
OMP (I)}22-11-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [litigation@sreslega|Nil
((COMM)/1879/2 IMRAN AHMAD IPATHAK(P), .com
025
[Misc 24-11-2025 [PARVEEN KUMARDEEPAK KUMAR)
IDJ/1106/2025 IGARG Vs MOHD[BANSAL(P),
[HUSSAIN
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ICS l24-11-2025 [MS DHANUKAArun Jha(P), 081104452 larun@theacmeco.|
((COMM)/940/20 JAGRITECH LTD Vs M/S| m
25 BEST AGROLIFE|

[LIMITED
Cs 26-11-2025 [UNION BANK OF INDIA |ALOK KUMAR(P),
(COMM)/944/20 Vs ASHA BABBAR
25
ICS 27-11-2025 (State Bank of India Vs [Krishna K|
(COMM)/954/20 [Veeru ISharma(P),
25
IOMP (If27-11-2025 [YES BANK LTD Vs [KARTIK 9411808617 egai@Katvalassoc [Nil
(COMM)/1932/2 ISUHEL YUSUF [KUMAR(P), liates.com
025
ICS 27-11-2025 [State Bank of India Vs [Krishna K
(COMM)/955/20 Madan |Sharma(P),
25
IOMP (Df27-11-2025 [IDFC  FIRST = BANK[SANJEEV 9717028845 litigation@sreslega|Nil
(COMM)/1931/2 ILIMITED Vs SANDEEP [PATHAK(P), .com
025 JABROL
CS 27-11-2025 [MUNISH GUPTA[Sanjeev Singh(P),
(COMM)/953/20 TRADING AS M§
25 IANAND INDUSTRIES

Vs AFZAL KHAN|

TRADING AS AUK|
IMECH ENGINEERING

IOMP (Df27-11-2025 [IDFC ~ FIRST = BANK[SANJEEV 9717028845 litigation @srcslegaNil
(COMM)/1928/2 LIMITED Vs SAMEER [PATHAK(P), .com

025 [BHILWARE

IOMP (Dfg7-11-2025 [IDFC ~ FIRST  BANK[SANJEEV 9717028845 litigation @srcslegaNil
(COMM)/1929/2 LIMITED Vs ROHIT [PATHAK(P), .com

025 [KUMAR

IOMP (Dfg7-11-2025 [IDFC ~ FIRST  BANK[SANJEEV 9717028845 litigation @srcslegaNil
(COMM)/1927/2 LIMITED Vs  [PATHAK(P), .com

025 [RAMANDEEP SINGH

IOMP (I)28-11-2025 [IDFC ~ FIRST = BANKSANJEEV 9717028845 litigation@sreslegal
((COMM)/1964/2 [LIMITED Vs ANIL [PATHAK(P), .com

025 [KUMAR

ICS 28-11-2025 [Vinayak laminates Vs [Sunil Kumar(P), [9871040589 [INDOLEXLAW@ [Nil
((COMM)/959/20 ISANGEETA N| IGMAIL.COM

25 IASSOCIATES

Misc 29-11-2025 [STATE BANK OF INDIA ADAITA KUMAR

IDJ/1127/2025 Vs RAJESH KUMAR  [ROUT(P),

7 [SH. SANJEEVIWEST 202 MP (Dcs 01-11-2025 [M/s Noor nishan pvt ItdSUMEET SINGH (9810493447 [deiureconsultants. [28.10.2025
IAGGARWAL, DISTRICT] [Extn Block (COMM.) (COMM)/875/20 [Vs Rita vohra lssc@gmail.com
DUDGE (COMMERCIAL| o5
ICOURT)

IOMP (IYomMP (Ijo1-11-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 [Litigation@sresleq13.10.2025
(COMM.) (COMM.)/1723/2 [RAJKUMAR SO|PATHAK lal.com

025 ICHHITAR SINGH
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(IYOMP (Iyo1-11-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 [Litigation@sresleq [13.10.2025
(COMM.) (COMM.)/1724/2 IVINAY KUMAR IPATHAK l.com
025
MP (Iyomp (I}o1-11-2025 [AXIS BANK LIMITED VSSANJEEV 9717028845 [Litigation@sresleq [13.10.2025
(COMM.) (COMM.)/1725/2 IABHISHEK SINGH [PATHAK lal.com
025
IOMP (nes 04-11-2025 [[ndo Laminates PrivateSHIKHAR GUPTA9999443512 hikhargupta@adv|31.10.2025
(COMM.) (COMM)/888/20 [Limited Vs SR| Isglegal.in
25 ILAMINATES
IOMP (ncs l04-11-2025 [PEE SONS INDIARIPUDAMAN 999977975 [Ripudaman.sharm [29.10.2025
(COMM.) (COMM)/889/20] [THROUGH PARMOD| la@dvaitalegaLin
25 IKUMAR AGGARWAL Vs
IMAYASHEEL RETAIL
[[INDIA LIMITED
loMP (DjoMP (Djoa-11-2025 |AXIS BANK LID VSLALIT PANDEY |[8130383143  |[LALITPANDEYAD[16.10.2025
(COMM.) (COMM.)/1735/2 I[HARPREET SINGH IV@GMAIL.COM
025
loMP (DjoMP (Djoa-11-2025 |AXIS BANK LID VSLALIT PANDEY |[8130383143  |[LALITPANDEYAD[16.10.2025
(COMM.) ((COMM.)/1736/2 IKSHITLJ SHARMA @GMAIL.COM
025
[OMP (DIOMP (Djog-11-2025 [HDFC BANK LTD Vs VSNAVEEN 9818564234 [NAVEENADV12@ [31.10.2025
(COMM.) (COMM.)/1737/2 TRADING COMPANY, [SHARMA GMAIL.COM
025
OMP (DOMP (Dfo4-11-2025 [Shriram Finance Ltd V§MANOJ KUMAR [8111336444 IMANOJKUMAR2 [30.10.2025
(COMM.) (COMM.)/1738/2 WAVED KHAN I3@GMAIL.COM
025
ICS (COMM) ICS l06-11-2025 [Bank of Baroda Vs GuruDEEPA GUPTA [9312292558 ladvocate.deepa.gu [01.11.2025
(COMM)/892/20 [Nanak Earthmovers Ipta@gimail.com
25
ICS (COMM) ICS 06-11-2025 |Levi Strauss And Co V§SHARWAN KR [9910888645 [UNITEDMARK@ [21.11.2025
(COMM)/893/20 IASHOK KUMAR [UNITEDANDUNI
o5 [TED.COM
ICS (COMM) ICS 10-11-2025 [SHREE KARANGARARCHIT 9599043045  [Legal@sigmalegal. [27.10.2025
(COMM)/899/20 [TEXTILE PVT LTD VSSINGHAL fin
25 [RENU SAHNI
IOMP (IYOMP (I)10-11-2025 [IDFC FIRST BANK LTD|SANJEEV 9717028845 litigation@sreslegal13.10.2025
(COMM.) (COMM.)/1762/2 Vs NAVEEN KUMAR  [PATHAK .com
025
MP (DIOMP (Dfto-11-2025 [IDFC FIRST BANK LTD[SANJEEV 9717028845 litigation@srcslegal13.10.2025
(COMM.) (COMM.)/1763/2 [Vs UMESH TIWARI [PATHAK .com
025
MP (Iyomp (Iy10-11-2025 [[DFC FIRST BANK LTD|SANJEEV 9717028845 litigation@sreslegali3.10.2025
(COMM.) ((COMM.)/1764/2 Vs MD DILSHAD IPATHAK .com
025
IOMP (IYOMP (I)10-11-2025 [IDFC FIRST BANK LTD|SANJEEV 9717028845 litigation@sreslegal13.10.2025
(COMM.) (COMM.)/1765/2 Vs MUKESH KUMAR  [PATHAK l.com
025
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ICS (COMM) IOMP (IJi0-11-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD(06.11.2025
(COMM.)/1766/2 [PRASHANT PRAVEEN| [V@GMAIL.COM
025 [KUMAR
ICS (COMM) ICS 12-11-2025 [Deepali  Design  andABHISHEK 19999959779 IAbhishekguptai2 [03.11.2025
((COMM)/902/20 [Exhibits Pvt LtdGUPTA (@gmail.com
25 |Authorized
[Representative Shri
IAshwani Kumar Vs Mohd]
Javed
ICS (COMM) ICS 12-11-2025 [MANISH GARG  VSVIVEK GUPTA  [7056301537 lgargviveck@gmail.|[15.10.2025
(COMM)/904/20] IABHIMANYU SINGH om
25
IJARB.A (COMM)(OMP (If12-11-2025 [M/s CholamandalamlRAVI  SHANKAR097 18222050 fadvocatersgarg@g [06.11.2025
(COMM.)/1782/2| [[nvestment And FinanceGARG imail.com
025 ICompany Limited V:
Rajbir H
IOMP (DoMP (Dp2-11-2025 M/s Cholamandalam[RAVI  SHANKAR097 18222050 fadvocatersgarg@g [06.11.2025
(COMM.) (COMM.)/1784/2| [[nvestment And FinanceGARG imail.com
025 ICompany Limited Vi
Balihar Singh
ICS (COMM) ICS 13-11-2025 [MIS WONDER MINESKUNAL MADAN 18178766086 ladmin@kmalawoffl11.11.2025
(COMM)/912/20 [PRIVATE LIMITED Vs lice.com
25 [HERJEET MACIDNES|
IPRIVATE LIMITED
ICS (COMM) ICS 13-11-2025 |GAURAV SETHI PROPANIL KR 19810695699 IANILSAINLAWYE14.10.2025
(COMM)/913/20 ISS IMPEX Vs GURDEV] IR@GMAIL.COM
25 ISINGH PANESAR Prop|
[Elex International
[OMP (DOMP (Dp3-11-2025 [YES BANK LTD VSKARTIK 9811250543 N.A [20.09.2025
(COMM.) (COMM.)/1812/2 ISHAL RAKESH|
025 IKUMAR
[OMP (DIOMP (Dp3-11-2025 [YES BANK LTD VSKARTIK 9811250543 N.A [20.09.2025
(COMM.) (COMM.)/1813/2 IPARTHO
025 [BHATTACHARYA
(OMP (DIOMP (Dp3-11-2025 [YES BANK LTD VSKARTIK 9811250543 N.A [20.09.2025
(COMM.) (COMM.)/1814/2 IRAKESH KUMAR JHA
025
IOMP (IYOMP (I)13-11-2025 [YES BANK LTD VSKARTIK 9811250543 N.A [20.09.2025
(COMM.) ((COMM.)/1815/2 IVIDHYA RAJINDER|
025 [SINGH
IOMP (IYOMP (I)i4-11-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD(16.10.2025
(COMM.) ((COMM.)/1824/2] [ZAKIR [V@GMAIL.COM
025
MP (IYOMP (I)14-11-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD(16.10.2025
(COMM.) (COMM.)/1825/2] HASWANT SINGH] [V@GMAIL.COM
025 [BHATI
MP (DoMp (Dj14-11-2025 JAXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD(16.10.2025
(COMM.) (COMM.)/1826/2] [PRAVIN KUMAR RAT [V@GMAIL.COM
025
[OMP (DlOMP (I)14-11-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD(16.10.2025
(COMM.) (COMM.)/1827/2] IANKIT PANDEY [V@GMAIL.COM
025
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(IYOMP (I)14-11-2025 |AXIS BANK LTD Vs KALILALIT PANDEY (8130383143 ILALITPANDEYAD(16.10.2025
(COMM.) (COMM.)/1828/2| [RAM [V@GMAIL.COM
025
[CS (COMM) ICS 15-11-2025 [SIRCA PAINTS INDIA|
((COMM)/916/20 ILTD Vs GOEL
25 [ELECTRONICS
[ELECTRICAL HOUSE
IOMP (DoMp (Dp15-11-2025 JAXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD|16.10.2025
(COMM.) (COMM.)/1841/2 ISARITA DEVI [V@GMAIL.COM
025
IOMP (DoMP (Df15-11-2025 |JAXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD(16.10.2025
(COMM.) (COMM.)/1842/2] ISHAHRUKH KHAN [V@GMAIL.COM
025
loMP (DjoMP (Dfi5-11-2025 |AXIS BANK LID VSLALIT PANDEY |[8130383143  |[LALITPANDEYAD[16.10.2025
(COMM.) (COMM.)/1843/2| IAMAN DHAWAN IV@GMAIL.COM
025
IOMP (DOMP (Dji9-11-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 ILALITPANDEYAD(16.10.2025
(COMM.) (COMM.)/1871/2 [POOJA SRIVASTAVA @GMAIL.COM
025
IOMP (DIOMP (Dji9-11-2025 |Axis Bank Limited VSLALIT PANDEY (8130383143 ILALITPANDEYAD(16.10.2025
(COMM.) (COMM.)/1872/2| TKAS KUMAR @GMAIL.COM
025
OMP (DOMP (Dp9-11-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 ILALITPANDEYAD(16.10.2025
(COMM.) (COMM.)/1873/2 IMANISH DUBEY @GMAIL.COM
025
IOMP (DIOMP (Dfi9-11-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 ILALITPANDEYAD[19.11.2025
(COMM.) (COMM.)/1874/2] [SHWAR SINGH @GMAIL.COM
025
IOMP (DIOMP (Djgo-11-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD[19.11.2025
(COMM.) (COMM.)/1876/2] WAPNEET SINGH [V@GMAIL.COM
025
IOMP (Ics l21-11-2025 [M/S EMPIRENAGENDRA 8510005604  [psinghandassociat [20.11.2025
(COMM.) ((COMM)/934/20 IALCOBREV PRIVATE [PRATAP SINGH les@gmai\.com
25 [LIMITED Vs NEELAM
IPRABHA
IOMP (cs 22-11-2025 [LAL CHAND PRAJAPATIITENDER SAHAY (9212413759 itendersahayadvoc [28.11.2025
(COMM.) (COMM)/937/20 Vs KAMLADITYYA| te@gmail.com
25 ICONSTRUCTION  PVT]
ILTD
MP (I)cs 24-11-2025 [ZIRCON EXPORTS PVTSHREY 7503710142 hreelexoffice@gmalt5.11.2025
(COMM.) ((COMM)/941/20 ILTD Vs  DIANKADADHEECH il.com
25 [INDUSTRIES INDIA|
[PRIVATE LIMITED
MP (ncs 24-11-2025 [ZIRCON EXPORTS PVTSHREY 7503710142 hreelexoffice@gmalt5.11.2025
(COMM.) (COMM)/942/20 ILTD Vs RKVIDADHEECH il.com
25 [INFRAPROJECTS
[PRIVATE LIMITED
ICS (COMM) ICS 26-11-2025 [SAMCHEM INDIAHARENDER 9999656764  [advdeepjyoti@gmaf21.11.2025
(COMM)/947/20 [PRIVATE LIMITED VsKR.PARCHANDA fil.com
25 IPRISM LIFE SCIENCES|
[LIMITED
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ICS (COMM) ICS 27-11-2025 [Gnothi Seauton AdvisorsjAgriya 8447080428  [ashknt464@gmail.[22.11.2025
((COMM)/949/20 ILLP Vs Adil Sarwar om
25
MP (DoMp (Df27-11-2025 [MITUSHI CREDIT AND[LALIT PANDEY (8130383143 ILALITPANDEYAD|26.11.2025
(COMM.) (COMM.)/1930/2] [HOLDING PVT LTD Vs [V@GMAIL.COM
025 IDIVAKAR SINGH
IOMP (DoMp (Iy27-11-2025 [Shriram Finance Ltd V§MANOJ KUMAR (8111336444 IMANOJKUMAR2 [26.11.2025
(COMM.) (COMM.)/1933/2] IAMIRUDDIN SAIFEE 3@GMAIL.COM
025
IOMP (DoMP (Df28-11-2025 IDFC  FIRST  BANK[SANJEEV 9717028845 litigation@sreslegaf26.11.2025
(COMM.) (COMM.)/1952/2 [LIMITED Vs SACHIN [PATHAK .com
025 ISHARMA
IOMP (DoMP (Df28-11-2025 IDFC  FIRST = BANK[SANJEEV 9717028845 litigation@sreslegal26.11.2025
(COMM.) ((COMM.)/1954/2] ILIMITED Vs SAVITA [PATHAK .com
025 IBHATI
IOMP (DOMP (D28-11-2025 IDFC  FIRST = BANK[SANJEEV 9717028845 litigation@sreslegal26.11.2025
(COMM.) (COMM.)/1956/2 [LIMITED Vs USHA [PATHAK .com
025 IMAHI
IOMP (DIOMP (D28-11-2025 IDFC  FIRST = BANK[SANJEEV 9717028845 litigation @srcslegal26.11.2025
(COMM.) (COMM.)/1957/2 ILIMITED Vs HASEEN [PATHAK .com
025 IMIYAN
OMP (DOMP (Df28-11-2025 IDFC  FIRST  BANK[SANJEEV 9717028845 litigation @srcslegal26.11.2025
(COMM.) (COMM.)/1958/2| ILIMITED Vs MANPREET[PATHAK .com
025 SINGH
ICS (COMM) ICS 29-11-2025 [LAL CHAND PRAJAPATITENDER SAHAY [9212413759 itendersahayadvoc [28.11.2025
(COMM)/968/20 Vs KAMLADITYYA| te@gmail.com
25 ICONSTRUCTION  PVT]
ILTD
ICS (COMM) ICS 20-11-2025 [PRASHANT PRAJAPATITENDER SAHAY [9212413759 itendersahayadvoc [28.11.2025
(COMM)/969/20 Vs KAMLADITYYA| late@gmail.com
25 ICONSTRUCTION  PVT]
ILTD
ICS (COMM) ICS 29-11-2025 [HARSHIT JINDAL VSPRASHANT 9811977171 ladvdiwans@gmail.[28.11.2025
(COMM)/970/20 [MS SHRI ARV TRADINGDEWAN fcom
25 ICOMPANY AND ORS
18 [SH. AJAY GUPTA WEST 210 ICS ICS 03-11-2025 [Ashish Papers Pvt Ltd Vs{S.M. Gupta 9810235448  [smguptag@gmail.co3-11-2025
IDISTRICT JUDGE| [Extn Block (COMM)/882/2|(COMM)/882/20 lAnil Garg proprietor of| m
COMMERCIAL COURT)) 025 25 IDiya Industries
ICS l04-11-2025 THREE N PRODUCTSAmit Kumar 18860939556  [amitkumar.294@r [04-11-2025
(COMM),/887/2|(COMM)/887/20 IPVT LTD Vs AYURBLESS| lediffmail.com
025 25 [HEALTHCARE PRIVATE|
[LIMITED
ICS ICS 10-11-2025 PITENDER SHOKEEN VsSanjeev Pathak  [9717028845 [Litigaton@sreslegali0-11-2025
(COMM)/895/2|(COMM)/895/20 ICENTRAL BANK OF .com
025 25 [INDIA
ICS 11-11-2025 [Prahalad Rai Agarwal VsSanjeev Pathak  [9717028845 [Litigaton@sreslegali1-11-2025
(COMM)/900/2/(COMM)/900/20) [Electro Arc Electrodes Co l.com
025 25
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ICS ICS 12-11-2025 [RAMPAL SINGH VsGursimar Singh (9910266125 lgursimarsadana@ [12-11-2025
(COMM)/901/2|(COMM)/901/20 ISADHU RAM ahoo.in
025 25
ICS ICS 12-11-2025 |Anju Khosla Vs NGDinesh Kumar 9811786731 [dineshkrd1143@g [12-11-2025
(COMM)/905/2|(COMM)/905/20 [Warehouse mail.com
025 25
ICS 13-11-2025 |GUJARAT Krishna Kumar9899000289  [advkrishna1411@g [13-11-2025
(COMM)/911/2 |(COMM)/911/20 ICOOPERATIVE MILK|Sharma imail.com
025 25 IMARKETING
[FEDERATION LIMITED)
IAND ANR Vs BAL
MUKUND MUDGIL
ICS ICS 14-11-2025 [SARAOGI SUPER SALESLALIT PANDEY 18130383143 egal @Katyalassocili4-11-2025
(COMM)/915/2 |(COMM)/915/20 [PVT LTD Vs ANVER ALI lates.com
025 25
ICS 18-11-2025 [REAL COATINGS VsAmit Kumar 18860939556  jamitkumar.294@r [18-11-2025
(COMM)/923/2|(COMM)/923/20 IGURPREET SINGH lediffmail.com
025 25
ICS ICS 18-11-2025 [PUNJAB AND  SIND|Amit Kumar 18860939556  jamitkumar.294@r [18-11-2025
(COMM)/924/2|(COMM)/924/20 BANK Vs MAHIMA| lediffmail.com
025 25 [BATRA
210 ICS ICS l21-11-2025 [M/S GREAT GALLIONJAmit Kumar 18860939556  jamitkumar.294@r [21-11-2025
[Extn Block (COMM)/933/2|(COMM)/933/20 ENTURE LTD Vg lediffmail.com
025 o5 INEELAM PRABHA
ICS ICS l27-11-2025 [BALAJI SALEﬁanjeevPathak 9717028845 [Litigaton@sreslegal27-11-2025
(COMM)/948/2|(COMM)/948/20 ICORPORATION .com
025 o5 THROUGH
[PROPERTITOR NAVEEN|
IGULATI Vs AGGARWAL
IBROTHERS THROUGH]
IDRODDIDTAD _ouIourn . _
ICS ICS 28-11-2025 [STATE BANK OF INDIAfSanjeev Pathak  |9717028845 [Litigaton@srcslegal28-11-2025
(COMM)/961/2|(COMM)/961/20 Vs ADITYA PROP OF .com
025 25 IM/S SHRI RAM CYBER]|
HUB
ICS 29-11-2025 [UNION BANK OF INDIADinesh Kumar 9811786731 dineshkrd1143@g [29-11-2025
(COMM)/967/2|(COMM)/967/20 [Vs SHOBHA CHHABRA imail.com
025 25
19 [SH. NARESH KUMAR[WEST uo3 IOMP (IYOMP (Iyo1-11-2025 [YES BANK LTD VSKARTIK KUMAR (1126211488 ILEGAL@KATYAL [29-10-2025
IMALHOTRA, DISTRICT]| [Extn Block (COMM.)/1732/((COMM.)/1732/2 ISAHIL TRANSPORT] IASSOCIATES.CO
PVUDGE (COMMERCIAL 2025 025 ICOMPANY M
ICOURT)
IOMP (IYOMP (Iyo1-11-2025 [YES BANK LTD VSKARTIK KUMAR (1126211488 ILEGAL@KATYAL [29-10-2025
(COMM.)/1733/((COMM.)/1733/2 IVIKAS SINGH IASSOCIATES.CO
2025 025 M
ICS 03-11-2025 [Bank of Baroda VSDEEPAK GUPTA [9312292558 IADVOCATE.DEEP|01-11-2025
(COMM),/884/2{(COMM)/884/20| Surendra Parashar IAGUPTA@GMAIL
025 25 .COM
ICS ICS l04-11-2025 [State Bank of India VSSHALINI 9953192346 IDIWANINDUSTRIj02-11-2025
(COMM)/885/2|(COMM)/885/20| [Tarun Rajora [UPADHYAY ES.GST@GMAIL.
025 25 ICOM
ICS ICS l04-11-2025 THREE N PRODUCTSDAVESH 7982104633 IDAVESH@DVIPA [31-10-2025
(COMM)/886/2/(COMM)/886/20] [PVT LTD Vs AYURVASHISHTHA [LTTORNEYS.COM|
025 25 IBHARTI HEALTHCARE
[PVT LTD
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ICS ICS l07-11-2025 M S PREM CHAND ANDKUSHAGRA 9999448797  [KUSHAGRABANS [06-11-2025
(COMM)/894/2|(COMM)/894/20, ISONS Vs  PRAVINBANSAL IAL@AS.AKASSOC
025 25 WAGANNATH [ATES.ORG.IN
ICHAUDHARY PROP OF|
VAY MAA JAGDAMBA|
IAND COMPANY
MP (DoMp (Iyo7-11-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|06-11-2025
(COMM.)/1742/((COMM.)/1742/2, [HARISHREE ~ MEHTA| IV@GMAIL.COM
2025 025 IPANIGARHI
ICS 10-11-2025 [BANK OF BARODA VSDEEPAK GUPTA (9312292558 IADVOCATE.DEEP|05-11-2025
(COMM)/896/2{(COMM)/896/20 Sanjay Kumar IAGUPTA@GMAIL
025 25 L.COM
Misc Misc 10-11-2025 [KUSUM NANDA  VSRAJEEV KAPOOR
IDJ/1058/2025 [DJ/1058/2025 IOASIS  DISTILLERIES|
ILTD
loMP (DjoMP (Dfio-11-2025 [UTKARSH SMALIJAVINASH 0811182985  |AVINASH.ADV@ |04-11-2025
(COMM.)/1748/[(COMM.)/1748/2| [FINANCE BANK LTD VS§KUMAR GMAIL.COM
2025 025 [MK OIL TRANSPORTS|
IPRIVATE LIMITED
loMP (DjoMP (Dfio-11-2025 [IDFC _ FIRST _ BANKSANJEEV 9717028845  |LITIGATION@SR |05-11-2025
(COMM.)/1749/[(COMM.)/1749/2| ILIMITED Vs GOUTAM [PATHAK ICSLEGAL.COM
025 025 ISHARMA
[OMP (DIOMP (Dpro-11-2025 [IDFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [05-11-2025
(COMM.)/1750/|(COMM.)/1750/2 ILIMITED Vs VIRENDER [PATHAK ICSLEGAL.COM
2025 025 ISINGH
[OMP (DOMP (Dpro-11-2025 [IDFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [05-11-2025
(COMM.)/1751/ |(COMM.)/1751/2 ILIMITED Vs DHARAM [PATHAK ICSLEGAL.COM
2025 025 [SINGH
[OMP (DIOMP (Dpro-11-2025 [IDFC FIRST BANK|SANJEEV 9717028845 ILITIGATION@SR [05-11-2025
(COMM.)/1752/|(COMM.)/1752/2 LIMITED Vs DEEPAK[PATHAK ICSLEGAL.COM
2025 025 [KUMAR RAY
(OMP (DIOMP (Dfto-11-2025 [IDFC  FIRST BANK|SANJEEV 9717028845 ILITIGATION@SR [05-11-2025
(COMM.)/1753/|(COMM.)/1753/2 ILIMITED Vs SURJIT [PATHAK ICSLEGAL.COM
2025 025 [SINGH
IOMP (IYOMP (If1-11-2025 [M/s CholamandalamlSUMIT KUMAR (9958683230  [ASSOCIATESRSG [06-11-2025
(COMM.)/1773/|(COMM.)/1773/2 [[nvestment And Finance| IARG2@GMAIL.C
2025 025 ICompany Limited Vg IOM
[Sanjay Kumar
[Execution [Execution 12-11-2025 [MUKUL BHARGAVA Vs
(Comm.)/386/2|(Comm.)/386/20 IPAWAN VERMA
025 25
MP (DIOMP (D13-11-2025 |AXIS BANK LTD Vs RAJ|SUNITA SINGH (9871040589 INDOLEXLAW®@ [07-11-2025
(COMM.)/1809 [(COMM.)/1809/ [KUMAR IGMAIL.COM
2025 2025
MP (Iyomp (In13-11-2025 [AXIS BANK LTD Vs SIYASUNITA SINGH (9871040589 INDOLEXLAW®@ [10-11-2025
(COMM.)/1810/|(COMM.)/1810/2 [RAM SHARMA IGMAIL.COM
2025 025
IOMP (IYOMP (I)13-11-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|08-11-2025
(COMM.)/1811/ |(COMM.)/1811/2 [RAJKUMAR [V@GMAIL.COM

2025 025
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ICS ICS 14-11-2025 [RAJESH KHURANA VSRAJEEV KAPOOR
(COMM)/914/2 [(COMM)/914/20 ISUKHVINDER SINGH
025 25
MP (DoMp (D14-11-2025 |AXIS BANK LTD Vs OM [LALIT PANDEY (8130383143 ILALITPANDEYAD|11-11-2025
(COMM.)/1823 [(COMM.)/1823/2] IPARKASH IV@GMAIL.COM
2025 025
IOMP (DoMp (Df15-11-2025 [HDFC BANK LIMITEDMANISH 9650810426 [MSVERMACHAM [14-11-2025
(COMM.)/1845 |(COMM.)/1845/2] [Vs OMVEER SINGH ISHANKER [BERS@GMAIL.CO|
2025 025 ERMA M
IOMP (DoMP (Df15-11-2025 |JAXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|14-11-2025
(COMM.)/1846 |(COMM.)/1846/2] IMANINDERA SINGH| [V@GMAIL.COM
2025 025 IDHAMI
ICS 17-11-2025 [Vikas Dawer Vs Rajesh  [TEJAS GUPTA 9910983755 IADVTEJASGUPT [11-11-2025
(COMM)/920/2|(COMM)/920/20 IJA@GMAIL.COM
025 25
Ics cs [17-11-2025 PSR NETSOL PVT LTDYOGESH 0811827127 |ADV.GAUTAMYO [13-11-2025
(COMM)/921/2|(COMM)/921/20 s Neelansh ElectrotechtGAUTAM IGESH@GMAIL.C
025 25 [System Pvt Ltd IOM
[OMP (DIOMP (Dfi7-11-2025 [HDFC BANK LIMITEDMANISH 19650810426 [MSVERMACHAM [14-11-2025
(COMM.)/1858 [(COMM.)/1858/2| s YOGESH KUMAR ISHANKER IBERS@GMAIL.CO|
2025 025 VERMA M
[OMP (DOMP (Dfi7-11-2025 [HDFC BANK LIMITEDMANISH 19650810426 [MSVERMACHAM [14-11-2025
(COMM.)/1859 |(COMM.)/1859/2 s AJAY SHARMA ISHANKER BERS@GMAIL.CO|
2025 025 VERMA M
[Ex.COMM {Ex.COMM +{18-11-2025 [KOTAK MAHINDRA|
IJAward by ArbJAward by Arb| IPRIME LTD Vs TANJIT]
IComm./74/202 |Comm./74/2025 IGHAT
5
ICS 18-11-2025 [Vidcom Business Solution[VIVEK SHARMA (9871129399 [VIVEKSHARMA.A[08-11-2025
(COMM)/929/2|((COMM)/929/20 Pvt Ltd Vs SIVADAS IDVo1@GMAIL.CO
025 25 M
ICS ICS 18-11-2025 [RAJEEV SETH Vs[LOVISH SETH 9560653501 ILOVISHSETH71@ [11-11-2025
(COMM)/930/2{(COMM)/930/20| IAKSHAY THUKRAL IGMAIL.COM
025 25
[Execution [Execution 19-11-2025 [VINTAGE CREDIT AND|
(Comm.)/395/2|(Comm.)/395/20 [LEASING PVT LTD V:
025 25 [SIMMI AGGARWAL
[Execution [Execution 21-11-2025 'ASIM KHAN Vs RAV]
(Comm.)/399/2|(Comm.)/399/20 ISHANI
025 25
MP MISCJOMP MISC{22-11-2025 [VedangSoft PrivateSONU VIVEK 18506092806  [GARGISUDHIRB [19-11-2025
(COMM.)/2/20 |(COMM.)/2/202 [Limited Vs Andrew Yule| IAHUGUNA@GMA|
25 5 IAnd Company Limited [L.COM
ICS ICS 24-11-2025 [PARVEEN KUMARDEEPAK KUMAR[9899951648 IBANSALASSOCIA [20-11-2025
(COMM)/938/2|(COMM)/938/20 IGARG Vs M/S BLDBANSAL [TESLAWFIRM@G
025 25 IMETAL AND ALLOYS| [MAIL.COM
[PRIVATE LIMITED
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ICS ICS 24-11-2025 [RADIANNT IMPEX VSRAVI CHAUHAN [9871694660 IMAIL@CNRPART [21-11-2025
(COMM)/939/2|(COMM)/939/20 TALWAR  KNITTERS| INERS.COM
025 25 IAND ORS
[Execution [Execution 27-11-2025 [SUMIT VIRMANI V:
(Comm.)/409/2|(Comm.)/409/20 [KAPIL GULATI
025 25
ICS ICS l27-11-2025 [State Bank of India VSKRISHNA KR{9958891040 |ADVKRISHNA141 [25-11-2025
(COMM)/950/2|(COMM)/950/20 [Vimla Devi ISHARMA 1@GMAIL.COM
025 25
IOMP (DoMP (Df27-11-2025 [IDFC  FIRST = BANK[SANJEEV 9717028845 ILITIGATION@SR [24-11-2025
(COMM.)/1898 |(COMM.)/1898/2| [LIMITED Vs NEERAJ [PATHAK ICSLEGAL.COM

2025 025 IKUMAR
loMP (DjoMP (DR7-11-2025 [IDFC _ FIRST _ BANKSANJEEV 0717028845  [LITIGATION@SR [24-11-2025
(COMM.)/1899 [(COMM.)/1899/2| ILIMITED Vs NIHAL [PATHAK ICSLEGAL.COM

2025 025 ISINGH
loMP (DjoMP (D7-11-2025 [IDFC _ FIRST _ BANKSANJEEV 0717028845  |LITIGATION@SR |24-11-2025
(COMM.)/1900 [(COMM.)/1900/ ILIMITED Vs MONIKA [PATHAK ICSLEGAL.COM

2025 2025 [BANSALA
[OMP (DIOMP (Df27-11-2025 [IDFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [24-11-2025
(COMM.)/1901/|(COMM.)/1901/2 ILIMITED Vs NIKHIL [PATHAK ICSLEGAL.COM
025 025 IVIRMANT
[OMP (DOMP (Dfg7-11-2025 [MITUSHI CREDIT AND[LALIT PANDEY (8130383143 ILALITPANDEYAD|25-11-2025
(COMM.)/1902 |(COMM.)/1902/2] [HOLDING PVT LTD V5 @GMAIL.COM

2025 025 IGOUTAM KUMAR
[OMP (DIOMP (Dfg7-11-2025 [IDFC FIRST BANK|SANJEEV 9717028845 ILITIGATION@SR [24-11-2025
(COMM.)/1903 [(COMM.)/1903/2| ILIMITED Vs SAHUN [PATHAK ICSLEGAL.COM

2025 025 [BASIR
(OMP (DIOMP (Dfg7-11-2025 [IDFC  FIRST BANK|SANJEEV 9717028845 ILITIGATION@SR [24-11-2025
(COMM.)/1904 [(COMM.)/1904/2| ILIMITED Vs SANJEEV [PATHAK ICSLEGAL.COM

2025 025 VERMA
IOMP (IYOMP (Iy27-11-2025 [YES BANK LTD VSKARTIK KUMAR (1126211488 ILEGAL@KATYAL [24-11-2025
(COMM.)/1905 [(COMM.)/1905/2] ISAURABH SHARMA IASSOCIATES.CO

2025 025 M
IOMP (IYOMP (Iy27-11-2025 [YES BANK LTD VSKARTIK KUMAR (1126211488 ILEGAL@KATYAL [24-11-2025
(COMM.)/1906 |(COMM.)/1906/2] ISUBHASH SUBHASH IASSOCIATES.CO

2025 025 M

MP (IYOMP (Iy27-11-2025 [YES BANK LTD VSKARTIK KUMAR (1126211488 ILEGAL@KATYAL [24-11-2025
(COMM.)/1907/[(COMM.)/1907/2] IVISHANT CHAUDHARY IASSOCIATES.CO
2025 025 M

MP (DoMp (D27-11-2025 [YES BANK LTD VSKARTIK KUMAR (1126211488 ILEGAL@KATYAL [24-11-2025
((COMM.)/1908 [(COMM.)/1908/ IREETIK RAGHAV IASSOCIATES.CO

2025 2025 M
IOMP (IYOMP (Iy27-11-2025 [YES BANK LTD VSKARTIK KUMAR (1126211488 ILEGAL@KATYAL [24-11-2025
(COMM.)/1909 |(COMM.)/1909/2] IARCHANA JAGDISH| IASSOCIATES.CO

2025 025 INARAYAN (M
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MP (IYOMP (I)28-11-2025 [IDFC  FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [24-11-2025
(COMM.)/1941/((COMM.)/1941/2 ILIMITED Vs GOKARAN [PATHAK ICSLEGAL.COM
2025 025 ERMA
MP (DoMp (D}28-11-2025 [IDFC FIRST BANK|ISANJEEV 9717028845 ILITIGATION@SR [24-11-2025
(COMM.)/1942 [(COMM.)/1942/2] ILIMITED Vs JATIN [PATHAK ICSLEGAL.COM
2025 025 ISHARMA
IOMP (DoMp (D}28-11-2025 [IDFC FIRST BANK|SANJEEV 9717028845 ILITIGATION@SR [24-11-2025
(COMM.)/1943/((COMM.)/1943/2| ILIMITED Vs HARSHIT [PATHAK ICSLEGAL.COM
2025 025 ERMA
IOMP (DoMP (Df28-11-2025 IDFC  FIRST  BANK[SANJEEV 9717028845 ILITIGATION@SR [24-11-2025
(COMM.)/1944 [(COMM.)/1944/2| ILIMITED Vs GURDEEP [PATHAK ICSLEGAL.COM
2025 025 ISINGH 75
loMP (DjoMP (D8-11-2025 [IDFC _ FIRST _ BANKSANJEEV 0717028845  [LITIGATION@SR [24-11-2025
(COMM.)/1945/[(COMM.)/1945/2| ILIMITED Vs AKHLAK [PATHAK ICSLEGAL.COM
2025 025 ISAIFT
loMP (DjoMP (D8-11-2025 [IDFC _ FIRST _ BANKSANJEEV 0717028845  |LITIGATION@SR |24-11-2025
(COMM.)/1946 [(COMM.)/1946/2] ILIMITED Vs ANKIT [PATHAK ICSLEGAL.COM
2025 025 [KUMAR
[OMP (DIOMP (Df28-11-2025 [IDFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [24-11-2025
(COMM.)/1947/|((COMM.)/1947/2 LIMITED Vs ASHISH [PATHAK ICSLEGAL.COM
2025 025 [KUMAR
[OMP (DOMP (Df28-11-2025 [IDFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [24-11-2025
(COMM.)/1948 |(COMM.)/1948/2] ILIMITED Vs JAGAR[PATHAK ICSLEGAL.COM
2025 025 INATH SHAH
[CS ICS [20-11-2025 [PRATAP FINCON VSNAVEEN KUMAR (9811135465 [INAVEENSINGLA [27-11-2025
(COMM)/962/2|(COMM)/962/20 IMEHAR BUCKS IADV@GMAIL.CO
025 25 ISOLUTION M
ICS ICS I20-11-2025 |SMART ENTERPRISESKARAN ATTRI 18851547492 IKARANATTRI48 [28-11-2025
(COMM)/963/2|(COMM)/963/20 Vs MADAN| (@GMAIL.COM
025 25 [CONSTRUCTION
ICS ICS 29-11-2025 [RAJAN WAHI Vs THEKAMAKSHI 9818602771 IADVOCATEVARU [27-11-2025
(COMM)/964/2|(COMM)/964/20 IDBI BANK THROUGH|GARG INo5@GMAIL.CO
025 25 IGM CEO M
ICS ICS 29-11-2025 [Orix Leasing AndSAHIL GOYAL 9810514270 ILISTING@LEXIN [27-11-2025
(COMM)/965/2|(COMM)/965/20 [Financial Services Indi: IDIS.COM
025 25 ILtd Vs LOANTAP|
ICREDIT PRODUCTS PVT]
ILTD
20 [SH. PULASTYANEW DELHI [t ICS(COMM) 832/2025 04.11.2025 POST'S ENGINEERINGSANJAY SEHGAL 9873479585 ISSCLAWFIRM @G [10.10.2025
[PARAMCHALA, ICOMPANY LTD. VS| [MAIL.COM
IDISTRICT JUDGE [RENEW SOLAR|
COMMERCIAL [ENERGY
ICOURT)-01
il [CS(COMM) 831/2025 04.11.2025 [HERO INVESTCORP|PRAMOD KUMAR[9718209970 IAMASTHA@THELE [28.10.2025
[PRIVATE LIMITED &SINGH IGIST.COM
JANR. VS. OWNER/|
[PROPRIETOR
It ICS(COMM) 1830/2025 04.11.2025 |GURMIT SINGH VS. SH.DEVINDER PAL 9999758272 ILEXTEX.ADV@G [25.11.2024
[RUPINDER SINGH [MAIL.COM
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ICS(COMM) 842/2025 07.11.2025 [RAKESH JAIN & ORSJRANJIT SINGH [9811767675 [INOT AVAILABLE [13.10.2025
VS. KIRA FOOD)
IPRODUCT INDIA (P)
[LTD.
il [CS(COMM) 841/2025 l07.11.2025 [LX PANTOS INDIALALIT SATIJA 9810232590, [TEAM@PRIMELE24.10.2025
IPRIVATE LIMITED VS. 0650644055  |GAL.CO.IN
IDEVASHISH
INFRASTRUCTURE
[PVT. LTD.
il [CS(COMM) 1848/2025 10.11.2025 [STATE BANK OF INDIAARUN KUMAR[9891223874, IASHISHBATRAS85 [31.10.2025
[VS. NAJISH PARVEEN [BATRA 98730391121  |[@GMAIL.COM
It ICS(COMM) 1846/2025 10.11.2025 [STAE BANK OF INDIA [ARUN KUMAR9891223874, |ASHISHBATRAS85[31.10.2025
[VS. M/SBATRA 98730391121  |[@GMAIL.COM
[SIDDHIVINAYAKL
INDUSTRIES & ORS.
i [CS(COMM) _ [845/2025 [10.11.2025 [STATE BANK OF INDIAARUN  KUMAR[9891223874, |ASHISHBATRAS85[31.10.2025
[VS. MUNNA KUMAR [BATRA 98730391121  |[@GMAIL.COM
i [CS(COMM) __ [844/2025 [10.11.2025 [STATE BANK OF INDIAARUN  KUMAR[9891223874, |ASHISHBATRAS85[31.10.2025
S. ADIL HUSSAIN [BATRA 98730391121  [@GMAIL.COM
il ICS(COMM) 1847/2025 10.11.2025 [STATE BANK OF INDIAANKAN SURI 19999722788, [NOT AVAILABLE [29.10.2025
S. STANN EQUIPMENT] 9711525361
[PRIVATE LIMITED
L ICS(COMM) 855/2025 11.11.2025 [SHEIKH ARJAMAD VSNEERAJ 18750119197 IADV.NEER4AJKA [28.10.2025
[THE J. K. BANK IKARGETI IRGETI23@GMAIL|
.COM
il IOMP(COMM) [176/2025 11.11.2025 |VIJAY KUMARAYUSH P SHAH (9776994851, IADV.AYUSHSHA [25.09.2024
IBHARGAV VS| 9461901976 IH1@GMAIL.COM
ISAMMAAN CAPITAL
ILTD.
il ICS(COMM) 858/2025 12.11.2025 [FAIZUR REHMANNASIR AZIZ &9654426442, [NASIRAZIZANDC |09.08.2025
[PROP. UNITED|ICOMPANY 8448839615 [OMPANY@GMAI
[TRAVELS VS. MAKKAH] IL.COM
[TOURS & TRAVELS
L IOMP(COMM) [178/2025 12.11.2025 |GOLD FAIR LTD. VS.[D KSHARMA 9810046825 IDKS.ADVOCATE [29.10.2025
[RONAR ASSOCIATES |@GMAIL.COM
s ICS(COMM) 868/2025 14.11.2025 [INDIA SOTHEBY SAAKANKSHA 9911014459 IAAKANKSHAKAU15.04.2025
INTERNATIOHNAL [KAUL, AMAN| L1154 @GMAIL.CO|
REALTY VS. MEERASAHANI, M
IDEWAN
1l ICS(COMM) 867/2025 14.11.2025 [VSF REALTORS VS/AMRESH SINGH (9999678571 IAMARESHSINGH [06.11.2025
[FOODAHOLIC JADVOCATE@GM
[FACTORY P. LT.D JAIL.COM
il [CS(COMM) 1871/2025 15.11.2025 [STATE BANK OF INDIAVIJAY PRAKASH (9810210832 [NOT AVAILABLE [22.09.2025
[VS. VIJAY PRAKASH
i ICS(COMM) 870/2025 15.11.2025 [indraprastha services vJrajiv shukla ando11-41715555, [sanjay@justitialaw]08.11.2025
[Departmenet of post andjsanjay kumar 9650410577 lcom
fanr.
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[EX(COMM) 185/2025 17.11.2025 [LEELA RAM VS |DEEPAK DAHIYA [9560233456 INFO@LEGALIM [10.11.2025

[MANAPPURAM IPERTALS.COM
[FINANCE LMITED.

L ICS(COMM) 877/2025 20.11.2025 |STATE BANK OF INDIAJEEWAN 9810099243 WPGADVOCATE@ [11.11.2025
[VS. SH. IKRAMUDINPRAKASH GUPTA| IGMAIL.COM
[SIDDIQUI

It [CS(COMM) 876/2025 20.11.2025 |COMPUTER JUNCTIONAJAY KUMAR9811104015 IAKCHOPRA_ADV [15.10.2025
[PVT. LTD. VS|COPRA @YAHOO.IN
[XAMINDIA PVT. LTD

It ICS(COMM) 1880/2025 21.11.2025 [RAGHA VGUPTA VS. [VARUN KHERA [9911263236 [VARUNKHERAQ7 [10.11.2025
[VARDHMAN |(@GMAIL.COM
IAPPLIANCES LIMITED

i [CS(CoMM) _ [879/2025 [21.11.2025 |[FURRER & FREY INDIADHURJATI 0811667456 [DHURJATIVERM [06.11.2025
[PRIVATE LIMITE VS. VERMA IA@YAHOO.COM
ISAV LOGISTICS LTD.

i [Cs(coMM)  [878/2025 1.11.2025 |MANASH  LIFESTYLENAGESWAR 0818823289  INFO@DEYANDK]09.11.2025
[PRIVATE LIMITED VS. KUMHAR [UMHAR.COM
INVYBE E-COMMERCEH
& ANR.

il ICS(COMM) 1884 /2025 22.11.2025 [NAVEEN SINGHAL &[VIPIN GOGIA 9810109689 [VIPINJASPREET9|11.11.2025
IANR. VS. M/SMRS. JASPREET |(@GMAIL.COM
[PANCHSHEELA IGOGIA, ARUN|
ICONSTRUCTION  PVT.BATTA &
[LTD. [VARNIKA

il ICS(COMM) 883/2025 22.11.2025 [NAVEEN SINGHAL &VIPIN GOGIA (9810109689 [VIPINJASPREET9[11.11.2025
IANR. VS. M/SMRS. JASPREET] |(@GMAIL.COM
[PANCHSHEELA IGOGIA, ARUN|
ICONSTRUCTION  PVT.BATTA &
[LTD. [VARNIKA

i ICS(COMM) 882/2025 l22.11.2025 [[SHITA [RAKESH KUMAR (9910280608 [RKSHARMA54@ [16.10.2025
ICONSTRUCTION VS| GMAIL.COM
[ELITE HOME PVT. LTD.

L ICS(COMM) 890/2025 26.11.2025 |ASTONE ENERGY PV.TILAKSHMI 9350538109 ILAKHMICHND@ [17.11.2025
ILTD. VS. WAPCOSICHAND AND| IGMAIL.COM
[LIMITED |ISSOCIATES

L ICS(COMM) 889/2025 26.11.2025 |S AND S WATER AND|LAKSHMI 9350538109 ILAKHMICHND@ [17.11.2025
[POWER PROJECTS PVT.CHAND AND| IGMAIL.COM
[LTD. VS. WAPCOSSSOCIATES
ILIMITED

L ICS(COMM) 888/2025 26.11.2025 |S & S WATER AND|LAKSHMI 9350538109 ILAKHMICHND@ [17.11.2025
[POWER PROJECTS PVT |CHAND AND| IGMAIL.COM
[LTD. VS. WAPCOSSSSOCIATES
ILIMITED

1l ICS(COMM) 896/2025 26.11.2025 |STATE BANK OF INDIAASHISH BATRA (9891223874, |ASHISHBATRAS85[20.11.2025
IVS. MANJU GULATI 08730391121  |@GMAIL.COM

L [CS(COMM) 1895/2025 26.11.2025 [HERO INVESTCORP|PRAMOD KUMAR[9718209970 IAASTHA@THELE [20.11.2025
[PRIVATE LIMITED VS [SINGH IGIST.COM
JASHOK KUMAR

It ICS(COMM) 1894 /2025 26.11.2025 [HERO INVESTCORPPRAMOD KUMAR(9718209970 IAMASTHA@THELE [20.11.2025
[PRIVATE LIMITED &SINGH IGIST.COM
IANR. VS. ASHOK|
[KUMAR
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ICS(COMM) 903/2025 27.11.2025 |SH. KULDEEP MITTALGYANENDRA 7979934463 IGYANENDRASHUJ07.11.2025

VS  TAIMEDHYGIEN! D IKLA068 @GMAIL.
[PVT LTD [PRANAV DAS ICOM

L ICS(COMM) 905/2025 29.11.2025 [SARVODYA IKUMAR 9811031736, JASHOKPOPLO16 [28.10.2025
ICOOPERATIVE [KHURANA & CO. 9818866627 @YAHOO.IN

[HOUSING SOCIETY]
ILTD. VS. SHRI RAJEEV|

IKUMAR GUPTA

L ICS(COMM) 904/2025 29.11.2025 [UNI MEDICO LABS VS/SIDHARTH 9818509714 [NOT AVAILABLE [27.11.2025
ISTATE OSHI
IPHARMACEUTICALS
ICORPORATION OF SRI|
[LANKA & ANR.

21 [SH. BHUPESH KUMAR,NEW DELHI 25 ICS (COMM) 833/2025 [04-11-2025 [Parle Products Pvt LtdSUDARSHAN 9810132015 egal @unitedworld[27.10.2025
IDISTRICT JUDGE]| land Anr Vs  PrinceBANSAL(P), l.co.in
COMMERCIAL COURT)) ISupplico Pharma and Ors

25 ICS (COMM) 835/2025 l06-11-2025 [Rajasthan Antibiotics Ltd SUHAIL 8076955935  [suhallkhanadv@g [29.10.2025
[Vs VIVEK KUMAR [KHAN(P), imail.com

25 ICS (COMM) 1840/2025 l07-11-2025 [RAKESH JAIN AND AN R—Banjive Singh(P), [:9811767675 ot provided [28.10.2025
Vs RAJ KUMAR
ICHAWLA

25 ICS (COMM) 837/2025 07-11-2025 [Union Bank of India Vs gitendra Garg(P), (9810197621 Yitendergargadv@ [25.10.2025
[Kamei Jangai Lung lgmail.com

25 ICS (COMM) 838/2025 l07-11-2025 [Union Bank of India Vs fitendra Garg(P), [9810197621 Witendergargadv@ [25.10.2025
B R Communication lgmail.com

25 ICS (COMM) 839/2025 l07-11-2025 [MOHRAJ FOODS AND|NIDHI SAHAY(P),|9013703044  [shashankmanish@30.10.2025
ISERVICES PRIVATE| lgmail.com

[LIMITED Vs M/
IMEHAR ENTERPRISES|

IAND ORS
25 ICS (COMM) 851/2025 llo-11-2025 [MS C G LOGISTICS PVTIASHISH 9810308483  [arvind.dhingra.advio1.11.2025
ILTD THROUGH ITSBATRA(P), locate@gmail.com

IDIRECTOR RAJESH|
IDUBEY Vs M§

IALLIANCE AIR|
IAVIATION LIMITED)
rparion 1]
25 ICS (COMM) 850/2025 10-11-2025 [State Bank Of India Vs ASHISH 9891223874 lashishbatra85@g [03.11.2025
[FIROZ ALAM SHAIKH[BATRA(P), imail.com
[PROP OF MS NAZIA|
[FASHION
25 ICS (COMM) 849/2025 10-11-2025 [INDPOWER IDIWAKAR 19911400404 ffice@emphasislaf17.10.2025
[TECHNOLOGY ISINGH(P), .com

ISOLUTIONS  PRIVATEH
ILIMITED Vs EASTMAN|
JAUTO AND POWER|
[ILIMITED

25 ICS (COMM)/ [859/2025 12-11-2025 [ULTRA [Hemant 9910844633, [rajeevadvocate93 [03.11.2025
INTERNATONAL [Kaushik(P), (@gmail.com
ILIMITED Vs TBC BY]
[INATURE PRIVATE|
ILIMITED

25 ICS (COMM) 1860/2025 12-11-2025 [MUJTABA HABIB PROPINASIR AZIZ(P), (9654426442 nasirazizandcomp [15.10.2025
IOF HABIB TOURS Vs langr@gmail.com
IM/S MAKKAH TOURS|
IAND TRAVELS

25 ICS (COMM) 1862/2025 13-11-2025 [FECM PRIVATE[Rajeev Mishra(P), [99531-45936  [not provided 7.11.2025
[LIMITED Vs
IBROADCAST
[ENGINEERING
ICONSULTANTS INDIA|
ILIMITED (BECIL)
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25 ICS (COMM) 872/2025 19-11-2025 [BIKANER BHUJIAShailen Bhatia(P), 9818558690  |advocate.shailenbhf11.11.2025
[UDYOG SANGH Vs tia89@gmail.com
[UNIBIC FOODS INDIA|
[PRIVATE LIMITED

25 ICS (COMM) 873/2025 19-11-2025 [BIKANER BHUJIAShailen Bhatia(P), [9818558690 dvocate.shailenbhft1.11.2025
[UDYOG SANGH Vs latia89@gmail.com|
ZEE FOODEX INDIA|
[PRIVATE LIMITED

25 ICS (COMM)  [885/2025 22-11-2025 |AVS Facade India Pvt LtdJaspreet Kaur9810048366  [pragchawlaoffice@[15.11.2025
Vs NKG Infrastructure Bhamra(P), lgmail.com
Limited

25 ICS (COMM) 886/2025 l24-11-2025 [PK BAHL Vs DAYAAVTAR  SINGH|9810010333  |[gurbakshsinghadv [20.11.2025
IMEMORIAL [BHAMLOT(P), 157 @gmail.com
ICHARITABLE TRUST]
JAND ORS

25 ICS (COMM) 901/2025 26-11-2025 |ASTONE ENERGY PVTLAKHMI 9350538109 lakhmichnd @gmaif20.11.2025
LTD Vs  WAPCOSCHAND(P), .com
ILIMITED

25 ICS (COMM)  [900/2025 26-11-2025 [Datability ~ TechnologiesASHISH NEGI(P), dvocate.ashishne [21.11.2025
[Private Limited Vs lgi@outlook.com

|Abhishek Verma  Sole|
Proprietor of J S Digitall

Media
25 ICS (COMM) 1899/2025 26-11-2025 MS ~ NEW  VIKRAMpurinder  kuman9212125054 lAshokkuinarsabha [21.11.2025
IGENERATORS Throughkumar(P), frwali30@gmail.co

[lts Proprietor Shri
ISukhbir Singh Vs MS|
[FEDERAL EXPRESS|

ICORPORATION
25 ICS (COMM) 902/2025 26-11-2025 [S S WATER ANDLAKHMI 9350538109 lakhmichnd @gmaif20.11.2025
IPOWER PROJECTS PVTICHAND(P), .com
[LTD Vs WAPCOS|
[LIMITED
25 ICS (COMM) 906/2025 29-11-2025 INDAL INDIA LIMITED{Sanjay 9873262006  [admin@raguellaw. [28.11.2025
Vs ARIHANT ROOFING Aggarwal(P), fcom
22 [MS. DEEPALI SHARMA [NEW DELHI o ISUIT FORCS l01-11-2025 [Expo Freight Pvt Ltd Vs MOHD ASIF9696751717 INot available [07-07-2025
IDISTRICT JUDGE IRECOVERY (COMM)/829/20 ISAI CREATIONS IKHAN(P),
COMMERCIAL 25
ICOURT)-03
7 IOBJECTION  [OMP 06-11-2025 [India SME TechnologyNitin Dahiya(P), [Not available [Not available [03-11-2025
IPETITION U/S§(COMM)/174/20 Services Limited Vs M/S|
134 OFz25 [Solar Optimized Line Pvt|
IARBITRATION ILtd
&
ICONCILIATIO
LacT
127 ISUIT FORICS l06-11-2025 |GUFIC BIOSCIENCESAbhishek Chandra (9871161549 INot available 10-10-2025
IRECOVERY (COMM)/836/20 [LTD Vs LAKSHMIMishra(P),
25 [KEERTHANA
[ENTERPRISES
27 ISUIT FORICS l07-11-2025 [LX PANTOS INDIARRaghav Sethi(P), (9956045160  [Not available [24-10-2025
IRECOVERY (COMM)/843/20 [PRIVATE LIMITED Vs
25 [DEVASHISH
[INFRASTRUCTURE PVT]|
ILTD
27 ISUIT FOR(CS 10-11-2025 [State Bank Of India Vs [ASHISH 0891223874 lashishbatra85@g [31-10-2025
[RECOVERY (COMM)/852/20 [RAJ KISHORE PASWAN|[BATRA(P), imail.com
25 IPROP OF MS RAJ
[ENTERPRISES
27 ISUIT FORICS 10-11-2025 [State Bank Of India Vs |ASHISH 9891223874 lashishbatra85@g [31-10-2025

RECOVERY  |(COMM)/853/20 SHAGUFTA ANJUM  [BATRA(P), Imail.com
25
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27 ISUIT FOR[CS 10-11-2025 [Canara Bank Vs PuneetlPratap Chandra (9990366723  [prana25000@gmal04-10-2025
IRECOVERY ((COMM)/854/20 |Athwal [Rana(P), fil.com
25
[27 BJECTION [OMP 11-11-2025 [MANISH ARORA Vs [KAMAL GARG(P),|9811270502 kamalgarg.adv@g [07-11-2025
PETITION U/S(COMM)/177/20 ISUNIL KUMAR GUPTA Imail.com
134 OHz2
IARBITRATION
&
ICONCILIATIO
127 ISUIT FOR(CS 11-11-2025 [ZARTHI PRIVATEAMIT GOEL(P), [9810122373 lgoelassociates42@ |08-10-2025
[RECOVERY (COMM)/856/20 ILIMITED Vs M/S Bo| lgmail.com
25 IBEBEVERAGES
[ILIMITED
o [SUTT FOR[CS 14-11-2025 [AJAY STEELPAI EESH(P), [Not available  [Not available l15-04-2025
IRECOVERY (COMM)/863/20 ICORPORATION Vs
25 [PUBLIC
IREFRIGERATION
INDUSTRIES
20 [SOTT FOR(CS 14-11-2025 |[AKSUM TRADEMARTISUBHAM KUMAR|9871357167 lsubhamjainskj@g [27-10-2025
[RECOVERY (COMM)/865/20 PVT LTD Vs SREEJAIN(P), imail.com
25 IRAYALSEEMA  GREEN|
ISTELOY PVT LTD
ko [SOTT FOR(CS [l4-11-2025 |AUDEMARS __ PIGUEI{Shravan Bansal(P) 9810017859  [skbansalipr@gmai [07-11-2025
[TRADEMARKS ((COMM)/866/20 [HOLDINGS SA Vs .com
25 IASHOK KUMAR
20 |suIT FOR[CS 14-11-2025 |A W PROPERTIES PVTBrijesh Singh(P), (8860204532 |brijeshsingh.bhu@(06-11-2025
IRECOVERY (COMM)/864/20 ILTD Vs FOODAHOLIC| lgmail.com
25 [FACTORY PVT LTD
20 [SUTT FOR[CS 15-11-2025 MD ALAM ALI Vs [MANOJ 18750677946 imanojbarhela1971 J14-10-2025
RECOVERY  |(COMM)/869/20 IDMRC KUMAR(P), (@gmail.com
25
20 IOBJECTION  [OMP 17-11-2025 [Runicha Enterprises Vs [Priyanshu 7838061014 [priyanshuagg@gm [14-11-2025
IPETITION U/S(COMM)/182/20 IAICA LAMINATESUpadhyay(P), il.com
34 OF25 INDIA PVT LTD
IARBITRATION
&
ICONCILIATIO
LaoT
20 [OBJECTION  [OMP 17-11-2025 [SARASWATI DOT COMJDisha Bagri(P), [Not available [Not available [15-11-2025
IPETITION U/S(COMM)/181/20 [PVT LTD AND ORS Vs
34 OF25 JALANKIT LIMITED
IARBITRATION
&
ICONCILIATIO
LacT
20 ISUIT FORICS 19-11-2025 [Naresh Kumar Tanwar [SACHIN 9599938118 lsachinkumar12198/01-10-2025
IRECOVERY (COMM)/874/20 Vs Virender  SinghKUMAR(P), 7@gmail.com
25 [Suryavanshi
20 JOBJECTION  [OMP 19-11-2025 [ELEVAR DIGITELfanurag anand(P), [Not available [Not available [15-11-2025
[PETITION U/S(COMM)/184/20 [INFRASTRUCUTRE PVT]
134 OFHz25 ILTD Vs Innovel Energy|
JARBITRATION IServices Pvt Ltd Formerl
1& lknown as Environ Solar]
ICONCILIATIO [Pvt Ltd Environ Energy|
I AcT : "
20 ISUIT FORICS 20-11-2025 |[STATE BANK OF INDIA JEEWAN 9810099243 jpgadvocate@gmaift1-11-2025
IRECOVERY (COMM)/875/20 [Vs PRIYANKA OBEROI [PARKASH .com
25 IGUPTA(P),
20 ISUIT FOR(CS 21-11-2025 [PRASHANT TRIPATHI [Mustafa Alam(P), [Not available [Not available 15-11-2025
[RECOVERY (COMM)/881/20 Vs TELEGRAM FZ LLP
25
20 ISUIT FORICS 24-11-2025 [UNION BANK OF INDIA |Arun Kumarg312400295 larunkumarshukla7{06-11-2025
[RECOVERY (COMM)/887/20 Vs MAHESH KUMARShukla(P), (@gmail.com
25 ISHARMA
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BJECTION |[OMP 26-11-2025 [M/S  Wikreate HealthMehak Gupta(P), 9990358009  [mehakguptao09@ [26-11-2025
IPETITION U/S(COMM)/187/20 ICommunication Pvt Ltd lgmail.com
134 OHz25 s M/S  Aakash|
IARBITRATION [Healthcare Pvt Ltd
&
ICONCILIATIO
20 BJECTION |OMP 27-11-2025 [SANJAY GANDHIPranav Jain(P), (9873333064 [pranavjain.adv@g [24-11-2025
[PETITION U/S(COMM)/190/20 MEMORIAL HOSPITAL imail.com
134 OHz25 s VENTURE
IARBITRATION ISECURITY AND|
8 [FACILITY
ICONCILIATIO MANAGEMENT PVT)
23 [MS. SAVITA RAO,SOUTH 12, New CourtCIVIL CASES |CS l03/11/2025 M/s VINI COSMETICSANIL KUMAR[9810134793 lallipcare@gmail.co|31.10.2025
IDISTRICT [Block-I (COMM)/501/20 [PRIVATE LIMITED Vs [SAHU(P), m
PUDGE(COMMERCIAL 25 VIGNESHBHAI
ICOURT) [HASHMUKHLAL SHAH]

Trading as M/s 24 x 7 Al
[Fragrance Shopee

12, New CourtiCIVIL CASES [CS l07/11/2025 [CANARA BANK Vs JANSHUMAN 99990042642 [sri.anshu83@gmaif01.10.2025
[Block-I (COMM)/508/20 MANISH TANWARSSRIVASTAVA(P), .com

25 Proprietor Of M/S Dillj

IDhaba

12, New CourtiCIVIL CASES [CS lo/11/2025 RAHMAT ALI Vs [Kapil Kaushik(P), |9711746595 [Not on recored [24.09.2025
[Block-1 (COMM)/512/20 INARAYAN MAKHIJA

25
12, New CourtiCIVIL CASES [CS 12/11/2025 [CANARA BANK Vs |JANSHUMAN 99990042642 [sri.anshu83@gmai(07.11.2025
[Block-1 ((COMM)/518/20 DAGANNATH RAI (PropSRIVASTAVA(P), .com

25 f M/S Sajni Saree)
12, New CourtiCIVIL CASES [CS 24/11/2025 [TRILOK CHAND GOYALRohit Sadana(P), [7982409733  jadvocatesadana.ro [14.11.2025
[Block-I (COMM)/530/20 IPROP OF GANGA| its.5484@gmail.c

25 [TIMBER AND| m

[PLYWOOD JUNCTION
Vs FNB WEDDINGS|
IAND EVENTS INDIA|

nrATD LIAATTY

2, New CourtiCIVIL CASES [CS 24/11/2025 THE POLO LAUREN[Shravan Bansal(P),9810017859 unitedmark@unitef19.11.2025
[Block-I (COMM)/532/20 ICOMPANY LP Vs AMIT] Idandunited.com

o5 DOSHI
2, New CourtiCIVIL CASES [CS 24/11/2025 [Ms  Shubham GoldiedShravan Bansal(P),[9810017859 unitedmark@unitef19.11.2025
Block-I (COMM)/531/20 Masale Pvt Ltd Vs Idandunited.com

25 [Himanshu Mishra

12, New CourtiCIVIL CASES [CS 26/11/2025 [Siemens IndustryjAarshia Behl(P), (9818061242 laarshia@saikrishn [18.11.2025
IBlock-1 (COMM)/535/20 [Software Inc Vs MUBIN| laassociates.com

25 XXXXXXXX
12, New CourtiCIVIL CASES [CS 27/11/2025 [KVG AGRO PRIVATENaveen Kumar(P), [9555481152 navkumari512@g [20.11.2025
IBlock-1 (COMM)/536/20 [LIMITED Vs SHIVAM| imail.com

25 [ENTERPRISES Through|

[lts Proprietor Mr Madan|
Mohan

12, New CourtCIVIL CASES |[CS DJ/783/2025 [28/11/2025 [Ram  Shankar yadavimohd azeem(P), [Noton recored [Not on recored 7.05.2022

[Block-I through POA sunil kumar|
adav Vs tara machines|
land tech service pvt Itd
24 [MS. ANURADHASOUTH 16, New CourtiCommercial ICS 18.11.2025 [Delta Troops Pvt Ltd VsiSh Vivek Aggarwal (9811770164 infor@aakcorp.co [30.10.2025
HUKLA BHARDWAJ, [Block-1 (COMM)/525/25 [Ambience Facilities|
ISTRICT Management Pvt Ltd &
UDGE(COMMERCIAL Ors
OURT)
25 [SH. SANDEEP YADAV [SOUTH 17, New CourtCommercial ICS 145975 IGAUTAM KHEMANTI Vs [PRATEEK 9818451124 jainkumarlegal@o }45968
[Block-1 (COMM)/521/20 IM/S S P FOODS [KUMAR(P) utlook.com
25
17, New CourtiCommercial ICS 145982 [Trucarekidz India PrivatelSWATI MEHTA(P)7838393940 [swati@zealatorney|45975
[Block-1 (COMM)/527/20 [Limited Vs Growth| ls.com
25 [Spurts and Beyond Pvi
ILtd
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17, New CourtCommercial ICS 145982 ISPEK DIGIT LLP Vs [Darpan 9988629077  [abrollawoffices@g 45980
[Block-1 (COMM)/528/20 [INSTITUTE OFfSachdeva(P) imail.com
25 IMARKETING AND|
IMANAGEMENT AND|
IANR
17, New CourtCommercial ICS 145983 IM/s PLLUM LEGNO PVT|Brijesh Singh(P) (90999678571 lamareshsinghadvol45978
[Block-1 (COMM)/529/20 ILTD Vs M/s ALLURE| lcate@gmail.com
25 [INTERIORS
7, New CourtCommercial ICS l27-11-2025 |SMALL FARMERS AGRI]Dr. Puran/7042286270 ladvdrpc1948@gm [15-11-2025
[Block-1 (COMM)/537/20 [BUSINESS [Chand(P) fail.com
25 ICONSORTIUM Vs
[PADMAVATHY
ICASHEWS
17, New CourtCommercial ICS 29-11-2025 [M/S VIPMONSHREYA 9311684848 info@jainandpartnfi7-11-2025,
[Block-1 (COMM)/541/20 [TECHNOLOGY PVT LTDMALIK(P) leers.com 19-11-2025 &
25 JAND ANR Vs MR [22-11-2025
TARUN AND ANR
26 [Sh. Ajay Kumar Jain/SOUTH 29, New CourtCommercial ICS l04/11/2025 |G M MODULAR PVT{Shravan Bansal(P),|9650682928  [rishi@unitedandu [06.10.2025
IDistrict Judge| [Block-1I (COMM)/504/20 ILTD Vs GHASI RAM| nited.com
Commercial Court)| 25 IDEWASI AND Ors
Digital)-o4
29, New CourtCommercial ICS l07/11/2025 M/S PALVISHAL RAJORI [9716001604, dvocatevishalrajo [16.07.2025
[Block-11 (COMM)/511/20 [TRANSPORTATION Vs 9311761160 ri@gmail.com
o5 M/S ACCELERATE
IPRODUCTX VENTURES|
[PVT LTD AND ORS
29, New CourtCommercial ICS 11/11/2025 [SUMAN SINGH ANDABHISHEK 9971931446 [pathak26.adv@gm|03.11.2025
[Block-11 (COMM)/515/20 JANR Vs SURENDERKUMAR il.com
25 ICHAUHAN [PATHAK(P),
29, New CourtiCommercial ICS 11/11/2025 [SUMAN SINGH ANDABHISHEK 19971931446 Ipathak26.adv@gm|03.11.2025
[Block-11 (COMM)/516/20 JANR Vs SURENDERKUMAR lail.com
25 ICHAUHAN [PATHAK(P),
29, New CourtiCommercial ICS 12/11/2025 [ANJUL BHANDARI Vs [Arush [7771007015 larushbhandari@b |07.11.2025
Block-I1 (COMM)/519/20 IPROTINUS FASHION[Bhandari(P), imlegal.co.in
25 [NETWORKING PVT LTD
29, New CourtiCommercial ICS 14/11/2025 [CANARA BANK Vs [NILENDU 9999050853  [nilenduvatsyayan [11.11.2025
[Block-1I (COMM)/522/20 [SUNIL KUMAR [VATSYAYAN(P), (@gmail.com
25
29, New CourtfCommercial ICS 14/11/2025 [SIEMENS INDUSTRY|Aarshia Behl(P), [0818061242 laarshia@saikrishn [12.11.2025
[Block-1T (COMM)/523/20 ISOFTWARE INC Vs laassociates.com
25 ISANGHYUP A AN AND)|
RS
29, New CourtCommercial ICS 27/11/2025 [SPOTLIGHT [Himanshu 9899249819 dv.himanshukapof24.11.2025
IBlock-1T (COMM)/538/20 [ENTERPRISES PVT LTD [Kapoor(P), r@gmail.com
25 Vs DOPPELT11
ICOMMUNICATIONS
IPVT LTD
27 |SH. LOKESH KUMARSOUTH mil mil
[SHARMA, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
28 [SH. LAL SINGH,SOUTH- 18 BLOCK 1 ICS(COMM) 900/2025 l07-11-2025 PJSB CARGO MOVERSASHLY KI8510004533  fhardik@lloydandj |06-10-2025
IDISTRICT JUDGE [EAST [PRIVATE LIMITED VsPRAKASH lohnson.com
[HAPAG-LLOYD  INDIA
[PVT LTD AND ANR.
ICS(COMM) 903/2025 11-11-2025 [EIRA ENTERPRISESRATNESWAR 19999514750 officelawsangels@ [31-01-2025
[THROUGH ITS|DAS lgmail.com
IPROPRIETOR IMTYAZ
IAHMED Vs SABI AND)|
[MEAGU PVT LTD
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ICS(COMM) 907/2025 12-11-2025 [ANKUSH MAHAJAN VsRISHABH 9953474180 INOT 9-06-2025
M/S NEW SHOP[LUTHRA [MENTIONED
ICSTORE NETWORK PVT]|
[LTD AND ORS

ICS(COMM) 912/2025 13-11-2025 [M/S PRAKASH TENTASHOK KUMAR (9810195319 shok1960sharma [26-08-2025
IAND CATERERS Vs M/S| (@gmail.com
[EMBELLISHED EVENTS]

[CS(COMM) 928/2025 19-11-2025 [STATE BANK OF INDIAVARUN 9818365119 ichambersofvarunc [12-11-2025
[Vs PRAMOD KUMAR ICHANDIOK lhandiok@gmail.co

m

ICS(COMM) 941/2025 21-11-2025 [M/S BATRARAJEEV KUMAR[9312276651 r.tewari88 @gmail. [31-10-2025

[BREWERIES ANDTEWARI om

IDISTILLERIES PVT LTD)|
s GFS FINANCIAL

ISOLUTIONS PVT LTD

ICS(COMM) 948/2025 [22-11-2025 [STATE BANK OF INDIAVARUN 9818365119 chambersofvarunc [12-11-2025
Vs AMJAD HUSSAIN|ICHANDIOK lhandiok@gmail.co
ISOLE PROP M/S AMJAN]| Im
ICREATIONS

ICS(COMM) 952/2025 [26-11-2025 [NEELAM MITTAL SOLEAKANKSHA 9811351780 lavinash.law@gmai18-11-2025
[PROPRIETOR OF MTCKAPOOR .com
WEWELLERY THROUGH|

ISPA HOLDER MR. S. K|
IMITTAL Vs KAPOOR|
IABHUSHAN PALACH

DD IXZATD T IMITDD ANT

ICS(COMM) 953/2025 l26-11-2025 M/S ~ MAPLE LEARTUSHAR 9899324444  [tharejatushar29@ [DEFICIENT
INTELLIGENT THAREJA lgmail.com ICOURT FEE
ISOLUTION PRIVATE|
ILIMITED Vs M/
ICORNET TECHNOLOGY]|

[[NDIA PVT LTD
ICS(COMM) 960/2025 28-11-2025 [STATE BANK OF INDIAVARUN 9818365119 hambersofvarunc [12-11-2025
s RIYAZ AHMED SOLECHANDIOK lhandiok@gmail.co
[PROP M/S KASHMIR|
[HANDICRAFTS
ICS(COMM) 961/2025 28-11-2025 [MANOJ KUMAR[LOVEKESH 9891947575 lovekesh27@gmail j06-11-2025
IBHARITYA JAGGARWAL Lcom
[PROPRIETOR OF M/S M|

ID  INDUSTRIES Vs
IMOHD FEROZ KHAN|
[PROPRIETOR OF M/S (|

IInDDV

ICS(COMM) 963/2025 28-11-2025 [M/S JAGDAMBEY|PRADEEP 9811215280 padhayaylawcha [15-10-2025
IBUILDERS PVT LTD VSMISHRA Imbers@gmail.com
IM/S PANACHAND)
IMANORDAS SHAH|
VEWELLERS LLP AND)|
IORS
290 [SH.LALIT KUMAR ISOUTH- 4 ICOMMERCIAL [CS 01.11.25 [Punjab National Bank VSKADAMBINI 7838821105 [kkmudgil2g @gmaij01.09.25
LD. DJ COMM-o02, [EAST ISUIT (COMM)/876/20 Ranjeet Kumar Patel [KUMAR .com
OUTH EAST| 25 IMUDGIL(P),
ISTRICT,

AKET COURT, DELHI

ICS 03.11.25 IM/S ABRARI GODREJISUMIT KR 9599501822 lsemper.fidelis.jus [27.10.25
(COMM)/882/20] [TRADING VS. YOGESHICHAUHAN (@gmail.com
o5 ICHANDOLA
ICS 06.11.25 ISUNPURE ENERGY PVT|Gopal Singh(P), (8920631209  |gsmaurya.2611@g [09.04.25
((COMM)/894/20 ILTD Vs M/S GLOBAL mail.com
o5 ENTURES

ICONSULTING
ICS 03.11.25 ISHRI KRISHNA[Sohil Yadav(P), (8447932780 ohilyadav@gmail.|03.09.24
(COMM)/888/20 [ENTERPRISES Vs P om
25 IAND G ENTERPRISES|

[PVT LTD
ICS 07.11.25 IMICHAEL KORSDinesh 18588939319 litiation@hotwani. |07.10.25
(COMM)/897/20 ISWITZERLAND Potwani(P), om
25 INTERNATIONAL

IGMBH Vs SUNIL TAK]|
(Trading as Prop of|
RIZWAAZ BAG HOUSE)
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ICS 06.11.25 INISSIN ABC LOGISTICS[Keshav Singhl9717591156 imsharma@kmm.i {06.10.25
(COMM)/892/20 [PVT LTD Vs CAPTIVA[Saini(P),
25 [ENERGY  SOLUTIONS|

[PVT LTD
ICS 06.11.25 IMRS INDU SAHNI Vs [Viren Bansal(P), [8800259035 [garg.ashish9501@ [10.09.25
((COMM)/893/20 IMALBROS HOLDINGS| lgmail.com
25 IPVT LTD
ICS 11.11.25 ICHAMAN KUMAR Vs [rajendra yadav(P), (9312046733 adavvrazen@gmalo4.11.25
(COMM)/905/20 [BURNETT fil.com
25 [HOMEOPATHY P LTD|

[THROUGH ITS

[DIRECTORS
ICS 13.11.25 IDMR [Damandeep Singhl9958381448  [damanadvocateso [03.11.25
(COMM)/913/20 [HYDROENGINEERING [Bhalla(P), l2@gmail.com
25

[INFRASTRUCTURES

LTD Vs MS NBCC

[[INDIA LTD ANR ANR
ICS 19.11.25 [VIVEK GUPTA PROP OFKUSHAGRA 9999488797  Jashishchauhan@a [09.07.25
(COMM)/927/20 M S SBM[BANSAL(P), [kassociates.org.in
25 [INTERNATIONAL Vs M|

IS MONTY PET AND ORS
ICS 27.11.25 ICOMAC INDIA PVT LTD [Kunal Kukreja(P), (9811236226 hiteandblacklawy|30.10.25
((COMM)/955/20 s FORBES ELITE| lers.in
25 [TECHNOLOGY
CS 28.11.25 [State Bank of India Vs [Suchita Dixit(P), (8896932838 [agnihotrisuchita@ [21.11.25
(COMM)/962/20 Rahul lgmail.com
25

30 [SH. VRINDA KUMARI [SOUTH- 20 ICommercial ICS l03-11-2025 [PAT PLATFORMS PVTAMULYA 91-9807498297 [office@nmlegal.in [23.08.2025
[EAST Suit (COMM)/884/20 LTD Vs AVGSSUPADHYAY(P),

25 [HOSPITALITY AND|

[RESTAURANTS LLP
ICS l03-11-2025 [PUNJAB NATIONALSANCHEET 9548667393  [sssanchitog@gmaif17.10.2025
((COMM)/883/20 IBANK Vs ASHISH JAIN SHARMA(P), .com
25
ICS l04-11-2025 [CANARA BANK Vs BDN[FAHAD KHAN(P),[9219701292 ffahadadvocatekha [25.10.2025
((COMM)/889/20 ISOLUTIONS INDIA PVT] n@gmail.com
25 [LTD
ICS 06-11-2025 [STATE BANK OF INDIA VARUN 9818365119 lchambersofvarunc [01.11.2025
(COMM)/895/20 Vs  SUDHIR KUMARCCHANDIOK(P), handiok@gmail.co
25 ISOLE PROP FOOT HEAL m

[ENTERPRISES
Cs 11-11-2025 [Aniket Seva Society Regd JANSHUL RAI(P), [9971846955 lanshul@dla.net.in [17.11.2025
((COMM)/904/20| Vs MS Innovative]
25 [Financial Advisors Ltd
ICS 14-11-2025 |[CANARA BANK Vs [Sanjeev 9711142206 lchopra6791@gmai|07.11.2025
(COMM)/917/20 IASHOK KUMAR(Chopra(P), .com
25 [PROPRIETOR M/S A K|

ISONS
ICS 14-11-2025 [STATE BANK OF INDIA VARUN +91 9818365119(0FFICE.CHANDI [01.11.2025
(COMM)/918/20 [Vs AMAR NATH YADAV [CHANDIOK(P), [OK@GMAIL.COM
25
ICS 20-11-2025 |A AND T ENGINEERINGGAURAV 1811056644 lasimnaeemadv@g [17.11.2025
(COMM)/935/20 [PVT LTD Vs SIMPLEXTOKAS(P), Imail.com
25 [INFRASTRUCTURES

[LIMITED
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ICS 20-11-2025 [VIJAY AGGARWAL Vs [Sandeep 9873938816 Mittalpko8 @Gmail04.11.2025
((COMM)/934/20 M/S HANSAFLON[Kataria(P), .Com
25 [BUILDCON PVT LTD
ICS 21-11-2025 [BOYS INDIA AND ORS [YASH 18447654435 ashmundhra27@ |
(COMM)/942/20 Vs YES BANK LTD IMUNDHRA(P), lgmail.com
25
ICS 26-11-2025 |ANIL NARANG Vs [NITIN MEHTA (9891091098 nmlchamberss@g [
((COMM)/954/20 [LOKESH KUMAR Iniail.com
25
ICS 27-11-2025 [PETRA GLOBALjRavi Kumar(P), [7532081904, [Ravi.Kumari7@ou14.10.2025
(COMM)/957/20 [LOGISTICS PRIVATE| ftlook.in
25 ILIMITED Vs ELECTRIC|

IONE ENERGY PVT LTD
cs b7-11-2025 [M/S NETLABMANOJ [Fo1- dvocatesindia@y [21.11.2025
(COMM)/956/20 ISOLUTIONS (INDIA)KUMAR(P), 9810675719 lahoo.co.in
25 [PVT LTD Vs AJEET]

IKUMAR SINGH]

[PROPRIETOR OF

IANANYA COMPUTER
CS [29-11-2025 [STATE BANK OF INDIA [Shiv Tyagi(P), 9811059032  shvktyagii@gmail. [27.11.2025
((COMM)/968/20 s DEEPAK KUMAR lcom
25
ICS l29-11-2025 [STATE BANK OF INDIA [Shiv Tyagi(P), 9811059032 ishvktyagii@gmail. [27.11.2025
(COMM)/965/20 s NAAFE SINGH fcom
25

131 [MS. ANU GROVERSOUTH- 21 [EXECUTION [EXECUTION l01-11-2025 |SHIVAM  TRANSPORTMR. DEV DUTT [9818096196 INOT PROVIDED [16/09/25
|BALIGA [EAST IPETTION (COMM.)/363/2 IAGENCY Vs M/S|
025 IGANNON
[DAUNKERLEY AND CO,|
[LTD.
ICOMMERCIAL [CS l01-11-2025 |RAJESH CHAUHAN VsMR. PRATEEK9911885533 IPRATEEKMEHTA [25/09/25
SUIT (COMM)/879/20 M/S SMART EXPRESSMEHTA IS@GMAIL.COM
25 [PVT. LTD.
ICOMMERCIAL [CS l01-11-2025 [NAVAIR SPECIALTYMR. ASHUTOSH|9871433339 IASHUTOSH@IND|21/08/25
SUIT ((COMM)/880/20 ICOATINGS THROUGH|GUPTA [OLEGALSERVICE
25 TS PROPRIETOR| IS.COM
IPUNEET TANEJA Vs
IM/S GANNON|
[DUNKERLY AND|
ANDANY L1
ICOMMERCIAL [CS l01-11-2025 [MANLIFT INDIA PVIMR. VIVEK|9810109137 IDYARTHIANDAPR2/12/23
ISUIT (COMM)/881/20 [LTD. Vs ROOTS|VIDYARTHI ISSOCIATES@GM
25 ICOOLING SYSTEMS PVT]| IAIL.COM
ILTD.
IARBITRATION [OMP (Iyo3-11-2025 |CARS24 FINANCIALMR. RAHULj9871891788 INFO@AQUALEG [14/08/25
IAND (COMM.)/98/20 ISERVICES PVT LTD VSCHAUHAN IJAL.COM
ICONCILIATIO |25 [RAHUL NIRALIA
IN ACT
ICOMMERCIAL [CS l04-11-2025 [UNION BANK OF INDIAMR. JITENDER|9810197621 WITENDERGARG [17/10/25
ISUIT (COMM)/891/20 [Vs MI INDUSTRIES IGARG JADV@GMAIL.CO
25 M
JARBITRATION [OMP 10-11-2025 [M/S UNBOX DATAMR. RAVINDER[9899400300 [RAVINDERYADA [08/10/25
(COMM.)/67/20 ICENTERS PVT LTD AND|YADAV [VA@GMAIL.COM
ICONCILIATIO |25 IORS Vs ESCONET|
INACT [TECHNOLOGIES LTD.
ICOMMERCIAL [CS 11-11-2025 [Molecular QuestMR. MANISH|9971772226 IMANISHGANDHI j03/11/25

suIT (COMM)/906/20 Healthcare Pvt Ltd VSGANDHI 11@GMAIL.COM
o5 IMS. SONIKA ARORA
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[EXECUTION |Ex.COMM H{13-11-2025 [INFOSYS LIMITED VsMR. ARJUN SYAL|9873136938 lsyalandcompany@[19/07/25
IPETTION |JAward by Arb| ISOFTWARE lgmail.com
IComm./97/2025 [TECHNOLOGY PARKS|
IOF INDIA
JARBITRATION [OMP (Dj14-11-2025 [UTKARSH SMALLMR. AVINASH|011-41513189  |AVINASH.ADV@ [13/11/25
(COMM.)/107/20| [FINANCE BANK LTD VSKUMAR IGMAIL.COM
ICONCILIATIO |25 IMUNSHI
INACT
ICOMMERCIAL [CS 14-11-2025 M/S PRAKRATIKMR. ABHINAV|9810196968 IADV.ABHINAVGA[]26/09/25
ISUIT (COMM)/920/20 ISAMVARDHAN IGARG [RG@GMAIL.COM
25 IPRIVATE LIMITED Vs
INeerja Jain Sole]
[Proprietor of Neerja Jain|
[TA Vardhman FabTech
[EXECUTION [Ex.COMM +{18-11-2025 [KOTAK MAHINDRAMR. AMIT|9990659331 kmpspartner@gm -
IPETTION JAward by Arb] [PRIME LTD Vs JAMEELJKUMAR SINHA lail.com
IComm./99/2025 1 and Ors.
ICOMMERCIAL [CS 20-11-2025 [Vijay Aggarwal Vs Harsh]MR PWAN[9873938816 IMITTALPKo8@G [30/10/25
ISUIT (COMM)/936/20 |Aggarwal [KUMAR MITTAL [MAIL.COM
25
MISC. Misc l20-11-2025 V.~ AUTOMAT  ANDMR. KARAN|§826502108 IKARANPRAKASH [30/10/25
IAPPLICATION |DJ/1240/2025 [INSTRUMENTS PVI[PRAKASH @OUTLOOK.COM|

[LTD. Vs BGR ENERGY|
ISYSTEMS LIMITED

[EXECUTION [Ex.COMM H21-11-2025 [M/S BPB Builders Pvt LtdMR. VARUN|9810117465 [VARUNLEGAL@Y[19/11/25
IPETTION |JAward by Arb] s M/S DISTRIBUTIONIGOSWAMI IJAHOO.CO.IN
IComm./100/202 [LOGISTICS
5 [INFRASTRUCTURE PVT]
[LTD
[EXECUTION [EXECUTION [21-11-2025 [PALLADIUM SAFETYMR. VINEET|9871343259 IVINEETMUDGAL J11/11/25
IPETTION (COMM.)/376/2 ISOLUTIONS PVT LTD VSMUDAL @GMAIL.COM
025 [FIRE QUIP
ICOMMERCIAL [CS l21-11-2025 [EXCEL PACK PRIVATEMR. RISHABH|7042181838 IMAIL@RISHABH [31/10/25
SUIT (COMM)/943/20 ILIMITED Vs RAJAIKAPOOR IKAPOOR.COM
25 [UDYOG PRIVATE|
ILIMITED
[EXECUTION [EXECUTION l22-11-2025 [MIRACLUS MR. VIKAS9810566116 IADVOCATEVIKAS|09/09/25
PETTION (COMM.)/379/2 IORTHOTECH PVT LTD/SHARMA ISHARMA1@GMAI
025 [Vs EURO MEDI TOOLS| IL.COM
IPVT LTD
[EXECUTION |EXECUTION 27-11-2025 [State Bank of India Vs Sh.MR. 18800784740  [shubhi1673@gmailo4/09/25
IPETTION (COMM.)/384/2 [Sunil Kumar [DHARMENRA lcom
025 [SINGH
ICOMMERCIAL [CS 27-11-2025 [State Bank Of India VsMR. VARUN|9818365119 CHAMBERSOFVA 12/11/25
ISUIT (COMM)/959/20 [KAABER CHAUDHARY|CHANDIOK IRUNCHANDIOK
25 ISOLE PROP PERFECT] |(@GMAIL.COM
IAPPLIANCES
[INDUSTRIES
MISC. Misc 27-11-2025 |OP MANCHANDA VsMR. AKSHAY|7669011998 INOT PROVIDED [23/07/25
IAPPLICATION [DJ/1272/2025 [PETER A FERNANDES [KUMAR
[EXECUTION |Ex.COMM 4{29-11-2025 JAXIS BANK LTD VsMR. SANJEEV|9717028845 ILITIGATION@SR [21/07/25
[PETTION |JAward by Arb] WAGANNATH PANDEY [KUMAR PATHAK ICSLEGAL.COM

IComm./104/202
5

[EXECUTION |EXECUTION 29-11-2025 [Sushil Kumar Vs MRAJAY KUMARI9792419911 INOT 15/09/25
[PETTION (COMM.)/386/2 [BITTOO SONDHI [YADAV [IMENTIONED
025
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ICOMMERCIAL [CS 29-11-2025 [MANTU MANDALMR. CHANDER[9810209981 ILEGAL.SHEBANG/26/11/25
ISUIT (COMM)/970/20 [PROP. MSM[SHEKHAR |(@GMAIL.COM
25 [PERIPHERAL POINT VSYADAV

IMR. SANTOSH SHARMA|

132 |MS. NEELAM SINGH [SOUTH- 22 [Commercial ICS l04-11-2025 BHUSHAN DEALMARKHIMANSHU 18750618722 lsswaniassociates@ |09-09-2025
[LD. DJ COMM-o05, [EAST ISuit (COMM)/890/20 [PRIVATE LIMITED VSGARG lgmail.com
ISOUTH EAST]| 25 ISHAILENDRA
IDISTRICT, [BAHADUR SINGH]
[SAKET COURT, DELHI [[NFRA PRIVATE
[LIMITED
ICommercial ICS 06-11-2025 [SATHEESH KUMARMOHIT SHARMA [-9971773474  [mvslogalip@gmail [30-10-2025
Suit (COMM)/896/20 [REDDY KUBIGIRI V: fcom
25 ISUBHAM KUMAR AND)|
IORS.
ICommercial l07-11-2025 [SHRI VIJAY KUMAR[Hemant Gupta 9811249331 llegalteam.plc@gm |04-11-2025

ICS
Suit (COMM)/899/20 IAGGARWAL Vs RKMB| lail.com
25 [PACKAGING PVT. LTD.

ICommercial ICS 13-11-2025 [DEEPAK AGGARWAL VSPUNEET 9899141610 orpuneet@gmail. [04-11-2025
Suit (COMM)/910/20 IM/S. SAGADHAWAN om
25 IRESTAURANTS LLP|
(VATIKA ATRIUM)
[Commercial ICS 13-11-2025 [ENETSTUDIOZ INC VsKneev Raizada 9560761010 [--- 131-10-2025
Suit (COMM)/911/20 IMARICO LIMITED|
25 (NORTH R. O.)
ICommercial ICS 14-11-2025 [BALESHWAR THAKURIrajendra yadav 9312046733 adavrazen@gmailf11-11-2025
Suit (COMM)/914/20 Vs M/S WEAR WELL l.com
25 [[INDIA PVT. LTD.
ICommercial ICS l14-11-2025 [M/S RECAﬂ—DeepakGautam 18178925937,  |advocatenks393(@[10-11-2025
ISuit (COMM)/915/20 CHEMICALS (INDIA)| lgmail.com
o5 IPVT. LTD. Vs M/S|
[ROYAL
[POLYURETHANE INDIA|
IPVT. LTD.
ICommercial _ [CS l14-11-2025 |STATE BANK OF INDIAVARUN 0818365119  |OFFICE.CHANDI [12-11-2025

Suit (COMM)/916/20 Vs RENU [CHANDIOK IOK@GMAIL.COM
25
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[Commercial ICS 17-11-2025 [EMINDS INFOSYSTEMS[SONALI TIWARY (8826363007 fficeofamitsahni [24-09-2021
Suit (COMM)/922/20 [PRIVATE LIMITED Vs (@gail.com
25 [EMINDS LEGAL
ICONSULTING LLP AND|
RS.
[Commercial ICS 18-11-2025 [MR. RAJU AND MR,Sonu Vivek 18700372637  |advocateamit@ma [---
ISuit (COMM)/923/20 IRAJINDER KUMAR| fil.com
25 [DHIMAN Vs M/S QPHIX|
INSTITUTION
[Commercial ICS 18-11-2025 [BENTLEY SYSTEMSAnkur Katyal 9811809439 lankurka! l13-11-2025
Suit (COMM)/924/20 IAND ANR. Vs JRC(C [Yal@asklegal.co.in
25 [CONSULTANTS LLP
[Commercial ICS 18-11-2025 [STATE BANK OF INDIAVARUN 9818365119 OFFICE.CHANDI [12-11-2025
Suit (COMM)/925/20 [Vs SH. BILLA RAM ICHANDIOK [OK@GMAIL.COM
25
[Commercial ICS [20-11-2025 |GST CORPORATIONBHUVANESH 9810149006 lsehgalbhuvanesh( |o5-11-2025
Suit ((COMM)/931/20 [LTD. Vs DCN GLOBALSEHGAL k) gmail.com
25 [EXHIBITIONS PVT|
[LTD.
[Commercial ICS l20-11-2025 [TAYYAB HUSSAIN VgVikas Sethi 9891788743 isethilawoffices(w ||08-11-2025
ISuit (COMM)/932/20 ISTEEL AUTHORITY OF Wies gmail.com
25 INDIA LIMITED AND)
IORS.
[Commercial ICS l20-11-2025 [M/S RECAﬁ)eepak Gautam  [8178925937, tvocatenfi1-11-2025
Suit (COMM)/933/20 CHEMICALS (INDIA) ks393(ti'gmail.co
o5 IPVT. LTD. Vs M/S|
[SLUMBER FOAM INDIA|
[PVT. LTD. AND ANR.
[Commercial ICS 21-11-2025 [MR. RAJENDRA SINGHDEV RAJ|9811387613 ldevshammadvocat [15-11-2025
ISuit (COMM)/940/20] [PAL Vs MS. MANJUSHARMA ler@gmail.com
25 IDEVI AND ANR.
[Commercial ICS 27-11-2025 [M/S MRL TYRES LTD.[Dinesh Monga 9810017346 legal@amaclawoffif19-11-2025
Suit ((COMM)/958/20 Vs ATUL VERMA ALIAS ces.com
25 IATUL SONI AND ANR.
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133 [MS. NEERA] [Commercial ICS l01-11-2025 [MANASH LIFESTYLE[NAGESH 9818823289 info@deyandkumhi24-10-2025
[BHARTHOKE, [EAST Suit ((COMM)/877/20 [PRIVATE LIMITED VsKUMHAR r.com
IDISTRICT 25 IMARUTI ENTERPRISES|
PUDGE(COMMERCIAL IAND ORS.
ICOURT)
[Commercial ICS l04-11-2025 |[SH. RAVI KANOJIA VSSWAMI NATH 9873400656  [swamiadvdelhi@g [27-09-2025
ISuit (COMM)/886/20] IM/S ZARA INFRATECH| imail.com
25 IPVT. LTD.
ICommercial ICS l04-11-2025 BHUSHAN DEALMARKSHAKEEL 18750618722 sswaniassociates@ [16-08-2025
ISuit (COMM)/887/20 [PRIVATE LIMITED VSSARWAR WANI lgmail.com
25 MR. AMIT KUMAR|
ISINGH
[Commercial ICS 13-11-2025 |M/S. KNOWLEDGE ISINDERJEET 965491030 linderjeetbasoyago [07-11-2025
ISuit (COMM)/909/20] [POWER VSBASOYA (@gmail.com
25 IGURUCHARAN  SINGH|
IKHURANA
ICommercial ICS l14-11-2025 |ONESTO LABS PRIVATEPRABHU 1875090550 litigation@ashwat [07-11-2025
ISuit (COMM)/919/20 [LIMITED Vs ASHOKTANDON [hhlegal.com
25 KUMAR
ICommercial ICS 15-11-2025 [STATE BANK OF INDIAVARUN 9818365119 office.chandiok@g [12-11-2025
Suit (COMM)/921/20 s VEENA PANWARCHANDIOK imail.com
25 ISOLE PROP. PERR]|
IBERRI TOYS
[Commercial ICS 19-11-2025 [UTKAL BOARD AND|S S WANI 18750618722 lsswaniassociates@ [16-08-2025
Suit (COMM)/929/20 IPAPER MILLS LIMITED| lgmail. com
25 Vs M/S R. D

[Construction AND ORS.

ICommercial ICS 19-11-2025 [STATE BANK OF INDIAVARUN 9818365119 loffice.chandiok@g [12-11-2025
Suit (COMM)/930/20 s MOHD AZAD SOLECHANDIOK Imail.com
25 [PROP NAAZ TAILORS
IAND DRAPERS
ICommercial ICS l21-11-2025 [BHUSHAN DEALMARK]S S WANI 18750618722 lsswaniassociates@ [31-10-2025
ISuit (COMM)/938/20 IPRIVATE LIMITED V: lgmail. com
25 ISHAPOORJI PALLONJ]]|
IAND COMPANY|
[PRIVATE LIMITED
ICommercial ICS l21-11-2025 [BENTLEY SYSTEMSSHANTANU 10120-4059300 [shantanu@ananda15-11-2025
Suit (COMM)/939/20 [NC. AND ANR Vs Mr/SAHAY Indanand.com
25 JAgam Mathur and Anr
ICommercial ICS 22-11-2025 [NAMROJ SINGH MALIKISHEKHAR 18860166368 13-11-2025 &
Suit ((COMM)/946/20 [Vs SJSC UNISON PVTNANAVATY IAND lshekharnanavaty [14-11-2025
25 ILTD. AND ORS. 8851287157 (@gmail.com
134 [MS. NIRJA BHATIA, LD/SOUTH- 130 ICS (comm) 949/2025 22.11.2025 [M/S E3 Panel IndustriesTarun Gulyani 7827867679 leslegal@gmail.co [15.11.2025
[DISTRICT JUDGEEAST [Vs Vishnu Kumar
COMMERCIAL
ICOURT-07)DIGITAL
ISOUTH-EAST, SAKET]|
ICOURT
30 ICS (comm) 967/2025 28.11.2025 [M/s The Sound Vs ICRIMadhumitha 18951780808  Jadvradhumithakes [07.11.2025
[Life Science Pvt. Ltd. [Kesavan lavan@gmail.com
ICS (comm) 947/2025 22.11.2025 [Manash Lifestyle Pvt Ltd.[Ayush Dey 9818823289 ininfo@deyandku [19.11.2025

[Vs Naivam Enterprises Imahar.com




COURT DISTRICT COURT CASETYPE CASE DATE OFPE NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT O
TION NAME NUMBER COURT FEES

OMP(I) 103/2025 06.11.2025 [M/S Grand Slam FitnessPranav Gupta 9958123005 Ipranav@pgoffice.c [14.10.2025
(COMM) s Health Pro Enterprise .in
B5 |BH. RAJ  KUMARSOUTH- il
[TRIPATHI, DISTRICI[EAST
PUDGE(COMMERCIAL
ICOURT)
36 [SH. DEVENDERJEAST i
UMAR, DISTRICT]
UDGE (COMMERCIAL
OURT)
137 S. RUBY ALKA[EAST 101 ICS COMM 329/2025 28-11-2025 [State Bank Of India v/sfSuchita Dixit 8896932838 gnihotrisuchita@ [26-11-2025
UPTA, DISTRICT IMS. Hemlata & Anr lgmail.com
UDGE (COMMERCIAL
'OURT)
138 [SH. GORAKH NATHNORTH- l201, Newf--do-- 122/2025 14-10-2025 [IDBI BANK LTD VSSATISH KUMAR (9911191050 lsatish@kifindia.co|09-10-2025
IPANDEY, DISTRICTIEAST [Building KKD IPRAMOD JAIN fm
PUDGE
COMMERCIAL)-01
+-do-- --do-- 123/2025 14-10-2025 [IDBI BANK LTD VSSATISH KUMAR (9911191050 satish@ki1findia.co[09-10-2025
IRAHUL JAIN Im
139 [SH. SUDESH KUMAR,SHAHDARA [301, New CourtjCS(COMMERCI|CS l03-11-2025 [Upgrid Solutions Privatelkritika tuneja [22-10-2025
IDISTRICT JUDGE, Building IAL) ((COMM)/630/20 [Limited Vs Pyarf
ICOMMERCIAL COURTH 25 IMohamad, Sole|
1 [Proprietor of Sanjeev and|
[Pyar Mohamad Charging|
[Point
1301, New CourtiCS(COMMERCI|CS l04-11-2025 [BANK OF BARODA VsGeetanjali Sharma [28-10-2025
[Building IAL) (COMM)/632/20 |Anil Kumar
25
1301, New CourtiCS(COMMERCI|CS 10-11-2025 [Paradise Chemicals VsPankaj Sharma [30-10-2025
[Building IAL) (COMM)/638/20 [Vaveda Poly Industrie:
25 IPvt Ltd
1301, New CourtiCS(COMMERCI|CS 10-11-2025 [Paradise Chemicals VsPankaj Sharma 130-10-2025
[Building IAL) (COMM)/639/20 Nandi Irrigation|
25 Sysytems
1301, New CourtjlCS(COMMERCI|CS 12-11-2025 [MANISH KUMAR JAIN[Sudhir Kumar [28-10-2025
[Building IAL) (COMM)/648/20 [Vs IHBAS AND ORS |Sharma
25
1301, New CourtiCS(COMMERCI|CS 14-11-2025 Pai Prakash Singhal VsSonu pandey 11-11-2025
[Building IAL) (COMM)/652/20 [Satish Mittal
25
1301, New CourtjlCS(COMMERCI|CS 17-11-2025 [Vikas Jain Vs Jawed[Ruchi Jain 11-11-2025
[Building IAL) (COMM)/654/20 [Traders
25
01, New CourtCS(COMMERCI|CS 19-11-2025 [PIYUSH JAIN Vs VIJAﬁVIanoj Mittal l12-11-2025
Building IAL) (COMM)/657/20 IAGGARWAL
25
01, New CourtCS(COMMERCI|CS 21-11-2025 [MAHAVEER KUMAR VsNeelam Malik l12-11-2025
[Building IAL) (COMM)/663/20 ISHANKAR SINGH
25
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1301, New CourtjlCS(COMMERCI|CS l24-11-2025 [BANK OF INDIA VsV P Tiwari [20/11/2025
[Building IAL) ((COMM)/666/20 [Mohd Ishteyaqe Ali
25
1301, New CourtiCS(COMMERCI|CS 26-11-2025 |Pioneer Paints PrivateDinesh Kumar [20/11/2025
[Building ((COMM)/668/20 [Limited Vs Kulmeet|
25 IOberoi
1301, New CourtjCS(COMMERCI|CS 20-11-2025 [PRIYANKA [Saravjeet Singh 11/06/2025
Building (COMM)/672/20 [BHATNAGAR V|
25 IMAMTA SHARMA AND)
IOTHERS
IMS. KIRAN BANSAL,SHAHDARA [ROOM NO 208 [COMMERCIAL [CS 01-11-2025 [SARAOGI SUPER SALESVARUN BEDI(P), 0.10.2025
IDISTRICT JUDGE, (COMM)/629/20 [PVT LTD Vs MADAM
COMMERCIAL COURT)) 25 ILADIES WEDDING|
IMALL
[ROOM NO 208 [COMMERCIAL |CS 04-11-2025 THE =~ JAMMU  ANDHARI 1.10.2025
(COMM)/635/20 IKASHMIR BANK LTDSHANKER(P),
l25 [Through Its Authorized|
fficer Vs  HRIDAY|
[MEENA AND ORS
[ROOM NO 208 [COMMERCIAL |CS l07-11-2025 [MANOJ JAIN Vs [Chhetarpal [03.11.2025
((COMM)/637/20 [BASANT KUMAR ISingh(P),
25
[ROOM NO 208 [COMMERCIAL [CS l07-11-2025 |Akna Medical PrivatgMahender Kuma 12.08.2025
(COMM)/636/20 ILimited Vs UKARArya(P),
25 [HEALTHCARE PRIVATE|
ILIMITED
[ROOM NO 208 |[COMMERCIAL |CS l10-11-2025 |Nita Devi Shrimal Vs [Shreshth Jain(P), [05.11.2025
(COMM)/643/20 [Sanjay Khanna
25
[ROOM NO 208 |[COMMERCIAL |CS 10-11-2025 [VLK ASSOCIATES PVTManish Kumar(P), [07.11.2025
(COMM)/642/20 LTD Vs NYSAA RETAIL
25 [PRIVATE LIMITED
[ROOM NO 208 |[COMMERCIAL [CS 10-11-2025 [Sudha Gupta Vs [Rahul Negi(P), [27.11.2025
(COMM)/641/20 [HERITAGE
25 INFRASPACE (INDIA)|
IPVT LTD
[ROOM NO 208 [COMMERCIAL |CS 11-11-2025 [Praveen Kumar Garg AndMOHAMMAD [05.11.2025
(COMM)/644/20 lAnother Vs MangalshreeFAEEM(P),
25 ICo Op Urban Thrift And|
[Credit Society LTD
[ROOM NO 208 [COMMERCIAL |CS 11-11-2025 [STATE BANK OF INDIA [SUBRAT 3.10.2025
(COMM)/646/20 [Vs SONU TEOTIA [TRIPATHI(P),
25
IROOM NO 208 |COMMERCIAL |[CS 11-11-2025 [State Bank of India Vs [Arun Sharma(P), 10.10.2025
(COMM)/645/20 [Pramod Kumar
25
[ROOM NO 208 [COMMERCIAL [CS 18-11-2025 [MANJU JAIN PROP ORJAGRITI JAIN(P), [17.11.2025
(COMM)/656/20 [MS IKON WIRES INDIA|
25 IREPRESENTED BY ITS|
AR SH MOHAN LAL
JAIN Vs MR ASHOK|
IGULATI PROP OF M/S
hsianc mrirernrne
[ROOM NO 208 [COMMERCIAL |CS 19-11-2025 [MS SVARA SALESBHOPAL [17.11.2025
(COMM)/659/20 ICORPORATION Vs MSSINGH(P),
lo5 IDADHI VALA|
[MANUFACTURES
ICONSULTANTS PVT)
[ILTD
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[ROOM NO 208 [COMMERCIAL [CS 20-11-2025 [BREWBAKES IPran Krishna Jana [30.10.2025
(COMM)/662/20 [HOSPITALITY AND|
25 ISONS PVT LTD Vs
IGAUTAM SHARMA
41 [SH. SANJAY SHARMA-SHAHDARA 303, New CourtjCS(COMMERCI|CS(COMM) 04.11.2025 [SARAOGI SUPER SALES[VARUN BEDI [30.10.2025
II, DISTRICT JUDGE, Building IAL) 633/2025 IPVT LTD VS DEEPAK]|
ICOMMERCIAL COURT ISINGH SOLANKI
1303, New CourtCS(COMMERCI|CS(COMM) 10.11.2025 |[UNION BANK OF INDIAISAMARENDER [28.10.2025
[Building IAL) 640/2025 [VS RAJENDER [KUMAR
03, New CourtiCS(COMMERCI|CS(COMM) 11.11.2025 [NITA DEVI SHRIMALSHRESHTH JAIN 5.11.2025
Building IAL) 633/2025 VS ANIL KHANNA
03, New CourtiCS(COMMERCI|CS(COMM) 12.11.2025 [BIMLESH KUMARPRACHI 4.11.2025
Building IAL) 649/2025 ISINGH VS TARUN|
IKATARIA
1303, New CourtjCS(COMMERCI|CS(COMM) 13.11.2025 [KENON PHARMA PVTURFEE HAIDER [14.10.2025
Building IAL) 651/2025 ILTD VS  KULDEEP|
[KAPOOR
1303, New CourtCS(COMMERCI|CS(COMM) 13.11.2025 [M/S TIRUPATIDILIP [10.11.2025
[Building IAL) 650/2025 ISTRUCTURAL LTD VSAGGARWAL
IASHOK KUMAR SINGH
1303, New CourtCS(COMMERCI|CS(COMM) 18.11.2025 [BANK OF BARODA VSAMIT PANCHAL [24.09.2025
[Building IAL) 655/2025 IPRITI
1303, New CourtCS(COMMERCI|CS(COMM) 19.11.2025 [PUNJAB NATIONALYJYOTI GAUTAM [17.11.2025
Building IAL) 658/2025 IBANK VS SEEMA|
ISHREE
1303, New CourtCS(COMMERCI|CS(COMM) 21.11.2025 |[HAREY KRISHNAVARUN DEWAN 10.10.2025
[Building IAL) 664/2025 ICABLES PVT LTD VS
ISHRI HARI GROUP
1303, New CourtjCS(COMMERCI|CS(COMM) 27.11.2025 |ACHAL KUMAR JAIN VSKUMAR GARG [17.11.2025
Building IAL) 670/2025 ISANJEEV KUMAR]
[RAMUKA
1303, New CourtCS(COMMERCI|CS(COMM) 28.11.2025 |STATE BANK OF INDIASUCHITA DIXIT [26.11.2025
[Building IAL) 671/2025 [VS SUPRATIMA DEY
42 [SH. PAWAN KUMARSSHAHDARA [C.No. 304 ICOMMERCIAL [CS 01.11.2025 |[BANK OF BARODA VSSUDHA SHUKLA 19899913203 [27.10.2025
IMATTO DJ (COMM-04) (COMM)/628/20 JALIM KHAN PROP OF]
25 IM/S ATIF BANGEL
ISTORE
ICOMMERCIAL |CS 03.11.2025 |DELHI ARYAHITENDRA  KR9910290400 [nahata.company@ [26.06.2025
(COMM)/631/20 [PRATINIDHI SABHA VSINAHATA lgmail.com
25 IDEEPAK KUMAR]
ISHARMA
ICOMMERCIAL [CS 04.11.2025 PJAI DURGA TRADERSMUNISH 9873340929 IMUNISHCHHOK [13.10.2025
(COMM)/634/20 [PVT LTD. VS SANJAY|ICHOKER [ER1980@GMAIL.
25 ISIKKA ICOM
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ICOMMERCIAL [Ex. - Award by0o7-11-2025 [KOTAK MAHINDRAAMIT KUMARI9990659331
|Arb./50/2025 IPRIME LTD Vs BABITASINHA
[HARI CHAND

ICOMMERCIAL [Ex. - Award by0o7-11-2025 |[AXIS BANK LTD. Vs§SHOBHA GUPTA [9811192158 lsrshobhagupta@g |03-11-2025

|Arb./49/2025 [LOKESH KUMAR mail.com
ICOMMERCIAL MISC DJ/10.11.2025 [SMT. SHUBHANGIANSHUL GUPTA (9810294088 |[ADVANSHUL04@|01.09.2025
l1019/2025 WACHAK PROP OF M/S IGMAIL.COM

IGANRAJ ENTERPRISES|
s M/S LANDMARK]

ICRAFTS LTD.
ICOMMERCIAL [OMP 12.11.2025 [KOSAN SFPL PROJECTSSUMAN 9910926644  [TRIPATHY.SUMA [07-11-2025
(COMM)/13/202 [INDIA PRIVATE LTD VSTRIPATHY IN@GMAIL.COM
5 IGUPTA AND COMPANY
ICOMMERCIAL (CS 14.11.2025 |SH. HASHIM ALI VSDILSHAD ALT 9818261222 IALIDISHAD718@ [13-11-2025
(COMM)/653/20 [DHUD SINGH BHERU]| GMAIL.COM
25 ISINGH

ICOMMERCIAL [Ex. - Award byji0-11-2025 [PRAVEEN RAJGARHIA,RAM KISHAN 9968168688  [ramkishanrastogi [04-11-2025
|Arb./51/2025 IPROP M/S Associated (@rediffmail.com
[Refractories and Minerals|
Vs Gujrat Victory|

[Forgings Pvt Ltd
ICOMMERCIAL [Execution 13-11-2025 [SANJEEV KAPOORPARMESH 9999887204  [takkaradvocates@ [08-11-2025
(Comm.)/238/20 [SINCE DECEASED VSTAKKAR lgmail.com
25 [VIKAS SHARMA
ICOMMERCIAL |CS 19.11.2025 [PUNJAB NATIONALJADV. JYOTI7000041067  PYOTI_GAUTAMZ2f17.11.2025
((COMM)/660/20| BANK Vs SUDHIRIGAUTAM 010@YAHOO.CO
o5 ISINGH M
ICOMMERCIAL [CS 19.11.2025 [PUNJAB NATIONALJADV. JYOTI7000041067  PYOTI_GAUTAMZ2f17.11.2025
(COMM)/661/20 BANK Vs NIROGYAGAUTAM 010@YAHOO.CO
25 [FOODS PVT LTD. AND) M
IORS.

[COMMERCIAL [OMP (COMM)/|20.11.2025 [A S TRADERS VSRAKESH KUMAR |9711771000 IRAKESH.ADVOC [31.10.2025
14/2025 [MPERIAL FASHION IATE18 @GMAIL.C
|OM

ICOMMERCIAL [ARB. A. COMM/[|20.11.2025 [SAURABH AGARWAL VSBHAVYA JAIN 18696096997  |ADVBHAVYAJAI (04.11.2025

l02/2025 INEOGROWTH CREDIT] IN@GMAIL.COM
[PVT LTD.
ICOMMERCIAL [CS 21.11.2025 |R B TECHIAMIT PUNJ 9810524966 IAMIT.PUNJ@YA [14.11.2025
(COMM)/665/20 [ELECTRONICS PV [HOO.COM
25 [LTD. Vs BRIGHT]
ESTECH SOLUTIONS|
ILTD.
l43 PH. DEVENDER KUMARNORTH- ICOMMERCIAL [EX AWARD BY|26.11.2025 [PUNJAB KASHMIRMOHAN S. 9911110931 IMOHAN.S@MLCP[24.05.2025
éﬁ‘ﬁéﬁé&fgﬁlgﬁi’UDGE!WEST JARB. 54/2025 [FINANCE LTD Vs IJARTNERS.IN
ISATENDRA KUMAR]
ISINGH
ua [BH. VINOD YADAV/NORTH- ICOMMERCIAL [CS 26.11.2025 [NARESH BHARDWAJ VSAMIT CHAWLA |9718689708 IAMITCHAWLAADI22.11.2025
Dggm‘gm AL COURJT‘)’DGEWEST (COMM)/669/20 [BIOCON ELECTRI(] (@GMAIL.COM
25 [PRIVATE LIMITED AND)
RS.
45 [SH. JAGDISH KUMAR,NORTH ICOMMERCIAL [Execution 10-11-2025 [KAPIL JAIN PROP OFABHISHEK 18696096997 |- 6-11-2025
IDISTRICT JUDGE, (Comm.)/237/20 [KRATIKA METALS VSTYAGI
ICOMMERCIAL COURT 25 IANKIT SHARMA|
[PROPRIETOR OF

[RUCHI ENTERPRISES
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ISH. RAKESH KUMAR-NORTH
I, DISTRICT JUDG

COMMERCIAL)
47 [SH. RAJ KUMAR,[SOUTH- 1603 [Commercial ICS COMM o1.11.2025 [BATRA BREWERIESRAJEEV KJ9811231910 r.tewari88@gmail. [22.09.2025
[DISTRICT JUDGEWEST ISuit 601/2025 IAND DISTILLERIES VSTEWARI om
COMMERCIAL COURT-| RINDAVAN
jo1 IAPPARELES PVT LTD

1603 ICommercial ICS COMM,03.11.2025 [[SARA SOLUTIONS VSSHOOKEN ANDI8929442121 ladvbabitajangra@ [23.09.2025
ISuit 602/2025 ISARANSH GUPTA IASSOCIATES lgmail.com
1603 [Commercial ICS COMM 03.11.2025 [BEC CONSUITS PVTISAAKAR 9811600007  [saakaar@saakaars [09.10.2025
Suit 603/2025 ILTD VS V R INFRASARDANA lardana.com
IPROJECTS
03 ICommercial ICS COMM Jo4.11.2025 [CANARA BANK VSCHITRA 9212888057 chitramalhotrasob |08.10.2025
ISuit 606/2025 IRAKESH KUMARMALHOTRA ti@gmail.com
MAURYA
03 ICommercial ICS COMM 10.11.2025 [GENESIS  HOSPLITALTILAK RAJ 9871918549 astsrajsolutions@[18.10.2025
Suit 610/2025 PVT LTD VS NEQ| lgmail.com
IGENESIS
IMULTISPECILATITY
[HOSPITAL
03 ICommercial CS COMM]i1.11.2025 [CANARA BANK  VSCHITRA 9212888057  [CHitramalhotraso [08.10.2025
Suit 611/2025 IRAHUL KUMAR IMALHOTRA ti@gmail.com
03 ICommercial CS COMM 11.11.2025 [M/S BATRARAJEEV K{9312276651 R.tewari88@gmail[13.10.2025
ISuit 612/2025 IBREWERIES ANDTEWARI l.com

[DISTILLERIES PVT LTD|
VS PIONEER GEL PVT]

[ILTD
1603 ICommercial ICS COMM]i1.11.2025 [AJIT KUMAR VS MSD[S.K. CHAUDHARY[8368031251 ladvocateskchoudh |07.11.2025
ISuit 613/2025 [FAMILY RESTAURANT lary@gmail.com
1603 ICommercial ICS COMMfi1.11.2025 [PANKAJ KUMARIPAWAN PANDEY (9582306962  viewlegal@gmail.c [10.10.2025
ISuit 615/2025 IMISHRA VS  LALIT] m
ISHARMA
1603 ICommercial ICS COMMfi2.11.2025 [M/S BATRARAJEEV KJ9312276651 R.tewari88@gmail[31.10.2025
Suit 622/2025 [BREWERIES ANDTEWARI L.com

IDISTILLERIES PVT LTD|
VS FORTUNE HEALTH]|
ICARE SERVICE PVT]

[LTD
1603 ICommercial ICS COMM 14.11.2025 [CANARA BANK VSASHOK KUMAR [9560396555 [KakkarAshok@red|[03.11.2025
ISuit 626/2025 [DHAIRYA NATH JHA fiffmail.com
1603 [Commercial ICS COMM 15.11.2025 [BULL VALUBEKARTIKAY 9811297200 kartikay@firshass [14.11.2025
Suit 628/2025 [INCORPORATED  VCCSHARMA ciates.in

ISUB FUND VS M/S
WALKER CHANDOK &

ICO.
1603 [Commercial ICS COMM15.11.2025 [VINEET GUPTA VSSATYENDER 9818269100 atyender.chahar [27.09.2025
Suit 629/2025 [HARIRAM YADAV ICHAHAR |@aurevslaw.com
1603 ICommercial ICS COMM}17.11.2025 [PUMA SE VS NAVEENGAUTAM BHASIN[9999306881 [eludication.legal@ [13.11.2025

Suit 632/2025 IGUPTA loutlook.com
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1603 [Commercial ICS COMMJ19.11.2025 |G R INTERNATIONALRAHUL GUPTA [9711953429 rahulgupta219a@g(07.01.2025
Suit 641/2025 [VS SHERRAIM E GLOBE| imail.com
[PVT LTD
1603 [Commercial ICS COMM 20.11.2025 [CANARA BANK VSBIJAYA MOHAN|9015893668 ladvbmg2016@gm [10.11.2025
Suit 642/2025 IRAHUL KUMAR IGOSWAMI lail.com
603 ICommercial CS COMM[22.11.2025 [SUNITA KANWAR VSSAMEER SIDHAR (9444446565 [NOT GIVEN [19.11.2025
Suit 645/2025 ISUDHA AGARWAL
1603 [Commercial ICS COMM]27.11.2025 |ICICI BANK VS M/SSATISH KUMAR [9811191050 [Satish@Ki1Findia.c[20.11.2025
Suit 653/2025 JAGNIV  HOSPITALITY| lom
ISERVICES LLP
03 ICommercial CS COMM|i1.11.2025 [KENON PHARMA PVTJURFEE HAIDER [9810078786 dvocateurfeehaid [14.10.2025
ISuit 616/2025 ILTD Vs DIMPLE| lersyed @gmail.com|
IKAPOOR
48 |[SH. BALWANT RAISOUTH- 13 ICommercial IOMP (Djo3-11-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
EANSAL, DISTRICTWEST Suit (COMM)/353/20 ISERVICES INDIABhardwaj(P), lgmail.com
PDUGE, COMMERCIAI 25 [LIMITED Vs
ICOURT-02 ICHAMUNDA CREATION]|
529
13 [Commercial IOMP (Djo3-11-2025 [TOYOTA FINANCIALJRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/354/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs KISHO!
ISINGH 9239
13 ICommercial ICS l04-11-2025 [AUTOMOTIVE UNIQUESACHIN SHARMA[8279689654 ladvsachinsh@gma [01-11-2025
Suit (COMM)/608/20 ISOLUTION Vs il.com
o5 IATELIER
IAUTOMOBILES PVT)
[ILTD
1613 ICommercial IOMP (Iyo4-11-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/363/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Sandeep J
1613 ICommercial IOMP (Iy10-11-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/436/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
IGurpreet Singh
613 ICommercial IOMP (Iyo6-11-2025 [M/s Cholamandalam[RAVI SHANKAR/9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/379/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
ISohan Lal
613 ICommercial OMP (I}o6-11-2025 [M/s CholamandalamRAVI  SHANKAR|9958683230  [associatesrsgarg2 [NA
Suit ((COMM)/380/20| [Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Teena Singh
613 [Commercial IOMP (IYo6-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/381/20 [[nvestment And FinanceGARG (@gmail.com
25 Company Limited Vs
|Atma Nand
1613 [Commercial IOMP (IY06-11-2025 [M/s Cholamandalam[RAVI SHANKAR/9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/382/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Satinder Kumar
613 ICommercial IOMP (Ijo6-11-2025 [M/s CholamandalamRAVI  SHANKAR|9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/383/20 [Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Mahtab Waratch
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613 [Commercial IOMP (IY06-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230 fassociatesrsgarg2
Suit ((COMM)/384/20 [[nvestment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Rahul B
613 [Commercial IOMP (IY06-11-2025 [M/s CholamandalamlRAVI  SHANKAR[9958683230 ssociatesrsgarg2 [NA
ISuit ((COMM)/386/20 [[nvestment And FinancelGARG (@gmail.com
25 ICompany Limited Vs
[Krishan Kumar
1613 [Commercial IOMP (Djo7-11-2025 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/408/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs MONIKA
IBHEL 2984
613 [Commercial IOMP (IYo7-11-2025 [TOYOTA FINANCIALjRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/409/20] ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs PRIYA R
U760
13 ICommercial IOMP (Djo7-11-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/410/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs RAJA|
IKHAN 6693
13 ICommercial IOMP (Djo7-11-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/411/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs RAV]
IKUMAR 4889
13 [Commercial IOMP (Djo7-11-2025 [TOYOTA FINANCIALJRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/412/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs TRILOK]
ISINGH 6187
13 ICommercial IOMP (Iy10-11-2025 [M/s Cholamandalam[RAVI SHANKAR[9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/438/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Hardik Mavi Enterprises
1613 ICommercial IOMP (Iy10-11-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/437/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
Krishan Kumar
1613 ICommercial IOMP (Dfro-11-2025 [BMW INDIA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/428/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 [RSGB GEMS AND|
VEWELLERS 1988
613 ICommercial IOMP (I)10-11-2025 [BMW INDIA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/429/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 ICHINMAY APURBA|
ICHATTERJEE 3692
1613 ICommercial IOMP (I)10-11-2025 [BMW INDIA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit ((COMM)/430/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 [Kotikalapudi Jagdish|
Babu 8188
1613 [Commercial IOMP (I)10-11-2025 [BMW INDIA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/431/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 [PRINCE RAJESH|
IVARMA 4904
613 [Commercial IOMP (I)10-11-2025 [M/s CholamandalamRAVI  SHANKAR[9958683230 ssociatesrsgarg2 [NA
Suit ((COMM)/440/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Naveen Kumar
1613 ICommercial IOMP (I10-11-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/441/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Vikram Singh
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1613 [Commercial IOMP (I)10-11-2025 |m/s cholamandalamRAVI SHANKAR9958683230 fassociatesrsgarg2
Suit ((COMM)/442/20 linvestment and financeGARG (@gmail.com
25 lco Itd Vs Ravinder P
1613 [Commercial IOMP (I)10-11-2025 |m/s cholamandalam[RAVI SHANKAR[9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/443/20 linvestment and financeGARG (@gmail.com
25 lco Itd Vs Sweety Bhola
1613 [Commercial IOMP (I)10-11-2025 |m/s cholamandalamRAVI SHANKAR[9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/444/20 investment and financeGARG (@gmail.com
25 lco ltd Vs Amandeep|
|Singh
613 [Commercial IOMP (I10-11-2025 |m/s cholamandalamlRAVI SHANKAR[9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/445/20 investment and financeGARG (@gmail.com
25 lco Itd Vs Ashu O
13 ICommercial IOMP (Djro-11-2025 [m/s cholamandalamRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/446/20 investment and financeGARG (@gmail.com
25 coItd Vs Ravi S
13 ICommercial IOMP (Dpro-11-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/447/20 investment and financeGARG (@gmail.com
25 ko Itd Vs  Gurender
ISingh
13 ICommercial (OMP (If11-11-2025 [toyota financial servicesRahul 9013493108 fadvocateashok.1@ [NA
Suit (COMM)/492/20 india Itd Vs KULDEEP[Bhardwaj(P), lgmail.com
25 ISHARMA 5395
13 ICommercial IOMP (I)11-11-2025 [toyota financial servicesRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/495/20 india Itd Vs JAIVEERBhardwaj(P), lgmail.com
25 ISINGH 8254
613 ICommercial (OMP (If11-11-2025 [toyota financial servicesRahul 9013493108 fadvocateashok.1@ [NA
Suit (COMM)/496/20 india Itd Vs NISHITABhardwaj(P), lgmail.com
25 WAGHMARE 9624
613 ICommercial OMP (If11-11-2025 |toyota financial servicesRahul 9013493108 fadvocateashok.1@ [NA
Suit (COMM)/491/20 india Itd Vs  AMIT[Bhardwaj(P), lgmail.com
25 [KUMAR KHARE 6903
1613 ICommercial ICS 11-11-2025 [STATE BANK OF INDIA [Sweety Sood(P), (9811786067 imssoodadvocate@ [18-10-2025
Suit (COMM)/617/20 Vs KUNJBIHAR]| lgmail.com
25 ICHAUDHARY
613 ICommercial OMP (If11-11-2025 [toyota financial servicesRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/493/20 india Itd Vs DAVINDER[Bhardwaj(P), lgmail.com
25 [SINGH 0183
613 [Commercial IOMP (I)11-11-2025 [toyota financial servicesRahul 9013493108  ladvocateashok.1@ [NA
ISuit ((COMM)/494/20 india Itd Vs GOTHIBhardwaj(P), lgmail.com
25 [RAVINDRABHAI
DASWANTBHAI 5940
613 ICommercial Cs 12-11-2025 [Batra  Breweries andfrajeev kumarn9312279984 r.tiwari88@gmail. [31-10-2025
ISuit (COMM)/620/20 Distilleries Pvt Ltd Vs [tewari(P), om
25 [Radinton Traddex Pvt Ltd|
1613 ICommercial ICS 12-11-2025 [Batra  Breweries andrajeev kumar9312279984 r.tiwari88 @gmail. [31-10-2025
ISuit (COMM)/621/20 [Distilleries Pvt Ltd Vs ftewari(P), om
25 IGoldenline  Developers|
[Pvt Ltd
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1613 [Commercial IOMP (I)14-11-2025 [Kotak Mahindra BanklRAVI SHANKAR(9958683230  [associatesrsgarg8
ISuit (COMM)/516/20 [Ltd Vs Jagchanan Singh [GARG (@gmail.com
25
1613 [Commercial IOMP (Iy14-11-2025 [KOTAK MAHINDRARAVI SHANKAR[9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/517/20 BANKLTD Vs Sandeep |[GARG (@gmail.com
25
1613 ICommercial IOMP (D14-11-2025 [KOTAK MAHINDRARAVI SHANKAR/9958683230  [associatesrsgarg8 [NA
ISuit (COMM)/515/20 BANK LTD Vs |GARG (@gmail.com
25 ISukhwinder Singh
613 [Commercial ICounter 17-11-2025 [M/S RLG  SYSTEMJAMAN THUKRAL (8088239187  [amanthukral@outlj27-08-2025
Suit (Claim/46/2025 [INDIA PVT LTD Vs look.com
IGLOBAL ‘WASTE|
ISOLUTION
13 ICommercial ICS 18-11-2025 [Puma Se Vs  AshoklGAUTAM BHASIN|9999306881 leludicatoin.legal@ [14-11-2025
Suit (COMM)/633/20 [Kumar loutlook.com
25
13 ICommercial IOMP (Df9-11-2025 |JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/537/20 ISHUN DAYAL 0401 [MAHAJAN lo5@yahoo.com
25
13 [Commercial IOMP (Df9-11-2025 JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/538/20 INASEEM A 9958 IMAHAJAN lo5@yahoo.com
25
13 ICommercial IOMP (Dpo-11-2025 |JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/541/20 IGUDDU YADAV 4899 [MAHAJAN lo5@yahoo.com
25
1613 ICommercial IOMP (Df9-11-2025 |JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/542/20 IAMIT GOYAL MAHAJAN lo5@yahoo.com
25
1613 ICommercial IOMP (Dfi9-11-2025 |JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/543/20 RAJESH KUMAR SAHMAHAJAN l05@yahoo.com
25 1584
613 ICommercial IOMP (IN19-11-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/551/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
Bechan Singh
1613 ICommercial IOMP (IN19-11-2025 [M/s CholamandalamlRAVI SHANKAR9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/552/20 [Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Satyapal Singh
1613 [Commercial IOMP (IN19-11-2025 [M/s CholamandalamlRAVI  SHANKAR9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/553/20 [[nvestment And FinanceGARG (@gmail.com
25 Company Limited Vs
INaveen Rathee
613 ICommercial ~ [OMP (If19-11-2025 [M/s CholamandalamlRAVI  SHANKARI9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/554/20 [Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Raghuvir Singh
1613 ICommercial IOMP (IN19-11-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg8 [NA
ISuit (COMM)/555/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Labma Motors
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613 [Commercial IOMP (IN19-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230 fassociatesrsgarg8
Suit (COMM)/556/20 [[nvestment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Rahul P
613 [Commercial IOMP (IN19-11-2025 [M/s CholamandalamlRAVI  SHANKAR[9958683230 ssociatesrsgarg8 [NA
Suit ((COMM)/557/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Naveen Rathee
613 ICommercial IOMP (IN19-11-2025 [M/s CholamandalamlRAVI SHANKAR[9958683230  fassociatesrsgarg8 [NA
ISuit (COMM)/558/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
|Sidhi Vinayak Transport
613 [Commercial IOMP (I19-11-2025 [M/s CholamandalamlRAVI SHANKAR[9958683230  fassociatesrsgarg8 [NA
ISuit (COMM)/559/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
IShree  Shyamaji Goods|
[Carrers
13 ICommercial IOMP (Dp9-11-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/561/20 [Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
|Arvind Kumar
13 ICommercial IOMP (Dpo-11-2025 M/s CholamandalamRAVI SHANKAR[9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/562/20 [Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs S §
[Enterprises
13 [Commercial IOMP (Dpo-11-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/563/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs

[Raman Transport Service|
[Prop Ripu Daman Lall

[Raman
13 ICommercial IOMP (IN19-11-2025 [M/s Cholamandalam[RAVI  SHANKAR[9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/565/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Shree Shyamaji Good:
ICarrers
1613 ICommercial IOMP (IN19-11-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/564/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
Pila Singh Public Inter
ICollege
1613 ICommercial [Execution 19-11-2025 |STATE BANK OF INDIA [ADAITA KUMAR (9999132159 lakroutadvocate@g [NA
Suit ((Comm)/278/20 [Vs PRADEEP SAH PROPROUT(P), imail.com
25 IOF M/S SONY MOTORS
613 ICommercial IOMP (Iy21-11-2025 [TOYOTA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/587/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs VIJAY]
IPRAKASH MISHRA|
5048
1613 ICommercial IOMP (Iy21-11-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/586/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs ROHIT]
[TYAGI 6364
613 [Commercial IOMP (Iy21-11-2025 [TOYOTA FINANCIALjRahul 9013493108  ladvocateashok.1@ [NA
ISuit ((COMM)/588/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [ILIMITED Vs GAURAV|
[TOURS AND TRAVELS
6887
1613 [Commercial IOMP (Dfe1-11-2025 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit ((COMM)/589/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs GAURAYV|
[TOURS AND TRAVELS]
Boo1
1613 ICommercial IOMP (Iy21-11-2025 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/590/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs GAURAYV|

[TOURS AND TRAVELS|
917
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1613 [Commercial IOMP (Dfe1-11-2025 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@
ISuit (COMM)/591/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [ILIMITED Vs GAURAV|
[TOURS AND TRAVELS|
[7909
613 [Commercial IOMP (I)22-11-2025 [M/s CholamandalamlRAVI  SHANKAR[9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/613/20 [[nvestment And FinancelGARG (@gmail.com
25 ICompany Limited Vs
[Moh Chand Babu
613 ICommercial IOMP (Iy22-11-2025 [M/s CholamandalamlRAVI SHANKAR[9958683230  fassociatesrsgarg8 [NA
ISuit (COMM)/612/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Brijesh Kumar
613 [Commercial IOMP (I)22-11-2025 [M/s CholamandalamlRAVI SHANKAR[9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/611/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
Red Star Kingdom)|
[Enterprises
13 ICommercial IOMP (Df24-11-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/623/20 ILtd Vs Vikash IGARG (@gmail.com
25
13 ICommercial IOMP (Df24-11-2025 M/s CholamandalamRAVI SHANKAR[9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/624/20 [Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
Pila Singh Public Inter
ICollege
13 [Commercial IOMP (Df24-11-2025 [IDFC FIRST BANK LTD [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/625/20 s NUMAIRMAHAJAN lo5@yahoo.com
25 [BHAVNAGRI NOORANT
13 ICommercial IOMP (Df24-11-2025 [IDFC FIRST BANK LTD [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/626/20 s NAZIR KHAN 3289 [MAHAJAN lo5@yahoo.com
25
1613 ICommercial IOMP (Df24-11-2025 [IDFC FIRST BANK LTD [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/627/20 [Vs NIRAJ SINGH 9085 [MAHAJAN lo5@yahoo.com
25
1613 ICommercial IOMP (I)24-11-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/643/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
Krishan Kumar
613 ICommercial IOMP (I)24-11-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/644/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Rakesh Kumar
613 ICommercial OMP (If24-11-2025 [M/s CholamandalamRAVI  SHANKAR|9958683230  [associatesrsgarg8 [NA
Suit (COMM)/646/20 [Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Raghav Sharma
613 ICommercial OMP (I}24-11-2025 M/s CholamandalamRAVI  SHANKAR|9958683230  [associatesrsgarg8 [NA
Suit (COMM)/648/20 [Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
IGagandeep N
613 [Commercial IOMP (I24-11-2025 [M/s CholamandalamRAVI  SHANKAR[9958683230 ssociatesrsgarg8 [NA
Suit ((COMM)/649/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Rakib Ali
1613 ICommercial IOMP (I)24-11-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg8 [NA
ISuit (COMM)/650/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs

rhubham Kumar
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613 [Commercial IOMP (I24-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230 fassociatesrsgarg8
ISuit ((COMM)/652/20 [[nvestment And FinanceGARG (@gmail.com

25 Company Limited Vs
IMandeep Kumar

1613 [Commercial IOMP (Df24-11-2025 [KOTAK MAHINDRARAVI SHANKAR/9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/622/20 BANK LTD Vs ParvejGARG (@gmail.com
25 IKhan
1613 [Commercial IOMP (I)26-11-2025 [M/s CholamandalamlRAVI SHANKAR[9958683230  fassociatesrsgarg8 [NA
ISuit (COMM)/656/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Sajid Khan
613 [Commercial ICS [26-11-2025 [Netsarang Computer Inc [RISHI 8826232692  [rishio009p@gmailf22-11-2025
ISuit (COMM)/648/20 IOrs Vs Sudhakar Raman[PRAKASH(P), l.com
25 land Others
13 ICommercial IOMP (Df26-11-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/655/20 [Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
Mahinder Singh
13 ICommercial IOMP (Df26-11-2025 M/s CholamandalamRAVI SHANKAR[9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/657/20 [Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs

[Vikram Singh

13 [Commercial [Execution [o2-11-2025 |Asha Arora Vs M/s PSPARAS 9810600656  [parasaggarwaladv [NA
Suit (Comm)/280/20 IGlobal ConsumerAGGARWAL(P), (@gmail.com
25 [Healthcare Pvt Ltd
13 ICommercial IOMP (Iy27-11-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/687/20 [[nvestment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Lalit Kumar

1613 ICommercial IOMP (Iy27-11-2025 [M/s Cholamandalam[RAVI SHANKAR[9958683230  fassociatesrsgarg8 [NA
ISuit ((COMM)/688/20 [Investment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Chhinda J

1613 ICommercial IOMP (Df27-11-2025 JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/679/20 IMOHD RIHAN 7729 MAHAJAN lo5@yahoo.com
25
613 ICommercial IOMP (I)y27-11-2025 |AXIS BANK LTD Vs MAYANK 9873347330 imayamk_mahajan [NA
Suit ((COMM)/680/20 IPUSHPENDRA 4434  [MAHAJAN lo5@yahoo.com
25
1613 ICommercial IOMP (I)27-11-2025 [M/s CholamandalamlRAVI  SHANKAR9958683230  fassociatesrsgarg8 [NA
ISuit ((COMM)/683/20 [[nvestment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Mahbub

1613 [Commercial IOMP (Iy27-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230  fassociatesrsgarg8 [NA
ISuit ((COMM)/684/20 [[nvestment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Mohammad]
[Tarif
613 [Commercial IOMP (I)27-11-2025 [M/s CholamandalamlRAVI  SHANKAR[9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/685/20 [[nvestment and FinanceGARG (@gmail.com
25 ICo Ltd Vs VK|
[Construction
1613 ICommercial IOMP (Iy27-11-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230 fassociatesrsgarg8 [NA

ISuit (COMM)/686/20 [[nvestment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Nadeem W
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1613 [Commercial IOMP (I)27-11-2025 |AXIS BANK LTD Vs MAYANK 9873347330 imayamk_mahajan

Suit (COMM)/678/20 [RAKESH BABU 4429 MAHAJAN l05@yahoo.com
25
1613 [Commercial IOMP (Df28-11-2025 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit ((COMM)/696/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs

[RADADIYA AKASH|
[POPATBHAI 8143

1613 ICommercial ICS 28-11-2025 [[CICI BANK LTD Vs [Kunal Kumar(P), 9811191050 lsatish@klfindia.co [20-11-2025
ISuit (COMM)/654/20 IM/s Dhari Contractors m
25
613 [Commercial IOMP (I)28-11-2025 [TOYOTA FINANCIALjRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/690/20] ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs AAMER]
IMUSHTAQUE 2648
13 ICommercial IOMP (Df28-11-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/691/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs AMAN|
IKUMAR 4543
13 ICommercial IOMP (Df28-11-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/692/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs AMAN]|
[VISHNOI 6245
13 [Commercial IOMP (Df28-11-2025 [TOYOTA FINANCIALJRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/693/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs

IDHARAMVEER B 1005

13 ICommercial IOMP (Df28-11-2025 [TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/694/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs GOJIYA|
[VIPUL 0079
1613 ICommercial IOMP (Df28-11-2025 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/695/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs KRISHNA|

IKANT RAI 0104

1613 ICommercial IOMP (Df28-11-2025 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/697/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs PRINCE|

IKUMAR TRIPATHI 0707

613 ICommercial IOMP (Iy29-11-2025 [TOYOTA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/715/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs
[INDRAJEET NIRANJAN|
IMALI 1159
1613 ICommercial IOMP (I)29-11-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
ISuit ((COMM)/708/20 [RAVINDRA 5574 MAHAJAN lo5@yahoo.com
25
613 [Commercial IOMP (Iy29-11-2025 [TOYOTA FINANCIALjRahul 9013493108  ladvocateashok.1@ [NA
ISuit (COMM)/716/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs ANANDA|
ISHANKAR PATIL 3086
1613 [Commercial IOMP (Dl29-11-2025 JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/709/20 IATUL KUMAR 9344 IMAHAJAN lo5@yahoo.com
25
613 ICommercial IOMP (I)}29-11-2025 |AXIS BANK LTD Vs [MAYANK 9873347330  [mayamk_mahajan |[NA

ISuit (COMM)/710/20 [VINOD 0482 IMAHAJAN lo5@yahoo.com
25
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1613 [Commercial IOMP (I}29-11-2025 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@

ISuit (COMM)/718/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs CHETAN]|
[TOURS AND TRAVELS|
12778
1613 [Commercial IOMP (Df29-11-2025 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/714/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs ANIRUDH]
ISINGH CHAUHAN 8163
1613 [Commercial IOMP (Df29-11-2025 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/717/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs BHARAT]
IMOTIRAM PATIL 1409
613 [Commercial IOMP (D8-11-2025 |Aaradhya  Pandey  VsBhaskar 9818785172 bhaskar@snsco.in [NA
Suit (COMM)/689/20 Mahipal |Subramaniam
25
49 [SH. GAUTAM MANAN,SOUTH- 14 [ARBITRATION [OMP 01-11-2025 [UNION OF INDIA VYMR. JETENDER9871429234  PKMAAN.ADVOC |N/A
IDISTRICT JUDGE,WEST (COMM.)/19/202] ISUPIRIOR AIRCON PVTKR. MAAN IATE@GMAIL.CO
ICOMMERCIAL COURT-| 5 ILTD AND ORS M
3
14 IARBITRATION (OMP (Iyo1-11-2025 [TOYOTA FINANCIAL/MR. RAHUIL8376049807  [ADVOCATEASHO [NA
(COMM.)/347/2 ISERVICES INDIABHARDWAJ K. AIL.COM
025 [LIMITED Vs RAHUL
IDADABHAU BHUJBAL
H735
14 JARBITRATION (OMP (Iyo1-11-2025 [TOYOTA FINANCIAL/MR. RAHUL8376049807 ADVOCATEASHO [NA
(COMM.)/348/2 ISERVICES INDIABHARDWAJ K. SMAIL.COM
025 [LIMITED Vs SANGITA|
[SHASHANK MORE 7360
14 IARBITRATION (OMP (Djo1-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 ADVOCATEASHO [N/A
(COMM.)/349/2 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
025 [LIMITED Vs SHUBHAM|
IAWANA 0611
1614 IARBITRATION [OMP (IYo1-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
((COMM.)/350/2 ISERVICES INDIABHARDWAJ
025 [LIMITED Vs PREET]
[SHARMA 9277
1614 ICOMMERCIAL [CS l01-11-2025 [UPGRID SOLUTIONMS. KRITIKA9643008880 |CONTACT@AAAL15.10.2025
ISUIT (COMM)/591/20 [PRIVATE LIMITED VSTUTEJA [EGAL.PRO
25 MOHD AFZAL
1614 ICOMMERCIAL [CS l01-11-2025 [UPGRID SOLUTION PVTMS. KRITIKA9643008880 |[CONTACT@AAAL [15.10.2025
ISUIT (COMM)/592/20 [LTD Vs SHADAB [TUTEJA [EGAL.PRO
25
1614 ICOMMERCIAL [CS l01-11-2025 [UPGRID SOLUTION PVTMS. KRITIKA9643008880 |CONTACT@AAAL [24.10.2025
ISUIT (COMM)/593/20 [LTD Vs DEEPANSHU[TUTEJA [EGAL.PRO
25 [KASANA
1614 ICOMMERCIAL [CS l01-11-2025 [UPGRID SOLUTION PVTMS. KRITIKA9643008880 |CONTACT@AAAL [24.10.2025
ISUIT (COMM)/594/20 [LTD Vs MOHD GULZAR [TUTEJA [EGAL.PRO
25
1614 ICOMMERCIAL [CS l01-11-2025 [UPGRID SOLUTION PVTMS. KRITIKA9643008880 |[CONTACT@AAAL[27.10.2025
ISUIT (COMM)/595/20 [LTD Vs ANKUSH RATHI [TUTEJA [EGAL.PRO
25
614 ICOMMERCIAL [CS lo1-11-2025 [UPGRID SOLUTIONMS. KRITIKA9643008880 |CONTACT@AAAL[10.10.2025

SUIT (COMM)/596/20 IPRIVATE LIMITED VSTUTEJA IEGAL.PRO
25 ISHIKSHA SINGH




NO.

COURT

DISTRICT

COURT
ROOM

CASETYPE CASE
NUMBER

DATE OFPETITIONER NAMEADVOCATE

REGISTRAVS

TION

RESPONDENT
NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

1614 ICOMMERCIAL [CS l01-11-2025 [UPGRID SOLUTIONMS. KRITIKA9643008880 |[CONTACT@AAAL[10.10.2025
ISUIT (COMM)/597/20 [PRIVATE LIMITED VSTUTEJA [EGAL.PRO
o5 IPREETI
614 ICOMMERCIAL [CS l01-11-2025 [UPGRID SOLUTIONMS. KRITIKA9643008880 |CONTACT@AAAL[10.10.2025
ISUIT (COMM)/598/20 [PRIVATE LIMITED VSTUTEJA [EGAL.PRO
25 ISAURAV KUMAR
1614 ICOMMERCIAL [CS l01-11-2025 [UPGRID SOLUTIONSMS. KRITIKA|9643008880 |CONTACT@AAAL [24.10.2025
ISUIT (COMM)/599/20 [PVT LTD Vs SOM[TUTEJA [EGAL.PRO
25 IKUMAR YADAV
614 ICOMMERCIAL |CS 01-11-2025 [SAPNA INTERIOR VsMR. AMIT|9810591404 IAMLAWASSOCIA [EXEMPTION
SUIT (COMM)/600/20 ISMART CHIP PVT LTD [KUMAR TES2020@GMAIL
25 COM
14 [COMMERCIAL [CS 03-11-2025 [Puma Se Vs Vinod Kumar[MR. GAUTAM9999093893  [ELUDICATION.L [13.10.2025
ISUIT (COMM)/604/20] [BHASIN I[EGAL@OUTLOO
25 IK.COM
14 ICOMMERCIAL [CS l03-11-2025 [Puma Se Vs Ashok Kumar|MR. GAUTAM|9999093893  [ELUDICATION.L [N/A
ISUIT (COMM)/605/20 [BHASIN IEGAL@OUTLOO
o5 K.COM
14 IARBITRATION [OMP (Djog-11-2025 [Kotak Mahindra BankMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/360/2 ILtd Vs Ankit ISHANKAR IARG1@GMAIL.CO|
025 M
14 IARBITRATION [OMP (Djog-11-2025 [Kotak Mahindra BankMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/361/20] ILtd Vs Amar Deep ISHANKAR IARG1@GMAIL.CO]
25 M
1614 IARBITRATION [OMP (Djog-11-2025 [Kotak Mahindra BankMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/362/2 ILtd Vs Jagvir ISHANKAR IARG1@GMAIL.CO]
025 M
1614 IARBITRATION [OMP (Djog4-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/371/20 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
25 ICo. Ltd. Vs Rohit Sharma M
1614 IARBITRATION [OMP (IY04-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/372/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO|
lo25 ICo. Ltd. Vs Rohtash K M
614 IJARBITRATION [OMP (I)o4-11-2025 [Cholamandalam IMR. RAVI9911883595  [ASSOCIATESRSG [N/A
(COMM.)/373/2 [Investment and FinanceSHANKAR IARG1@GMAIL.CO|
lo25 ICo. Ltd. Vs Dhruv H M
1614 IARBITRATION [OMP (IYo4-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/374/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO|
025 ICo. Ltd. Vs Network] M
[Roadlines
614 IARBITRATION |OMP (Djo4-11-2025 [Cholamandalam IMR. RAVI9911883595 IASSOCIATESRSG [N/A
((COMM.)/375/20 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
25 ICo. Ltd. Vs Amar Kumar M
1614 IARBITRATION [OMP (IYo4-11-2025 [Cholamandalam MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/376/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO|
025 ICo. Ltd. Vs Arsad H M
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1614 IARBITRATION [OMP (Djog-11-2025 [Cholamandalam MR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/377/20| [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO|
25 ICo. Ltd Vs Raghuveer M
|Singh
614 IARBITRATION |OMP (Iyog4-11-2025 [TOYOTA FINANCIALMR. RAHUIL8376049807 IN/A
(COMM.)/378/2 ISERVICES INDIA LTDBHARDWAJ
025 s KAMALJEET SINGH
1614 [EXECUTION  [Execution l06-11-2025 [SUBHASH CHANDER VsMR. VINOD|9891081919 /INOKH/ 2 [N/A
(Comm.)/257/20 [DDA [KHANNA M@RED:! .
25 ICOM
614 [ARBITRATION [OMP (Djo6-11-2025 [CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/391/20] INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
25 ICO. LTD Vs SIDHANT] M
[ENTERPRISES
14 [ARBITRATION [OMP (Djo6-11-2025 [CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/392/2 [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs ASHOK R M
14 [ARBITRATION [OMP (Djo6-11-2025 [CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/393/2 INVESTMENT AND FIN/SHANKAR ARG1@GMAIL.CO|
025 ICO. LTD Vs KUSUM| M
ILATA
14 [ARBITRATION [OMP (Djo6-11-2025 [CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/394/2 [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs AJAY B M
14 [ARBITRATION [OMP (Djo6-11-2025 CHOLAMANDALAM __ |MR. RAVI9911883595  |ASSOCIATESRSG [N/A
(COMM.)/395/2 [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs ANIL O M
614 [ARBITRATION [OMP (Djo6-11-2025 CHOLAMANDALAM __ |MR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/396/2 INVESTMENT AND FIN/SHANKAR JARG1@GMAIL.CO|
025 ICO. LTD Vs PARVESH K M
614 [ARBITRATION [OMP (Djo6-11-2025 CHOLAMANDALAM __ [MR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/397/2 [NVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs YASHPAL R M
614 [ARBITRATION [OMP (Djo6-11-2025 [CHOLAMANDALAM __ |MR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/398/2 [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs NETWORK] M
IROADLINES
1614 IARBITRATION [OMP (Djo7-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 ADVOCATEASHO [N/A
((COMM.)/413/20| ISERVICES INDIA LTDBHARDWAJ [K.1@GMAIL.COM
25 [Vs SADIK KHAN
1614 IARBITRATION [OMP (Djo7-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
((COMM.)/414/20| ISERVICES INDIABHARDWAJ
25 [LIMITED Vs
[DPHARMENDRA SINGH
614 IARBITRATION |OMP (I}o7-11-2025 [TOYOTA FINANCIALMR. RAHUIL8376049807
((COMM.)/415/20 ISERVICES INDIABHARDWAJ
25 ILIMITED Vs SACHIN J
614 IARBITRATION [OMP (I}o7-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
(COMM.)/416/20] ISERVICES INDIABHARDWAJ
25 ILIMITED Vs SUDHIR]
[KHUBU RATHOD
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(COMM.)/457/2
025

ICO. LTD Vs MONU R

1614 IARBITRATION [OMP (IYo7-11-2025 [TOYOTA FINANCIALJMR. RAHUL8376049807 IN/A
((COMM.)/417/20| ISERVICES INDIABHARDWAJ OM
25 ILIMITED Vs SEEMA|
[BANO
614 IARBITRATION |OMP (Ijo7-11-2025 [TOYOTA FINANCIALMR. RAHUIL8376049807 IN/A
(COMM.)/418/2 ISERVICES INDIABHARDWAJ
025 ILIMITED Vs RANT]
[RAJPOOT
1614 IARBITRATION [OMP (Djo7-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807  [ADVOCATEASHO [N/A
(COMM.)/419/20] ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
25 ILIMITED Vs SANGEETA|
ICHOUDHARY
614 [ARBITRATION [OMP (Djo7-11-2025 |[CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/420/2 INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
025 [CO. LTD Vs Sonu D (M
14 [ARBITRATION [OMP (Djo7-11-2025 |[CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/421/20] [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
25 ICO. LTD Vs NITIN S M
14 [ARBITRATION [OMP (Djo7-11-2025 |[CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/422/2 [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs VINOD| M
[VERMA
14 IARBITRATION |OMP (Djo7-11-2025 [CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/423/2 [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs VISHAL R M
14 IARBITRATION [OMP (Dpro-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/424/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
025 ICo. Ltd. Vs Sumit Kumar] (M
|Ahlawat
1614 IARBITRATION [OMP (Dfto-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/425/2 [Investment and FinanceSHANKAR IARG1@GMAIL.CO]
025 ICo. Ltd. Vs Chander Kant M
1614 IARBITRATION [OMP (Dfto-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/426/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO|
025 ICo. Ltd. Vs Surajmal R M
1614 IARBITRATION [OMP (I)10-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/427/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO|
025 ICo. Ltd. Vs Vikram Singh M
614 IJARBITRATION [OMP (Dft0-11-2025 [CHOLAMANDALAM IMR. RAVI19911883595 IASSOCIATESRSG [N/A
(COMM.)/454/2 [INVESTMENT AND FIN.,SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs PRATAP| M
ISINGH
1614 IARBITRATION [OMP (I)10-11-2025 |[CHOLAMANDALAM MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/455/2 [INVESTMENT AND FIN/SHANKAR JARG1@GMAIL.CO]
025 ICO. LTD Vs ABDULY M
IGAFFAR
614 IARBITRATION |OMP (Iy10-11-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/456/2 [INVESTMENT AND FIN.,SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs BALWAN]| (M
ISINGH
1614 IARBITRATION [OMP (If10-11-2025 |[CHOLAMANDALAM MR. RAV19911883595 IASSOCIATESRSG [N/A
INVESTMENT AND FIN./SHANKAR

IARG1@GMAIL.CO|
M
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1614 IARBITRATION [OMP (I)10-11-2025 |[CHOLAMANDALAM RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/458/2 [INVESTMENT AND FIN./SHANKAR JARG1@GMAIL.CO]
025 ICO. LTD Vs RAM M
MEHAR R
614 IARBITRATION |OMP (Iy10-11-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
((COMM.)/459/2 INVESTMENT AND FINSHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs (M
[RAMESHWAR D
1614 IARBITRATION |OMP (Iy10-11-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/460/2 INVESTMENT AND FIN./SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs RAHUL J (M
614 [ARBITRATION [OMP (Dfio-11-2025 [CholaCHOLAMANDALA |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/461/20] M INVESTMENT AND|SHANKAR IARG1@GMAIL.CO]
25 [FIN. CO. LTD V: (M
ISURESH KHAN
14 [ARBITRATION [OMP (Dfio-11-2025 |[CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/462/2 [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs MUKESH A M
14 [ARBITRATION [OMP (Dfio-11-2025 |[CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/463/2 [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
025 lco. LTD Vi M
IBALWINDER SINGH
14 IARBITRATION |OMP (Dpro-11-2025 [CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/464/2 [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Ve M
IBALWINDER SINGH
14 IARBITRATION [OMP (Dpro-11-2025 [CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/465/2 [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs VISHAL M
[DHIMAN
1614 IARBITRATION [OMP (Dfro-11-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/466/2 INVESTMENT AND FIN/SHANKAR JARG1@GMAIL.CO|
025 ICO. LTD Vs NAVEEN| M
TRADERS
1614 IARBITRATION [OMP (Dfro-11-2025 [CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/467/2 INVESTMENT AND FIN/SHANKAR JARG1@GMAIL.CO|
025 ICO. LTD Vs SHREE M
ISHYAM TRANSPORT]
ISERVICE
614 [ARBITRATION [OMP (Dfio-11-2025 |[CHOLAMANDALAM  |MR. RAVI9911883505  |ASSOCIATESRSG [N/A
(COMM.)/468/2 [INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs BIRBAL H M
1614 IARBITRATION [OMP (I)10-11-2025 |[CHOLAMANDALAM IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/469/2 [INVESTMENT AND FIN.,SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs KAMLESH] M
[YADAV
1614 IARBITRATION [OMP (I11-11-2025 |[CHOLAMANDALAM MR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/475/2 INVESTMENT AND|SHANKAR IARG1@GMAIL.CO|
025 [FINANCE CO. LTD Vs M
[DHARM PAL
614 IARBITRATION |OMP (Iy11-11-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/476/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
025 [FINANCE CO. LTD Vs (M
[PAYAL AGGARWAL
1614 IARBITRATION [OMP (Df11-11-2025 |[CHOLAMANDALAM MR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/477/20] [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
25 IFINANCE CO. LTD Vs (M
ISARVESH P
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1614 IARBITRATION [OMP (Dfr1-11-2025 [CHOLAMANDALAM MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/478/2 [INVESTMENT AND[SHANKAR JARG1@GMAIL.CO]
025 [FINANCE CO. LTD Vs M
[BECHAN SINGH
614 IARBITRATION |OMP (Iy11-11-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
((COMM.)/479/2 INVESTMENT AND|SHANKAR IARG1@GMAIL.CO|
025 [FINANCE CO. LTD Vs (M
[PARDEEP SINGH
1614 IARBITRATION [OMP (Dfr1-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807  [ADVOCATEASHO [N/A
(COMM.)/480/2 ISERVICES INDIA LTDBHARDWAJ [K.1@GMAIL.COM
025 Vs PARAG BHAWNAN]
10661
1614 JARBITRATION [OMP (Dfr1-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
(COMM.)/481/2 ISERVICES INDIABHARDWAJ
025 ILIMITED Vs SONU|
IKUMAR
14 JARBITRATION [OMP (Dfi-11-2025 [TOYOTA  FINANCIALMR. RAHUI[8376049807  |ADVO IN/A
(COMM.)/482/2 ISERVICES INDIABHARDWAJ
025 ILIMITED Vs ASHUTOSH]
IKUMAR PATHAK
14 JARBITRATION [OMP (Dfi--11-2025 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
((COMM.)/483/2 ISERVICES INDIABHARDWAJ K. AIL.COM
025 [LIMITED Vs MOHD|
IATIF AHMAD
14 [ARBITRATION [OMP (Dfi1-11-2025 |[BMW INDIA FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/484/2 ISERVICES PVT LTD VSBHARDWAJ K. SMAIL.COM
025 IMUTATIO
[TECHNOLOGIES
[PRIVATE LIMITED
14 IARBITRATION (OMP (Dp1-11-2025 [BMW INDIA FINANCIALMR. RAHUL8376049807 ADVOCATEASHO [N/A
(COMM.)/485/2 ISERVICES PVT LTD VSBHARDWAJ K.1@GMAIL.COM
025 VVP BUSINESS|
[LOGISTICS PRIVATE|
[LIMITED
1614 IARBITRATION [OMP (If11-11-2025 [BMW INDIA FINANCIALMR. RAHUL8376049807 IN/A
(COMM.)/486/2 ISERVICES PVT LTD VSBHARDWAJ
025 [BENENGG DESIGN AND)|
IMANUFACTURING
[PRIVATE LIMITED
1614 IARBITRATION [OMP (If11-11-2025 [BMW INDIA FINANCIALIMR. RAHUL8376049807 IN/A
(COMM.)/487/2 ISERVICES PVT LTD Vs{BHARDWAJ
025 ISUSHMITA SAHA
1614 IARBITRATION [OMP (Dfr1-11-2025 [BMW INDIA FINANCIALMR. RAHUL8376049807 IN/A
(COMM.)/488/2 ISERVICES PVT LTD VS{BHARDWAJ
025 ISNEHIT BANSAL
1614 ICOMMERCIAL [CS 11-11-2025 [PUNJAB NATIONALMR VEDI9711900673 SRADVISIORS@ [30.10.2025
ISUIT (COMM)/614/20 [BANK Vs NEELAM[PRAKASH IGMAIL.COM
25 MAHAYACH
1614 [EXECUTION  |[Execution 12-11-2025 [STATE BANK OF INDIAMR. A.K. ROUT (9999132159 JAKROUTADVOCA|N/A
((Comm.)/261/20 Vs RAVINDER NATH] [TE@GMAIL.COM
25 [DWIVEDI
1614 [EXECUTION  [Execution 12-11-2025 [UGRO CAPITAL LTD VsMR. RAJIV|9810318803 ILEAGUMDELHI@NA
(Comm.)/262/20 IGANGATIKA [NARAYAN IGMAIL.COM
25 TECHNOLOGIES PV
[LTD
1614 IARBITRATION [OMP (D12-11-2025 [AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [NA
(COMM.)/503/2 [KAPIL DIXIT MAHAJAN WANo5@YAHOO.
025 ICOM
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1614 IARBITRATION [OMP (I)12-11-2025 |AXIS BANK LTD Vs MRSMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
((COMM.)/504/2 PRACHI IMAHAJAN DANo5@YAHOO.
025 ICOM
1614 JARBITRATION [OMP (Dp12-11-2025 JAXIS BANK LTD VsMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
(COMM.)/505/2 INEELAM GUPTA IMAHAJAN DANo5@YAHOO.
025 ICOM
1614 IARBITRATION [OMP (Df12-11-2025 JAXIS BANK LTD VsMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
(COMM.)/506/2 ISATVINDAR SINGH MAHAJAN WANo5@YAHOO.
025 ICOM
1614 ICOMMERCIAL [CS 12-11-2025 |Ajay  Enterprises ~ VsMS. PAYAL JAIN (9868045019 [ADVPAYALJAIN [30.10.2025
ISUIT (COMM)/619/20 TRAVEL SURE |(@GMAIL.COM
25
14 [EXECUTION _ [Execution [(3-11-2025 [SUNDARAM FINANCEMS.  MANISHA8826750777  [MANISHABARUA |N/A
(Comm.)/265/20 [ILTD Vs SUNIL SHARMA BARUAH [HLEGAL@GMAIL
25 .COM
14 [ARBITRATION [OMP (Dfi3-11-2025 [KOTAK _ MAHINDRAMR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/510/20] [BANK LTD Vs SUDESHSHANKAR IARG1@GMAIL.CO]
o5 [KUMAR M
14 [ARBITRATION [OMP (Dfiz-11-2025 [KOTAK  MAHINDRAMR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/511/20 BANK LTD VSSHANKAR IARG1@GMAIL.CO|
25 [HARINDER PAL SINGH M
14 IARBITRATION [OMP (Dp5-11-2025 |[CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/527/2 [NVESTMENT AND FIN[SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs VIJAY PAL M
ISINGH
1614 ICOMMERCIAL [CS 15-11-2025 [UPGRID SOLUTIONSMS. KRITIKA9643008880 |CONTACT@AAAL[28.10.2025
SUIT (COMM)/627/20 IPVT LTD Vs SANJAY[TUTEJA [EGAL.PRO
25 [NAGAR
1614 ICOMMERCIAL [CS 15-11-2025 [SATYA NARAYANMR. ASHISH|9999468603 |ASHISHCHAUHA [14.10.2025
SUIT (COMM)/630/20 ISHARMA Vs TATACHAUHAN IN@AKASSOCIAT
25 [PROJECTS LIMITED [ES.ORG.IN
1614 [EXECUTION  [Execution 17-11-2025 |AYUSH Vs SM PERFECTMR. MANOJ|7827052969 IADV.MANOJ18@ [N/A
((Comm.)/272/20 ISOLUTIONS PVTLTD |[KUMAR IGMAIL.COM
25
1614 ICOMMERCIAL [CS 17-11-2025 [PUMA SE Vs ASHOKMR. GAUTAM|9999093893  [ELUDICATION.L [01.11.2025
ISUIT (COMM)/631/20 [KUMAR [BHASIN IEGAL@OUTLOO
25 IK.COM
1614 [EXECUTION  |[Execution 18-11-2025 [SAURABH CHADHA VsMR. LUCKY|9718479020 IADV.NIKHILDAH [N/A
((Comm.)/275/20 ICLOUD INFOTECH PVTISHARMA IYA@GMAIL.CO
25 [LTD M
1614 [EXECUTION  [Execution 18-11-2025 [KOTAK MAHINDRAMR. ARVIND[9811317311 IADVOCATEARVI [N/A
((Comm.)/276/20 [BANK LTD Vs ANILGUPTA [NDGUPTA@GMA
25 IKUMAR IL.COM
614 ICOMMERCIAL [CS 18-11-2025 |CANARA BANK Vs RAJUMR. ASHOK|9560396555 IKAKKARASHOK [30.09.2025
ISUIT (COMM)/634/20 [KUMAR |(@REDIFFMAIL.C
25 M
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1614 ICOMMERCIAL [CS 18-11-2025 |[CANARA BANK  V§MR. ASHOKI9560396555 IKAKKARASHOK [N/A
ISUIT (COMM)/635/20 [MANU MANCHANDA [KUMAR |(@REDIFFMAIL.C
25 (OM
1614 JARBITRATION [OMP (Dft9-11-2025 JAXIS BANK LTD VsMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
(COMM.)/544/2 JANUJ TYAGI 3160 IMAHAJAN DANo5@YAHOO.
025 ICOM
1614 IARBITRATION [OMP (Dft9-11-2025 JAXIS BANK LTD VsMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
(COMM.)/545/2 [KRISHAN PAL MAHAJAN WANo5@YAHOO.
025 ICOM
614 [ARBITRATION [OMP (Dfio-11-2025 |AXIS BANK LID VYMR.  MAYANK9873347330  |[MAYANK_MAHA |N/A
(COMM.)/546/2 [VASHIMUDDIN MAHAJAN WANo5@YAHOO.
025 [COM
14 [ARBITRATION [OMP (Dfio-11-2025 |AXIS BANK LID VYMR.  MAYANK9873347330  |MAYANK_MAHA |N/A
(COMM.)/566/2 [BANTI MAHAJAN WANo5@YAHOO.
025 ICOM
14 [ARBITRATION [OMP (Dfi9-11-2025 |AXIS BANK LTD Vs RAMMR. _ MAYANK|9873347330 _ [MAYANK_MAHA |N/A
(COMM.)/567/2 [BHOOL SINGH IMAHAJAN VANo5@YAHOO.
025 ICOM
14 IARBITRATION |OMP (Dpi9-11-2025 JAXIS BANK LTD VsMR. MAYANK|[9873347330 IMAYANK_MAHA [N/A
(COMM.)/568/2 IMANPREET KAUR IMAHAJAN WANo5@YAHOO.
025 lcom
14 IARBITRATION [OMP (Dfi9-11-2025 JAXIS BANK LTD VsMR. MAYANK|[9873347330 IMAYANK_MAHA [N/A
(COMM.)/569/2 JALOK MISHRA MAHAJAN WANo5@YAHOO.
025 lcom
614 [ARBITRATION [OMP (Dto-11-2025 |AXIS BANK LTD Vs KALIMR.  MAYANK9873347330  [MAYANK_MAHA |N/A
(COMM.)/570/2 [BUX SINGH MAHAJAN WAN05@YAHOO.
025 ICOM
1614 IARBITRATION [OMP (Dfi9-11-2025 JAXIS BANK LTD VsMR. MAYANK|[9873347330 IMAYANK_MAHA [N/A
((COMM.)/571/20 IBIRENDRA SINGH MAHAJAN WANO05@YAHOO.
25 ICOM
1614 IARBITRATION [OMP (If19-11-2025 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
((COMM.)/572/2 IVIBHOR AGARWAL  [MAHAJAN DANo5@YAHOO.
025 ICOM
1614 IARBITRATION [OMP (If19-11-2025 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
((COMM.)/573/2 IAMARJEET PUNIA IMAHAJAN DANo5@YAHOO.
25 ICOM
1614 IARBITRATION [OMP (IN19-11-2025 |AXIS BANK LTD Vs JAIMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
(COMM.)/574/2 ISHREE BALAJIMAHAJAN DANo5@YAHOO.
025 [LOGISTICS ICOM
1614 JARBITRATION [OMP (Dft9-11-2025 JAXIS BANK LTD VsMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
((COMM.)/575/20| INENA RAM IMAHAJAN DANo5@YAHOO.
25 ICOM
1614 IARBITRATION [OMP (I19-11-2025 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
(COMM.)/576/2 [DEEP NARAYAN PAL [MAHAJAN WANo5@YAHOO.
025 ICOM
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1614 IARBITRATION [OMP (Df1o-11-2025 |AXIS BANK LTD MR. MAYANKI9873347330 IMAYANK_MAHA [N/A

(COMM.)/577/20| [VOGENDRA TYAGI IMAHAJAN UANo5@YAHOO.
25 ICOM
1614 JARBITRATION [OMP (Dft9-11-2025 JAXIS BANK LTD VsMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
(COMM.)/578/2 IAYUSH GUPTA IMAHAJAN UANo5@YAHOO.
025 ICOM
1614 IARBITRATION [OMP (Dft9-11-2025 JAXIS BANK LTD VsMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
(COMM.)/579/2 [PRIYANKA SINGH MAHAJAN WANo5@YAHOO.
025 ICOM
614 [ARBITRATION [OMP (Dfio-11-2025 [AXIS BANK LID VSMR.  MAYANK9873347330  [MAYANK_MAHA [N/A
(COMM.)/580/2 [RAHUL KASHYAP MAHAJAN WANo5@YAHOO.
025 ICOM
14 ICOMMERCIAL [CS l19-11-2025 [UNDER ARMOUR INCOMR.  GAUTAM/9999093893 |ELUDICATION.L [12.11.2025
ISUIT (COMM)/638/20 [Vs ASHOK KUMAR [BHASIN I[EGAL@OUTLOO
25 IK.COM
14 ICOMMERCIAL [CS [l9-11-2025 [RELIANCE _ PROJECTSMR. ANKIT[8284828419  [ADVANKITDAHIY[31.10.2025
ISUIT (COMM)/640/20] IAND PROPERTY|DAHIYA IA@GMAIL.COM
25 [MANAGEMENTS
ISERVICES LTD V:
ISATBIR SINGH YADAV
14 [ARBITRATION [OMP (Dl21-11-2025 [TOYOTA  FINANCIAI]MR. RAHUI[8376049807 [ADVOCATEASHO [N/A
(COMM.)/605/2 ISERVICES INDIA LTDBHARDWAJ K.1@GMAIL.COM
025 [Vs HANEEF SABBEER
14 IARBITRATION (OMP (Dfg1-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 ADVOCATEASHO [N/A
(COMM.)/606/2 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
025 [LIMITED Vs RITU JAIN

1614 IARBITRATION [OMP (I)}21-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
(COMM.)/607/2 ISERVICES INDIABHARDWAJ
025 [LIMITED Vs MAN]|
[INANDWANI
1614 IARBITRATION [OMP (I)}21-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
(COMM.)/608/2 |ISERVICES INDIABHARDWAJ
025 [LIMITED Vs ARJUN|
ISINGH
1614 IARBITRATION [OMP (Dfg1-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
(COMM.)/609/2 [SERVICES INDIABHARDWAJ
025 [ILIMITED Vs GAURAV|
[TOURS AND TRAVELS
1614 IARBITRATION [OMP (Df21-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 ADVOCATEASHO [N/A
(COMM.)/610/2 ISERVICES INDIABHARDWAJ K. sMAIL.COM
025 [ILIMITED Vs GAURAV|
[TOURS AND TRAVELS
1614 IARBITRATION (CS 21-11-2025 |CANARA BANK  VsMR. SUMIT|9873245548 TRMANILAWCO [17.11.2025
(COMM)/643/20 [MANISH CHANDRA [VIRMANI |(@GMAIL.COM
25
1614 JARBITRATION [OMP (I)22-11-2025 [Cholamandalam MR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/614/20| [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
25 ICo. Ltd. Vs Abida M M
1614 IARBITRATION [OMP (Df22-11-2025 [Cholamandalam MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/615/20 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO|
25 ICo. Ltd. Vs Prithpal Singh| M
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1614 IARBITRATION [OMP (I)22-11-2025 [Cholamandalam . RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/616/20| [Investment and FinanceSHANKAR IJARG1@GMAIL.CO|
25 ICo. Ltd. Vs Mahavir V M
1614 JARBITRATION [OMP (I)22-11-2025 [Cholamandalam MR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/617/20 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO|
25 ICo. Ltd. Vs Suresh Kumar| M
1614 IARBITRATION [OMP (I)22-11-2025 [Cholamandalam MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/618/2 [Investment and FinanceSHANKAR IARG1@GMAIL.CO|
025 ICo. Ltd. Vs Karan Singh M
614 [ARBITRATION [OMP (I)22-11-2025 [Cholamandalam IMR. RAVI]9911883595 JASSOCIATESRSG [N/A
(COMM.)/619/20] [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
25 ICo. Ltd. Vs Ganga Raghav| M
14 IARBITRATION [OMP (D22-11-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/620/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
025 ICo. Ltd. Vs Prd Travel M
14 IARBITRATION [OMP (Df22-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/621/20] [Investment and FinanceSHANKAR IARG1@GMAIL.CO]
25 ICo. Ltd. Vs Rang M
[Contractor
14 ICOMMERCIAL |CS [22-11-2025 |[SANKALP FINSEC PVIMR. NITISH[9953472718 ILEXGENTEM@G [17.07.2025
SUIT (COMM)/644/20 ILTD Vs RAM PRASAD  [SHARMA [MAIL.COM
25
14 IARBITRATION [OMP (Dl24-11-2025 [KOTAK MAHINDRAMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/628/2 IBANK LTD Vs SUKHVIR [SHANKAR IARG1@GMAIL.CO]
025 M
614 [ARBITRATION [OMP (Dle4-11-2025 [KOTAK  MAHINDRAMR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/629/2 BANK LTD Vs ROHIT ~ [SHANKAR JARG1@GMAIL.CO|
025 M
1614 IARBITRATION [OMP (Df24-11-2025 [KOTAK MAHINDRAMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/630/2 BANK LTD Vs MOHITISHANKAR IARG1@GMAIL.CO|
025 ISHAMSHER M
614 [ARBITRATION [OMP (Dl24-11-2025 [KOTAK  MAHINDRAMR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/631/20] [BANK LTD Vs VIKASH |[SHANKAR IARG1@GMAIL.CO|
25 M
614 IJARBITRATION [OMP (I)24-11-2025 [KOTAK MAHINDRAMR. RAVI19911883595 IASSOCIATESRSG [N/A
(COMM.)/632/2 [BANK LTD Vs SANDEEP [SHANKAR IARG1@GMAIL.CO]
025 M
1614 IARBITRATION [OMP (Iy24-11-2025 [IDFC FIRST BANK LTDMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
((COMM.)/633/2 Vs MEENU GARG IMAHAJAN DANo5@YAHOO.
025 ICOM
1614 JARBITRATION [OMP (Dj24-11-2025 [IDFC FIRST BANK LTDMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
((COMM.)/634/2 Vs RANJEET KUMARMAHAJAN DANo5@YAHOO.
025 IPASWAN ICOM
614 [ARBITRATION [OMP (Dl24-11-2025 IDFC FIRST BANK LTDMR.  MAYANK9873347330  MAYANK_MAHA |N/A
(COMM.)/635/2 [Vs RAKESH KUMAR MAHAJAN WANo5@YAHOO.
025 ICOM
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1614 ICOMMERCIAL [CS 24-11-2025 [PREETI JAISWAL VsMR. IKRANT|9810069880 [[KRANTSHARMA [EXEMPTION
ISUIT (COMM)/646/20 [PRADEEP TRIPATHI ISHARMA 738@GMAIL.CO
25 M
1614 ICOMMERCIAL [CS 26-11-2025 [PURSHOTAM GUPTAMR. TUSHAR9654546559 IADVOCATE.HIM [13.10.2025
ISUIT (COMM)/649/20 [PROPRIETOR OF MS BSGHAMBHIR IANSHUAHUJA23
25 ICONSTRUCTION |(@GMAIL.COM
CHEMICALS Vs D K
VERMA
1614 IARBITRATION |OMP (I}26-11-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/653/2 INVESTMENT Vs AJEEPSHANKAR IARG1@GMAIL.CO|
025 IKUMAR M
614 [ARBITRATION [OMP (D6-11-2025 [CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/654/2 [INVESTMENT VsSHANKAR IARG1@GMAIL.CO]
025 MAHAVIR (M
14 [EXECUTION _ [Execution [27-11-2025 |AXIS BANK Vs SAKSHI |MR.  MAYANK|9873347330  [MAYANK.MAHAJ [N/A
(Comm.)/285/20 MAHAJAN IANo5@YAHOO.C
25 OM
14 [COMMERCIAL [CS [27-11-2025 [SUBHASH SHARMA VSMR. SANJAY[8860635799  [COMMUNICATIO [03.11.2025
SUIT (COMM)/652/20 IANUMAYA INTERIORS JAIN IN@LEXCORP.OR
25 [PVT LTD IG.IN
14 IARBITRATION [OMP (Df27-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/658/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
025 ICo. Ltd. Vs Bhagat Singh M
14 IARBITRATION [OMP (Df27-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/659/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
025 ICo. Ltd. Vs Mandeep V M
1614 IARBITRATION [OMP (Df27-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/660/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
025 ICo. Ltd. Vs Pawan| M
ISharma
1614 IARBITRATION [OMP (Df27-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/661/20| [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
25 ICo. Ltd. Vs Hitesh M
[Kumar
1614 IARBITRATION [OMP (I)27-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/662/2 [nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
lo25 ICo. Ltd. Vs Mohit Lamba M
1614 IARBITRATION [OMP (I)27-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/663/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
025 ICo. Ltd. Vs Deepak M
|Sharma
1614 IARBITRATION [OMP (I)27-11-2025 [Cholamandalam IMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/665/2 [[nvestment and FinanceSHANKAR IARG1@GMAIL.CO]
025 ICo. Ltd. Vs Neeraj M
[Kumar
1614 JARBITRATION [OMP (D27-11-2025 JAXIS BANK LTD VsMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
(COMM.)/670/2 [DHARMRAJ MAHAJAN WANo5@YAHOO.
025 ICOM
1614 IARBITRATION [OMP (Iy27-11-2025 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
(COMM.)/671/20 [RAJU CHAUHAN MAHAJAN WANo5@YAHOO.
25 ICOM
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1614 IARBITRATION [OMP (D27-11-2025 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
(COMM.)/672/2 [NARPAT RAM MAHAJAN WANo5@YAHOO.
025 ICOM
1614 JARBITRATION [OMP (D27-11-2025 JAXIS BANK LTD VsMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
((COMM.)/673/2 IKAMAL KUMAR 4774 [MAHAJAN DANo5@YAHOO.
025 ICOM
1614 IARBITRATION [OMP (Df27-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807  [ADVOCATEASHO [N/A
(COMM.)/676/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 ILIMITED Vs SUMIT J
614 [ARBITRATION [OMP (D7-11-2025 [TOYOTA  FINANCIALJMR. RAHUI8376049807 IN/A
((COMM.)/677/20] ISERVICES INDIABHARDWAJ
25 ILIMITED Vs MD
ISOHRAB
14 [EXECUTION _ [Execution [28-11-2025 [ARTI  KOCHAR __ V9MS. JAGRIT JAIN 8527506427  [LAWFIRM@UNS |N/A
(Comm.)/287/20 ISECRET MERMAID BAR| [OLVELEGAL.CO
25 IJAND LOUNGE M
14 IARBITRATION (OMP (I)28-11-2025 [NIKHIL OHRI Vs R KMR. PUNIT JAIN (9810024729 [PUNITJAIN@AD [N/A
(COMM.)/705/2 [ENTERPRISES OCATE@GMAIL
025 .COM
14 IARBITRATION |OMP [20-11-2025 [ROOP  KISHORE VsMR. R.S. MISHRA (9811047905 IANAND0o069@YA [N/A
(COMM.)/20/20 IGURUSHARAN CHIT| [HOO.CO.IN
25 [FUND PVT LTD
14 ICOMMERCIAL |CS [20-11-2025 [UNION BANK OF INDIAMR . ROHTASH[9868750997 [RKJAJORIA26@G[19.11.2025
SUIT (COMM)/656/20 Vs MS PACE GLOBALKR JAJORTA [MAIL.COM
25 [PROP PARVEEN YADAV
1614 ICOMMERCIAL [CS I20-11-2025 |[SUNITA KANWAR VsMR. SAMEER/9999918302 IADVSAMEERSID [17.11.2025
SUIT (COMM)/657/20 INARAYAN SINGH ISIDHAR [HAR@GMAIL.CO
25 M
614 [ARBITRATION [OMP (Dleo-11-2025 |AXTS BANK LTD Vs RAMMR.  MAYANK|9873347330  |MAYANK_MAHA |N/A
(COMM.)/706/2 [KARAN MAHAJAN WANO05@YAHOO.
025 ICOM
1614 IARBITRATION [OMP (D29-11-2025 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
((COMM.)/707/2 IDEEPU DWIVEDI IMAHAJAN DANo5@YAHOO.
025 ICOM
1614 IARBITRATION [OMP (Dj29-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 ADVOCATEASHO [N/A
(COMM.)/711/20 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
25 [LIMITED Vs ANITA D
1614 IARBITRATION [OMP (Dj29-11-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
((COMM.)/712/20 ISERVICES INDIABHARDWAJ
25 ILIMITED Vs THAKER|
[NISHA NILESH KUMAR
614 IARBITRATION |OMP (I}29-11-2025 [TOYOTA FINANCIALMR. RAHUIL8376049807
(COMM.)/713/20 ISERVICES INDIABHARDWAJ
25 ILIMITED Vs BHALIM|
MOHD AQIB MOHD)
IARTF
614 [EXECUTION [EXECUTION(CO [13.11.2025 [MOGLI LABS (INDIA)MR. TARUN|9871495838 ICSTARUNVERMAN/A
IMM) 263/2025 [PVT LTD Vs NAHIDVERMA |(@GMAIL.COM
[FATIMA
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I50 [SH. RAKESH PANDIT, 509 (I¥351/2025 03-11-2025 [TOYOTA FINANCIAJASHOK KUMAR [9013493108  Jadvocateashok.1@
[DISTRICT JUDGE,WEST (COMM.) ISERVICES INDIA| lgmail.com
ICOMMERCIAL COURT-| [LIMITED Vs HARISH]

104 [SAHU 5762
509 MP (I¥352/2025 03-11-2025 [TOYOTA FINANCIAJASHOK KUMAR [9013493108 dvocateashok.1@
(COMM) ISERVICES INDIA| lgmail.com
ILIMITED Vs BALBEER|
ISINGH JADON
509 IOMP (I¥364/2025 l04-11-2025 [Kotak Mahindra BankRAVI SHANKARI9958683230,97 [associatesgargl@g
(COMM.) ILtd Vs Sukhwinder Singh [GARG &18222050 imail.com
IADVOCATES
509 ICS (COMM) 607/2025 l04-11-2025 [CANARA BANK|CHITRA 9212888057  [chitramalhotrasob [08.10.2025
[ERSTWHILE IMALHTORA ti@gmail.com
ISYNDICATE BANK V:
IASIF ALI PROP M/S§
ICUTS MAN SALON
509 IOMP (Dl401/2025 l07-11-2025 [TOYOTA FINANCIALJASHOK KUMAR (9013493108 dvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs NAVDEEP|
IKAUR 3831
509 IOMP (Dl403/2025 l07-11-2025 [TOYOTA FINANCIALJASHOK KUMAR (9013493108 dvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
[LIMITED Vs SANJEEV|
ISHARMA 6150
509 IOMP (Dl404/2025 l07-11-2025 [TOYOTA FINANCIALJASHOK KUMAR (9013493108 ladvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
[LIMITED Vs LIYAKAT]
IALI 2788
509 OMP (Dl405/2025 l07-11-2025 [TOYOTA FINANCIALJASHOK KUMAR (9013493108 ladvocateashok.1@
(COMM.) I[SERVICES INDIA| lgmail.com
[LIMITED Vs BOBY R
635
509 IOMP (I)406/2025 l07-11-2025 [TOYOTA FINANCIALJASHOK KUMAR (9013493108 ladvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
[LIMITED V|
IMAHENDER PAL 2331
509 IOMP (Iy407/2025 l07-11-2025 [TOYOTA FINANCIAIJASHOK KUMAR (9013493108 ladvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
[LIMITED Vs MKPA]
MANPOWER AND|
[TRAVEL SERVICES PVT]|
[LTD 8787
509 ICS (COMM) 609/2025 lo7-11-2025 [M/S DELIUSDHARMENDRA (9971796299 idharmender.dhar [26.08.2025
[PHARMACEUTICAL PVTIBHAN imendra@gmail.co
ILTD Vs M/S JPEH m
IDRUGS PVT LTD
509 IOMP (I)448/2025 10-11-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
Company Limited VSADVOCATES
[Partap Singh
509 MP (I)449/2025 10-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
Company Limited VSADVOCATES
[Satish Kumar
509 MP (I)450/2025 10-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Bhajan Lal
509 IOMP (Il51/2025 10-11-2025 [M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Rohtash K
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509 (IM52/2025 10-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com

Company Limited VSADVOCATES
[Salim Khan

509 MP 453/2025 10-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinancelGARG &18222050 imail.com

ICompany Limited Vs JsmADVOCATES
[Enterprises

=

509 IOMP 489/2025 11-11-2025 [TOYOTA FINANCIAJASHOK KUMAR (9013493108  Jadvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com

ILIMITED Vs SANAVAR]
I[KHAN 8060

=

509 [OMP }490/2025 11-11-2025 [TOYOTA FINANCIAJASHOK KUMAR 9013493108  Jadvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs UGAM|
ISINGH 6109

=

509 [Execution 260/2025 12-11-2025 [HARISH KUMAR VsRobin Bhardwaj (9560905884
(Comm.) IMUNICIPAL
ICORPORATION OF|
IDELHI THROUGH ITS|
ICOMMISSIONER

509 ICS (COMM) 618/2025 12-11-2025 [PUMA SE Vs VIKAS[GAUTAM BHASIN|9999093893 [eludication.legal@ [22.09.2025
WINDAL loutlook.com

509 ICS (COMM) 623/2025 l12-11-2025 |[Batra  Breweries  andRAJEEV KJ9312276651 r.tewari88@gmail.|04.11.2025
Distilleries Pvt Ltd VSTEWARI lcom
[Berch Holdings Pvt Ltd

509 IMISC DJ ADJ  [750/2025 l12-11-2025 [Shri Gulshan Verma andSAMEER DEWAN [9810134684 lsameerdewan123
lanother deceased through (@rediffmail.com
[LRs Vs smt sangeeta
ahani

509 ICS (COMM) 624/2025 13-11-2025 (Gaurav Singh Vs TI TVEK SINGH 19999130332 itya.nakslegal.co
[International Private| m
[Limited

509 ICS (COMM) 625/2025 14-11-2025 [Hbi Branded ApparellGAUTAM BHASIN|9999093893 leludication.legal@ [01.08.2025
[Enterprises Vs  Vika: utlook.com
Jindal

509 [Execution 266/2025 15-11-2025 [SURAJ SINGH VsKNikhlesh 9911363574 mikhleshvashishth
(Comm.) ISCARBA  ASSOCIATES|Vashisht (@qmail.com
[PVT LTD

509 [Execution 273/2025 18-11-2025 [KOTAK MAHINDRAHARSH AHUJA  [811843010,
(Comm.) [PRIME LTD Vs RESTO|
[MART INDIA PVT LTD

509 [Execution 274/2025 18-11-2025 [Kotak Mahindra Prime@jay Uppal 9811740125 irtuous.people@g
(Comm.) [Limited Vs BEENA RAM| imail.com
CHARAM

1509 ICS (COMM) 636/2025 18-11-2025 [MOHD SALEEM PROPMOHIT 9871622030 16.10.2025
[MINDS ART Vs SHELJAWADHWA
IBHARTI PROP DISHA
[TECHNOLOGY

509 [CS (COMM) 637/2025 18-11-2025 |[CANARA  BANK  VSSARITA KANWAR|9560812121 info@stklegal.in  [15.09.2025
[BABITA SHARMA
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l509 174/2025 19-11-2025 [PUNJAB NATIONALPUJA DUBEY 9716757382 ladvocatepujadube
BANK Vs SHREE] 04@gmail.com
IGANESH TRADERS
509 [Execution 277/2025 19-11-2025 [VISHAL KUMAR( SOLERAGHAVENDRA [9958581208 rpsadvocate@live.
(Comm.) [PROPRITOR M/S POLY[PRATAP SINGH om
[INDIA Vs M/S DECENT]
[ENGINEERING AND|
OTHERS
1509 IOMP (D539/2025 19-11-2025 |AXIS BANK LTD VsMAYANK 9873347330
(COMM.) ISARITA SHUKLA 3626 [MAHAJAN
509 IOMP (Dj540/2025 19-11-2025 |AXIS BANK LTD VsMAYANK 9873347330
(COMM.) IANIL SINGHMAHAJAN
IBHADAURIYA
509 IOMP (D547/2025 19-11-2025 [AXIS BANK LTD VSMAYANK 9873347330
(COMM.) ISADDAM HUSSAINMAHAJAN
520
509 ICS (COMM) 639/2025 19-11-2025 [Puma Se Vs Ashok Kumar[GAUTAM BHASIN|9999093893 |eludication.legal@ [17.11.2025
loutlook.com
509 IOMP (D}581/2025 l20-11-2025 M/s Cholamandalam[RAVI  SHANKAR/9958683230,97 [asso 1@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Virdi Chand
509 OMP (I)582/2025 20-11-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 lassoci 1@g
(COMM.) [[nvestment And FinanceGARG &18222050 Imail.com
ICompany Limited VSADVOCATES
[Suresh Singh
509 IOMP (I)583/2025 20-11-2025 [M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 Imail.com
ICompany Limited VSADVOCATES
IShree Shyamaji Goods|
ICarrers
509 IOMP (I)584/2025 20-11-2025 [M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 Imail.com
ICompany Limited VSADVOCATES
ikas S
509 IOMP (I)585/2025 20-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &[18222050 Imail.com
ICompany Limited VSADVOCATES
IShree  Shyamaji Good:
[Carrers
509 [OMP (I)592/2025 l21-11-2025 [TOYOTA FINANCIALJASHOK KUMAR [9013493108 dvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
[LIMITED Vs RAJESH]
IKUMAR 8079
509 MP (I593/2025 21-11-2025 [TOYOTA FINANCIAJASHOK KUMAR (9013493108 ladvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs RELIANCE|
ISENSORS 9200
509 MP (I593/2025 21-11-2025 [TOYOTA FINANCIALJASHOK KUMAR (9013493108 dvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs SAGAR|
ISANJAY MANTAGIKAR|
k433
509 IOMP (I)595/2025 21-11-2025 [TOYOTA FINANCIALJASHOK KUMAR (9013493108 ladvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs OM|
[ENTERPRISES 0043

DATE OF E-
PAYMENT O
COURT FEES
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509 (I)596/2025 21-11-2025 [TOYOTA FINANCIAJASHOK KUMAR [9013493108  Jadvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
[ILIMITED Vs
[PRABHAKANT SHARMA|
[7986
509 MP (I)597/2025 21-11-2025 [TOYOTA FINANCIALJASHOK KUMAR (9013493108 dvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs GAURAV|
[TOURS AND TRAVELS|
6499
509 IOMP (I)598/2025 21-11-2025 [TOYOTA FINANCIAJASHOK KUMAR (9013493108  Jadvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs GAURAV|
[TOURS AND TRAVELS|
(6500
509 [OMP (I)599/2025 21-11-2025 [TOYOTA FINANCIAJASHOK KUMAR 9013493108  Jadvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs NILESH]
IBAMA PATIL 2486
1509 [Execution 281/2025 24-11-2025 [MOGLI LABS INDIA PVI[TARUN VERMA (98714 95838  |cstarunverma@gm|
(Comm.) ILTD Vs SHREE lail.com
ISIDDHANATH COTEX]
IPRIVATE LIMITED AND|
IOTHERS
509 [Execution 282/2025 l24-11-2025 [M/S MOGLI LABSTARUN VERMA (98714 95838  [cstarunverma@gm|
(Comm.) (INDIA) PVT LTD Vs il.com
[VANDANA BAJPAI Prop|
f M/s Vandana Overseas
509 [OMP (D642/2025 24-11-2025 [[DFC FIRST BANK LTDMAYANK 9873347330
(COMM.) s HAIDAR ALI o174 |[MAHAJAN
509 [OMP (I¥645/2025 24-11-2025 [[DFC FIRST BANK LTDMAYANK 9873347330
(COMM.) s HARSH YADAV 4765 MAHAJAN
509 [OMP (I)647/2025 l24-11-2025 [[DFC FIRST BANK LTDMAYANK 9873347330
(COMM.) Vs BHUMICA JOSHIMAHAJAN
18038
509 ICS (COMM) 647/2025 24-11-2025 (Spigen India Pvt Ltd VSGAUTAM BHASIN|9999093893 |eludication.legal@ [22.09.2025
[Case Fit utlook.com
509 [OMP (I)651/2025 24-11-2025 [[DFC FIRST BANK LTDMAYANK 9873347330
(COMM.) Vs LALIT SHARMAMAHAJAN
10963
509 ICS (COMM) 651/2025 26-11-2025 [CANARA BANK Vs M/SBIJAYMOHAN (9015893668 ladvbmg2016@gm [18.11.2025
[Shiv EnterprisessGOSWAMI il.com
[Proprietor ~ Mr  Nitin|
[Kumar
509 MP (I)664/2025 27-11-2025 |AXIS BANK LTD VSMAYANK 9873347330
(COMM.) [KAUSHAL 5286 MAHAJAN
1509 MP (D666/2025 27-11-2025 |AXIS BANK LTD VSMAYANK 9873347330
(COMM.) [RAHUL KUMAR 8837 [MAHAJAN
1509 IOMP (1)667/2025 27-11-2025 |AXIS BANK LTD VSMAYANK 9873347330
(COMM.) [RAMU KUMAR 7962 MAHAJAN
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509 (1)668/2025 27-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
Company Limited VSADVOCATES
IAmit S
509 MP (1669/2025 27-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinancelGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Harjeet Singh
509 [OMP (I)674/2025 27-11-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
Manjeet Kumar
509 [OMP (I)675/2025 27-11-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &[18222050 imail.com
ICompany Limited VSADVOCATES
Mohd Masrur
509 IOMP (D}681/2025 27-11-2025 [TOYOTA FINANCIALJASHOK KUMAR (9013493108 dvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs GHADGE|
IBHUSHAN ULHAS 9173
509 IOMP (D}682/2025 27-11-2025 [TOYOTA FINANCIALJASHOK KUMAR (9013493108 dvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
[LIMITED Vs SAT PAUL
6773
509 ICS (COMM) 655/2025 28-11-2025 M/S ALEXIS GLOBALHEMANT 9899957223  hemantkaushik26 [18.11.2025
IPVT LTD Vs M/S ChetakKAUSHIK 60@gmail.com
[Logistics Limited
509 IMISC DJ ADJ [808/2025 28-11-2025 [Upgrid Solutions Pvt LtdPRAMOD SINGH [987172439
s Smt Nirmala Devi chauhanpramod83
IGupta |3@gmail.com
509 [OMP (Iy727/2025 [20-11-2025 |AXIS BANK LTD VsMAYANK 9873347330
(COMM.) IMIYAN ASAD 9919 IMAHAJAN
509 (OMP (I)728/2025 [20-11-2025 |AXIS BANK LTD VsMAYANK 9873347330
(COMM.) ISHREERAM PATHAKMAHAJAN
5250
509 [OMP (Iy729/2025 29-11-2025 |AXIS BANK LTD VSMAYANK 9873347330
(COMM.) ISURENDRA KUMARMAHAJAN
6275
509 [OMP (Iy730/2025 I20-11-2025 [TOYOTA FINANCIALJASHOK KUMAR [9013493108 dvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
[ILIMITED Vs ABHISHEK]
ISAXENA 4358
509 ICS 579/2025 30-10-2025 [MS Sankalp Finsec PvtNITISH SHARMA (9953472718 lexgenten@gmail.cft7.07.2025
(COMM)/579/2 ILtd Vs ANAND| m
025 [PRAKASH
509 ICS 580/2025 30-10-2025 MS Sankalp Finsec PVNITISH SHARMA (9953472718 lexgenten@gmail.cf17.07.2025
(COMM)/580/2 ILtd Vs DAYA SHANKAR| lom
025 ISINGH
1509 IOMP (I¥330/2025 31-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR[9958683230,97 [associatesgarg1@g
(COMM.)/330/ ISERVICES INDIAIGARG &18222050 mail.com
2025 ILIMITED Vs MANVIADVOCATES
[PRIYA 4822
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509 [OMP (D(331/2025 131-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR/9958683230,97 [associatesgarg1@g
(COMM.)/331/2| ERVICES INDIAIGARG &18222050 imail.com
025 [LIMITED Vs PAWANADVOCATES
[KUMAR 7102
509 IOMP (D(332/2025 31-10-2025 [TOYOTA FINANCIALJRAVI  SHANKAR[9958683230,97 [associatesgarg1@g
(COMM.)/332/ ISERVICES INDIAGARG &(18222050 [mail.com
2025 ILIMITED Vs JITENDRAADVOCATES
[KUMAR 0268
509 IOMP (D(333/2025 31-10-2025 [TOYOTA FINANCIALJRAVI  SHANKAR[9958683230,97 [associatesgarg1@g
(COMM.)/333/ ISERVICES INDIAGARG &(18222050 [mail.com
2025 ILIMITED Vs SUBHAMADVOCATES
INDRAJIT PATEL 5178
509 ICS 586/2025 31-10-2025 [CANARA BANK  VSASHOK KAKKAR [9560396555 |kakkarashok@redi[30.09.2025
(COMM)/586/2 IAMBA LUXURY| ffmail.com
025 IMATTRESSES PVT LTD
1025
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